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multi-access rural radio system at different
stations. The strengtheing and expansion
of microwave system and extension of STD
facilities to places which are most vulnerable
to floods and cyclone had also been
suggested. But very little progress has been
made in processing these proposal,

Hence, I urge upon the Government at
the Centre to take urgent measures to ex-
pedite these proposals in view of urgency
and seriousness of the problem it invovles
in the form of human suffering and losses.

(viii) Need to set up a Heavy Industry in
Bihar District
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(ix) Measuers to Bring Down the Price of
Indian coffee in International Market.

SHRI D.N. PUTTE GOWDA (Chik-
magalur) : Coffec is a traditional export
commodity from India. It has earned suffi-
cient foreign exchange for the country
consistently ranging upto Rs. 400 crores. It
is one commodity which has earned the
highest export duty during the last several
years.

Now, due to non-frost conditions in
Brazil and other major coffee-growing coun-
tries, there is abundant crop and stock of
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coffee in the trading world with may be
sufficient for two to three years’ global
consumption. India (with I to 1159
world production cannot compete with
other big producing countries who are offer-
ing very low prices and discounts to the
non-quota consuming countries. India’s
quota is just 38,000 tonnes out of India’s
production of average 1,50,000 tonnes, allot-
ted to member countries of International
Coffee Organisation. In India coffee is
sold at 509 of the cost of international
price and is almost steady since a decade.
The cost of production has gone up by
more than 3009, during the last ten years,
The coffee-growers are in financial distress,

In view of the above facts, I request
the following measures to be taken by the
Government immediately to save the coffee
cultivators : '

(1) To enhance the minimum release
price in internal market to at
least Rs.7.00 per point.

(2) To reduce the export duty to
nominal Rs,100/-per ton to accele-
rate export to non-quota countries.

To instruct the scheduled banks
through Reserve Bank to treat
coffee cultivation loans under
‘Priority” and to charge lower
interest on all coffee production
loans,

3

To exempt coffee from the purview
of the proposed legislation by
Government to save the Coffee
Board from State taxes,

)

DISCUSSION ON MOTION RE : “SIXTH
FIVE YEAR PLAN 1980.85 MID TERM
APPRAISAL"—CONTD.

MR. DEPUTY-SPEAKER : The House
will now take up further consideration of
the following motion moved by Shri Y.B.
Chavan on the 12th December, 1983,
namely :

“That this House takes note of
the ‘Sixth Five Year Plan 1980-85 Mid-
Term Appraisal laid on the Table of the
House on 19th August, 1983,
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Hon. Members, some of the Members
were not aware that the lunch hour would
be dispensed with and we would take it up
for discussion at 1.40, Therefore, I would
now request Shri Balanandan to speak.
After 2,00, we will allow the amendments to
be moved when the Members are present in
the House,

Further, the time allotted for this discu-
ssion is five hours. We have already exhaus-
ted 17 minutes, and I would very much
like that we do not sit late in the evening
with a thin House, and we complete our
bussiness in time, I would, therefore, like
that every Member should not take more
time than allotted to his party.

SHRI:E. BALANANDAN (Mukundat
puram) : Mr Deputy-Speaker, Sir, at las-
we have been given an opportunity to have
a discussion on the long-awaited Sixth Plan-
Mid-term Appraisal. We know that in the
matter of formulation and implementation of
the Plan, the Government takes the Parlia-
ment for granted, not only the opposition,
but the ruling benches also, The ruling
party and the Government think that all the
wisdom for planning is completely and
totally monopolised by the Secretaries in the

- Finance Department, and the experts in the
Planning Commission, and, therefore, pro-
per consultation with the National Develop-
ment Councils, or the States and above all,
with this august House is not considered
essential in the matter of formulation and
implementation of the Plan, Some of these
Secretaries and experts have returned from
the World Bank assignments and many are
still having an eye on the same, Many are
in the good books of monopolists ; they are
kept at the helm of affairs, and allowed to
take upon themselves to think for all of us,
therefore, one can understand the statement
of the Planning Minister about the delay
in the finalisation and presentation of the
mid-term appraisal before this House.
However, let us have a close look at this
mid-term appraisal.

It is said :

*The estimated growth over the
Plan period will be close to the planned
target and comparatively efficient use
of the resources together with the
structural adjustment have developed
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significantly the resiliance and self-reli-
ance of the economy.’”

Then, it is also claimed in the recent
AICC(I)

Bombay rosolution, and I quote :

“The AICC (I) notes with satisfac-
tion the steady recovery effected the na-
tional economy after the disastrous years
of Janta Party rule with culminated
in a decline in the national economy by
59, and unprecedented rise in prices of
21.4%,. Against this dismal background,
the Congress Government in the subse-
quent three years, through its effective
policies backed by a participation and
support of the people at all levels was
able to achieve a growth in national in-
come at an average rate of 5%, contain-
ed the inflationary situation and restore
the health of the infrasructure,”

And also we must remember the Sixth Plan
envisaged mainly growth, poverty elimination
and self-reliance.

Let us first take up the gquestion of
growth, The Review claims that the average
growth rate of the economy for the first
three years is 5%. The Review boasts of
this achievement since it was from 5%
decline of 1979-80. If we look into the last
30 years’ record of growih, we find that after
every three years there has been a negative
growth,  This has been the case in 1957-58,
1965-66,1972-73 and 1979-80. Every three
years following these declines have shown an
annual average rate of growth of 5.65, 4.9,
5.48, 5.06%, respectively. From this it is
evident that the Government claim that they
have done wonders after 1979-80 is bogus
and this was only the continuing trend
which is reflected in the growth after
1979-80. This being so, the long-term
growth rate for the whole of the Planning
period is just below 3.5%.

Now, coming to the investment targets
and Physical targets again we will find that
we are far behind the expectations, It is
seen in Table 4 of the Appraisal that the
investment in public sector for the first three
years is Rs.36,927 crores at 1979-80 prices,
i.e., 449, of the target, It is also admitted
that for the first four years the investment
would only be equal to 629,. It is obvious
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that in one year you cannot achieve 389/
of investment. Therefore, we will be far
behind the investment target, By all estimates
it cannot go beyond 75 and that the Sixth
Plan will be below even from the Fourth
Plan in the matter of achievement in invest-
ment. During the Fourth Plan the invest-
ment was 80% and that was the lowest
percentage of investment in any Plan. The-
refore, the Sixth Plan is going to break a
record in deficiency in investment and not
the other way round.

It is already indicated in the Appraisal
that 9 out of 14 sectoral growth rates are
scaled down and the overall growth rate
itself is reduced to 4,98 from 5.2%. All
the major sectors-agriculture, manufacture,
construction, railways electricity etc., are
going to grow at lower pace than targetted.
As many as 22 out of 51 physical targets
officially listed have been lowered. They
include the targets for foodgrains, cloth,
iron and steel, heavy chemicals, electricity
generation, electrical equipment, railway
traffic and irrigation. This being the case,
if somebody goes on boasting about the
achievements, one connot held it. Inflation
which was encouraged by the Government
as a policy has also been used as an alibi
for not achieving the declared targets of the
Plan,

During the Second Plan we have blamed
the Suez crisis for the failure and during the
Third Plan you have blamed the Indo-china
and Indo-Pak war. In the 4th Plan, we
blamed the three-year continuous drought.
In the 5th Plan OPEC and now we are
blaming the international situation, At this
rate, can we plan at any time ? Something
or the other may come in between, and for
all the Plans, some excuses will be given for
failure.

Coming to the question of poverty
eradication-in this sector, big and fantastic
claims have been made in the Review
Report. This claim is without reliable basis,
They themselves admit it. I quote :

“‘The exact distribution of expendi-
ture below and above the poverty line
will not be available until the results of
the National Sample Survey for the year
1983 become available,”
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So, they have said in a paragraph that no-
thing can be said before getting the Survey .
report, But they went on to devise new
system. I quote :

“_increase in real income is uni-
form in all the expenditure classes and
the number of families brought above
the poverty line is relatable directly to
the corresponding expenditure in IRDP
and NREP.”

(Page 15, Mid-term appraisal)

Basing on this, the percentage of people
below the poverty line is estimated to come
down to 41.59, from 51.1%, that is 9.5%,
reduction in two years, That is really a
wonderful reduction; and this is going to be
an achievement of 349, In otner words, the
number of people belowthe poverty line has
come down to 282 million from 339 million
i.e. 57 million less within two years. Thus,
per annum, 28,5 million people are crossing
the poverty line,

Past experience shows that the first part
of the claim has no basis. We will go into
the experlence and see that from 1960.61 to
1973.79 for which the time series are avai-
lable, the poverty ratio was static, while the
per capita annual income was growing at
19, point rate, It had no effect on the
poverty ratio. The how can you justify it
and say that the linkage is unifrom for all
the classes of expenditure gronps ?

So is the cose with IRDP and NREP
programmes. All of us know that in may
States, the total amount set apart for them
isnot being spent, Also, this is an aree
where corruption galore. This money set
apart for IRDP and NREP programmes
always goes into the pockets of some
Intermediaries,

Without elaborating much, may I quote
Mr Raj Krishna from ‘“Economic and
Political Weekly” issue dated November 19,
1983 7:

“The number of IRDP beneficiaries
in the firsttwo years of the Plan is re-
ported to be 5.6 million (2.8 million
each year), The NREP employment con-
verted into equivalent person-years adds
up to 2 12 million. The total number of
beneficiaries of the two schemes over two
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years is thus 7.72 million “persons’, The
“ expenditure per beneficiary person
(including medium-term credit) can be
computed to be Rs. 1,547 in the first
year and Rs, 2,828/-in the second,....."”

It is impossible to believe that total
assistance of this order should suffice to
raise a person, not to mention a family,
permanently above the poverty line.

Even making the strong assump-
tions that the Appraisal/Annual Plan
figures of outlays and beneficiaries are
correct (and net of double countings),
that there is no leakage, and the all
beneficiaries did cross the poverty line-
crossers in the first two years of the
Plan could only be 7.7 million and not
57 million. ,The income-growth effect
on poverty reduction being non-signifi-
cant the latter is clearly a fantastic
figure to be presented as an estimate
of poverty reduction within two years ™

Therefore, the claim, as I said, appears
to be fantastic and without any statistical
basis and above all, the Planning commissi-
on to do this kind of projection will defini-
tely lower their prestige and reliability.

Coming to the experience of the people
we have recently discussed in this House
about the price rise. The Finance Minister
had stated that the situation was serious
but not alarming. It may not be alarming
for him.

The unemployment figure in the National
Register has shown that unemployment has
risen to 20 million, Also you claim that lot
of people have crossed the poverty line. But
you will see what is the effect in the life of
the people. Say, for example, we can take
the per capita consumption of cloth. From
1965 to 1981 the per capita cloth consump-
tion has gone down from 16.44 metres to
14,75 metres, that is for the period before
the Plan. You neglect that period, and in
1982 the per capita consumption of cloth
was 13.5 metres, So, from 1981 to 1982 the
per capita consumption of cloth is coming
down. The life of the people is affected and
the use of cloth is becoming less and less,
and the essential commodities also we use
less and less. Thus, while the so-called
poverty line is coming down, our people are

forced to use less and less colth and other
essential necessities,

Then coming to another question, that
is the balance of payments, yesterday while
introducing the Motion for considering the
Mid-term Appraisal of the Plan, the hon.
Minister indicated that on the balance of
payment from in the coming five to seven
years we have to resort to austerity and that
otherwise the situation will be very bad. In
the review, while closing the chapter on
balance of payments, it is said —

“...However the Indian economy
will still have to cope with strain on the
balance of payments during the second
half of 1980 said, but the difficulties can
be overcome by initiating corrective
actions well in time.”

And in the review corrective actions are
proposed. I just list what are the corrective
actions that are proposed.

(1) To induce well equipped manu-
factures and merchant houses to plan
for a sustained rapid growth of export
sales—ensuring exporters® incentives and
facilities at least comparable to those
extended to production for the domestic
market.”

That is the first condition. Exporters are to
be helped and to that extent we help the
domestic producers.

2. In order to restrain the growth of
bulk imports which were responsible for
sharp increase in 1980-81 improvement has
to be maintained in the performance of
basic industries and infrastructures to which
the balance of payments tend to be sensitive
like steel, coal oil, fertilisers, cement, rail
transport and power generation,

3, Domestic saving to be intensified,

4, Effective demand management and
strict fiscal and credit control.

Also it is stated that “liberalisation of
imports should be operated flexibly to pre-
vent disruption of domestic production or
an excessive rise in the import bill.”

“The policy problem thus form more
basic than one of periodic adjustments in
response to short term developments, Since
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the full impact of policy changes may be
felt after the time lag of say two or three
years, appropriate measures have to be
initiated early enough to lay the basis for a
sustained and more rapid growth of exports
during the second half of the 1980s,

Most of this policy pronouncements are
the same which were in the Sixth Five Year
Plan documents and repeating the same once
again will not be sufficient. Export promo-
tion and import substitution while keeping
an open door policy this in short is the
substance.

In the field of crude oil production we
have achieved commendable gains and
thereby relieved very much from the costly
bulk import item. It is also claimed that we
have improved our fertiliser position and
also we have a large stock of steel. We have
also improved our exports to a certain
extent. But the total result is that our trade
deficit in 1982-83 remains as large as 1981-82
which was atwributed to be the impact of
adverse situation including the oil imports
during 1980-81.

14.03 hrs,

[SHRI SOMNATH CHATTERJEE
in the Chair)

During this period, we have also had
sizeable remittance from abroad from ex-
patriate workers. In spite of the same we
had to go for an IMF loan to cope with
our balance of payment requirements,

Latest trade report from April to August
this year is also not very much encouraging.
It is to the tune of Rs, 3458 crores which
is only marginally higher than the last year’s
anpual figure of Rs, 8638 crores.

On theimport side also we did not make
any gains, More or less flow is continuing
at the last year’s level even though the items
like steel, fertilisers and chemicals and
certain other items are kept lower this time.
This shows that in spite of the new policy
pronouncements we are still in the perilous
path which will lead us to serious balance
of payment crisis from the year 1985. The
Government have gone for a massive loan
of 5 billion SDRS from IMF’s extended
fund facility in November 1981 in order to
meet the balance of payment problems and
other foreign exchange requirements. This
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come in for discussion in this House on
many occasions, The conditionalities im-
posed by them were followed scruculously
and the result, as we seen now, is far from
encouraging. One point which the Govern-
ment of India did not change a bit is that
they did not change from the canditionali-
ties they have agreed to, and the result, as
we see, is that we arein a very serious
foreign exchange crisis. Repayment of this
loan will start during 1984-85 after the grace
period of 36 to 42 months. Also we have
to undertake servicing of the commercial
loans. It is estimated that in all, the debt
services requirement during 1984.85 would
be to the tune of Rs, 2,400 crores and it
would be Rs, 3,100 crores in the year
1986-87. The IMF loan (against which we
have received Rs. 4,000 crores) and the com-
mercial borrowings amount to Rs, 4,324
crores, How can we meet the debt services
requierements and the needs of absolutely
inevitable import requirements ? Only .two
ways are upon. One is to go in for further
commercial borrowings. The Minister yester-
day said, it is not advisable to go in for
more commercial borrowings and nobody
can publicly say that commercial borrowing
is advantageous, Then what is the next
caurse 7 The next course is to increase the
export trade, In the present day international
environment prevailing in capitalist countries,

what is the situation today 7?7 Every
country is now competing. Cut throat
competition is there between  each

other for their goods. Then how can a
country like India compete with them in
export. From the experience itself we found
it is impossible, As a matter of fact, our
annual exports for the period 1980-85 will
be only of the order of around 4 per cent
and our imports, excluding oil, are estima-
ted to be around 13 per cent which will go
on increasing. This adverse balance of trade
has put us completely in the debt trap. This,
in short, is the result of the course we have
followed under the IMF dictates—the
result of the so-called open-door policy. As
per the cenditienality of the IMF loan, we
have agreed to have a liberal import policy.
In other words, it was an open-door policy.
The result is as said that we are now facing
a serious foreign exchange crisis. Since the
time is short I am just giving a few exam-
ples. Take, for example, stecl, In the
beginning of this year our steel industry had
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unsold stocks of 1.5 million tonnes of steel.
To bring down the inventaries, the public
sector steel units are effecting a price
concession of 10 per cent to 15 per cent and
they have cut down the production by 309,
to 35%,. Why was it necessary ? Last year
we had imported 1.3 million tonnes of steel.
Why ? That was due to the IMF conditiona-
lity and of the open door policy. This year
also we areto import 4 lakh tonnes of
steel.

Yesterday, our Planning Minister was
saying that we had a record production of
wheat last year of 41 million tonnes and
that all our food godowns are overflowing.
Yet, the Time of India yesterday carried the
news that we have contracted to import 2.13
million tonnes of wheat and 3.7 lakh tonnes
of rice and that we are again negotiating
with Australia for the import of another 1.5
million tonnes of wheat, I can wunderstand
being abundantly cautious in food matters
and making some imports. Bur the position
today is that we have no place to stock even
our own food production. This year our
khariff production is reported to be very
fine. Yet, our Government is following this
open door policy in order to please the
traders abroad, thus squeezing our peasants
who are producing for the nation. This is
the policy which is being pursued by the
Government,

So far as balance of payments is con-
cerned, we are in a very serious situation.

Coming to the price situation, it needs
a little elaboration, The consumer price
index rise in 1980 was 37 points ; in 1981
it was 49 points, in 1982 it was 38 points
and in 1983 upto Augustit was 54 points.
So, therise this year is 13.5 per cent.

Our Finance Minister is a great expert
in saying so many things. While presenting
the budget in the House he was claiming “I
will not allow the prices to rise”, It is very
good. After six months, he was claiming in
another statement “I will not allow the
prices to go to two digits”. See the differ-
ence between the two statements, And what
is the position today ? The consumer price
index has risen by 13.5 per cent.

How has it gone up 30 high ? The ruling
party always say that the working class in
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according to the cost of living and that is
why the prices have gone up sky high. But
we say that this is the product of the policy
pursued by the Government. What is your
policy ? How do you mobilise resources ?
One is indirect taxation, where they do not
touch the big people, The second is under
the dictates of .he IMF the administered
prices. Be it steel or fertilizer, by an execu-
tive order you raise the price. The third is
deficit financing. All the three types of rais-
ing resources is going on merrily. All these
three methods lead to price rise.

Then there are powerful, uncontrollable
blackmoney lords in the country, who are
operating the parallel economy and deciding
everything. While Shri Chavan may prepare
very good plans, the blackmoney lords will
blow up everything. Who can control this
parallel economy ? You cannot. So, you are
simply coming to the House and say that
the workers demand increased wages and
that is why there is price rise. That is not
correct. Therefore, if you want to control
the price and control the economy, you
have to adopt a different type of policies.,

I am not going very much on that. In
this connection I have to make one small
point, 1 have got a document in my hands.
That is the document prepared by the
Technology Utilisation Division of CSIR,
New Delhi, in September 1983, I quote from
this as follows : —

“This exercise has revealed the
existence of multiplicity of technology
import channels available to a technology
importer. The different channels regu-
latory authorities, regulation regimes
and applicable procedures have resulted
in a situation where, for all practical
purposes, technology import is on
OGL.”

Under OGL certain items are allowed but
the administrative mechanism which we
follow is that everything can be imported
into this country. What does it mean ? The
fact is that our valuable foreign exchage
resources are wasted and we import unwane
ted technologies and also allow to commit
big frauds, and this is the result of this
kind of a policy.

1 must also make one point that in
today’s situation the developed countries
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want to dub their outmoded technologies
on us,

MR. CHAIRMAN : Please conclude.

SHRI E. BALANANDAN : 1 am just
concluding. Nowadays we are developing
love for Japan. You don't listen to me. In
India we are developing love for Japan.
After collaboration with Maruti, the Hitachi
Company comes here to produce a Hitachi
car in the pame of Maruti. Till now we
were produciog British cars. But I do not
know when we are going to produce Indian
cars in our country. I will give you a simple
example. Everybody was saying that we
must be self-reliant. Dr. Chandrasekhar of
Bangalore Raman Institute developed Liquid
Crystal displays, which are used for watch
etc,, and our own public sector unit, BEL,
developed the engineering facilities, and
they have applied for a licence for produc-
tion of 1 million units, What did the
Government say ? The Electronics Depart-
ment said, ‘No, you should go to Japan and
get their clearance,” What does it mean ?
Our own engineers and scientists have deve-
loped this and our own public sector
industry have found that it is feasible, and
then they were asked to go to Japan to get
clearance. Are the Japanese becoming
overlords ? This is the situation they deve-
loped in the country,

Lastly, today the Planning Commission
is a super body.

MR. CHAIRMAN : You conclude now.
Just indicate the point,

SHRI E. BALANADAN : I am giving
2 new point, I request the Planning Minister
to read the statement of the Opposition
leaders at their meeting held in Kashmir.
I do not read it because you are objecting.

MR. CHAIRMAN : I am not objecting,
You hand it over to him.

SHRI E. BALANANDAN : You read
para 23 in which it is said that the planning
must be effective with the cooperation of
the State in which the Plan is executed. Now
you taken upon deciding everything by
yourself. That means, he popular coopera-
tion and enthusiasm which ought to have
been developed for effective planning is
not there. I only request you to give special
attention to this.
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In conclusion, I suggest that the follow-
ing 4 or 5 steps should be taken :

(1) Take over the whole of the mono-
poly Houses,

(2) Drastic land reforms.

(3) Take over the wholesale trade.

(4) Organise public distribution system
throughout the country.

(5) Rely and develop our own R & D
and Technology as far as possible,

Import should be limited to unavoidable
minimum, Change the administrative and
finance pattern as suggested by the Opposi-
tion Enclave.

If you do not accept this thing, the
people will fight for this. If you do not
change yourself, I feel, people will change
you from the seat,

SHRI JAGANNATH RAO (Berhampur):
The Mid-term appraisal of the Sixth Plan
gives the realistic picture of performance its
success and its shortfall. It is not as if it is
a document which clarifies or highlights the
success of the Plan. This Plan in the
first three years has shown some results,
The Sixth Plan started at a bad start in
1978-79, with a bad year of drought and
there was a Zero growth, In 1980-81, 1982-
83 economy picked up and there was a
growth of 69/,. But again in 1982-83 the
growth rate come down to 29 because of
severe drought. But on the whole, in the
first three years it has registered a grwoth
of 69,. Therefore, we can conveniently
and safely hope that in the coming two years
we can reach a target of 5.29/. These
Plans have made our economy strong, stable
and should. We have become self-reliant
and self-generating. We have been able to
raise our own resources. To some extent
we are still relying on foreign assistance and
foreign loans which may not be required
in the Seventh Plan. Therefore, to say that
the Plan is a failure, I am afraid, in not a
correct statement. Let us be realistic and
objective where the Plan has succeeded, let
us say it has succeeded ; Where there are
short-falls, let us say that there is a short-
fall. My friend Shri Balanandan has criti-
cised the Central Planning, - Central Planning
we have borroewed from the Soviet Union
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and the Central Planning has been successful
all these years. Not that we are imposing
it. Plans are formulated in consultation with
the State Governments and with their
approval and NDC. Therefore, it is a Plan
prepared by the Central Government and
the States put together. Unless the States
co-operate we are not going impose Plan on
them if it is not to their requirement or to
their taste, Therefore, that aspect is not
correct,

Now I come to imports, Shri Balanan-
dan said that we are importing everything.
Our imports have actually been reduced to
the minimum. This imports substitution
which we started in 60s in the wake of
Chinese aggression has given good resuits,
We are not importing everything that is
available in the world market., We are able
to devise means through R & D. Our
scientists have discovered new methods. We
are using those substitutes in place of impor-
ted things,

The Plan growth is there. In the field
of coal we have exceeded the target. In oil
exploration we have exceeded our expecta-
tion. Luckily we are striking oil in the
off-shore and by the end of the Sixth Plan
we will be self sufficient in oil. Last year
the Bill has been reduced by Rs. 3000 crores.
I am sure this will reduce further in this
regard. This is a matter which cannot be
done over-night. We have to discover oil
and get it processed through refineries. It
takes time, We are doing everything possi-
ble. To say that we are importing goods
and material which is not required or is
available in the country is not a correct
statement. But their is shortfall in the power
sector. In the infrastructural sector, by and
large, there has been good performance,
according to our expectations in the Plan.
But in the power sector, there is a shortfall,
By the end of 5th Plan, we expected that
we would produce 190 billion units. But
the Plan itself says that we cannot exceed
more than 170 billion units. This morning
in the call-attention motion, the Minister
of Energy has said that it is only about
140 billion units. Therefore, there is a
shortfall. How to cover the shortfall ?
Firstly, the state electricity boards must
maximise generation. Secondly, eliminate
transmission losses, and the losses which
occur in the high voltage transmission line

and distribution line. That has to be
eliminated. We should also be careful in
the use of electricity. We should not use
power for everything. We have to preserve
power for both agriculture and industry,
For heating arrangements, we have to explore
the possibility of solar energy Bio-gas and
wind power for lifting water. Therefore,
power sector is still a head ache. We have
to maximise generation and also eliminate
losses in the transmission,

Coming to the field of agriculture, our
success in agricultural phenomenon has drawn
the admiration of the whole world. In 60s-
1965-66, the production was only 50 and
odd million tonnes. Now, even in bad years-
last year 1982-83-the production was_about
132 or 133 million tonnes. Now, it is
expected that it will go up to 143 to 144
million tonhes by the end of the Plan. Th.s
is also inhibited by weather. We have got
irrigation projects., When there is a failure
of monsoon, the production gets hit, But
nevertheless, the production will not go down :
below 132 or 130 million tonnes. That is a
great achievement,

In the field of agriculture, the green
revolution was seen in the field of wheat and
that too confine to the States of Punjab,
Haryana and part of the Western U.P. But
the same green revolution is not seen in the
rice growing areas, There are rice growing
States like Andhra Pradesh and Orissa. But
there is no sizable increase in rice produc-
tion. What is that due to 7 We have to
be thankfull as to the agricultural scientists,
They have developed new kinds of seeds
which yield much more than what we were
getting from the seeds earlier. ' But in spite
of that, rice has not shown much improve-
ment in production. The Agriculture Depart-
ment and the extension officers in the State
should take care to see that they advise
the farmers as to the modern ways of culti-
vation, They should adopt modern techniques,
The traditional way of cultivation will not
yield any result which is neither beneficial
to the farmer himself nor to the society at
large.

Another difficulty in the field of agricul-
fure which we should not overlook is the
average size of agriculture holding in the
country, Today, it is about 2 hectares or
even less in most of the States. It has been
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mentioned in the document, Therefore,
unless modern techniques of agriculture are
adopted, this holding will not yield much
result. Therefore, it is the duty of the State
Government who are the party to the Plan
to see that the agriculture production goes
up in the State. I have not seen -any State
coming forward with any statistics to show
that the agricultural production has increased
in the Fifth Plan period. Therefore, it is
the duty of the State Government who are
to execute the Plan to see that in the field
of agriculture, some progress is madc because
every farmer is only a small farmer or
marginal farmer, There is no big land ) holr_i-
ing in the country. The average size Is
that of 2 hectares even less. Therefore,
the urgency of the matter is that the State
Government should lay stress on the agri-
cultural extension’ officers to advise the
farmer correctly about the use of seed,
water, fertiliser, pesticide, etc., so that he can
derive the maximum benefit out of the land,
so that he can benefit himself and also
benefit the society.

Out of the cropped area in the country,
70 per cent of the cropped area is rainfed.
Therefore, it depends entircly on monsoons.
If the monsoon fails, naturally, the production

goes down,

Another difficulty which we have to
admit is that there is no water management.
The farmer specially in my State, in the
south, uses the water unnecessarily. Suppos-
ing he requires only 6 or 8 inches of water
in the field, then he should allow the water to
go to other fields, to the neighbouring fields,
But that is not being done. The water
is taken from the canal ; it overflows and
there is waterlogging. We are not able to
conserve water and put it to the maximum
use, so that we can conserve if for the benefit

of others.

Then, there is a document publised by
the Government Captioned ‘‘the water mana-
It clearly says that our rainfall,
south-west monsoon, is confined to the
months of June-September. Out of this
rainfall, 70 per cent drains into the sea-it is
a waste and we are not able to use it. We
have to conserve that water. We should
have tanks and intermediary reservoirs so
that we can preserve the water which can
be used in times of need. What happened
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this year? On the river Mahanadi, there is
the Hirakund dam, but below that dam, there
is another catchment area, When there was
a heavy rainfall in the catchment area, the
water did all the havoc. Therefore, we should
have tanks and intermediary reservoirs to
store surplus water, surplus rainy season
water, In this way, we can avoid flood
havoc and also conserve water to be used
in times of need.

There is also what is called the micro
water management. Every farmer should
also try to conserve surplus water by having
a small tank or a well in his own farm so
that he can utilise it when there is no water
available and when water is needed for
agricultural production.

These things have to be followed by the
State Governments. 1 think, the Centre
must have issued directions to the State
Governments, But to my knowledge, 1 do
not find anything done by the State Govern-
ments in this regard, specially in my State,
in my district, in my constituency, Therefore,
I would request the Minister of Planning to
impress upon the State Governments to give
more stress on water management and micro
water management,

Coming to irrigation, the Plan envisages
creation of irrigation facilities for about 14
million hectares by the and of the Plan, that
is, 6,5 million hectares by major and medium
projects and 8 million and odd by minor
irrigation projects. It also admits that there
will be a shortfall and that it may not go
beyond 11 million hectares, Even for 11
million hectares, are they sure that they will
haye the irrigational potential created ?

What is happening is that all the projects
are not completed on time, on schedule,
which result in cost escalation, The estimates
of the projects are bloated by the engineers
which irrigates the pockets of the engineers.
All the projects have to be completed on
time on schedule, to eliminate rise in the
construction cost and also to see that the
benefit is derived by the people immediately.
This aspect has to be impressed upon the
State Governments because the State Govern-
ment are the agencies which implement the
Plan.

About irrigation, I would like to say
that minor irrigation is important, because
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all the lands in the countryside would not be
irrigated by major and medium projects be-
cause of the topographical featurcs. There-
fore, minor irrigation plays a vital role, the
construction and excavation of tanks. During
the monsoon season, rain.water could be
fed to these tanks and we can create an
ayacut under the tanks. That is the system
in our parts, in South Orissa, earlier part
of Madras Presidency, The minor irriga-
tion plays a vital role,  This aspect has to
be taken into consideration.

Having said about agriculture and irri-
gation, I would come to population. The
plan estimate about population fell short
by about 12 million. But, 1931 census has
showed an increase by about 14 million.
Therefore, the benefits of the Plan will be
diluted. Therefore, population control is
necessary and this aspect has to be borne
in mind.

About price rise. In a developing
economy, there is bound to be rise in prices,
We have to bear with the rise in prices be-
cause they are the birth pangs of on emerging
pnew social order and we have to bear the
rise. But to what extent ? There is a limit to
which a back can go. Beyond that it will
only break down, For arresting the rise in
prices, more production is necessary,
Secondly, public distribution system has to
be strengthened so that the middleman
does not play mischief. Today, the trader
is creating artificial scarcity, To avoid that,
we have to see that public distribution is
extended all over the country and itis very
suceessful in some States like West Bengal
and Kerala, That success is not visible in
other States. The success of the public dis-
tribution system is very necessary.

Having said that generally, I come to
the 20 Point Programme, The benefits of
these three or four Plans did not percolate
to the lower strata of society, Therefore,
from the Fourth or the Fifth Plan, the
emphasis was on growth with social justice,
We have to remove poverty in the rural
areas where the majority of population live,
How to remove poverty ?

The Prime Minister formulated the 20-
Point Programme in 1975 and announced
rased programme in August, 1982,

The 20-Point Programme envisages to

bring people below poverly line, above the
poverty line. Out of 316 million people
who are below the poverty line, I think the
programmes envisaged in the Plan, the
IRDP, the NRDP and other Plans, would
bring at least some millions of people above
the poverty line, Statistics are not there.
I also say that the statistics provided by
the State Governments areonly in regard
to lands that are distributed. But what
has the land produced ? Is the allottee in
a positon to cu_llivnta the land ? Has he
the wherewithal to cultivate it ? Is he able
to get any benefit out of it ? Has agricul-
tural production increased to any extent ?
Lakhs and lakhs of hectares of land have
been distributed, Therefore, they must
produce more, That additional production
made by them does not figure anywhere in
the statements of the State Governments.

I would request the Planning Commi-
ssion that in future the State Government
should be required to give statistical data
about the increase in production because of
distribution of surplus land to the ]Jandless.

Also because of the modern technigues
applied by the tenants, there is increased
agricultural production. Even according to
the plan, oilseeds and pulses are going to
increase in production. Production will
come up. By the end of this Plan, I think
we will be self-sufficient in pulses and oil-
seeds. Therefore, a systematic and sustained
effort is required by the State Governments
to see that these plan projects and objec-
tives are achieved,

Under the 20-Point Programme, the dis-
tribution of surplus land or creation of em-
ployment opportunities in rural areas has to
be sincerely and vigorouslys lollowed so that
the poor can benefit by these programmes.
It will really be for the benefit of the under-
privileged, the weaker sections of the society
so that they can make a living out of it,
they can be brought above the poverty line,
There are so many schemes; for example,
we have the scheme of training the rural
youth for self employment; bank loans are
being given to them. All these facilities
are there, but one has to supervise and see
that the money borrowed by them is put
to proper use; otherwise, because there is
need for them, they may waste the money
and actually the benefit would not accrue to
them, s
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These are some of the points I wanted to
make. While I appreciate the progress
made in the first three years of the Sixth
Plan, I would request the Planning Minister
to see and to oversee the performanee of
the state Governments and to impress upon
them the urgency, the duty cast on them,
for the successful implementation of the
Plan and also the 20-point programme which
constitutes the quintessence of the Plan
‘objectives, If the 20-point Programme is
implemented, the Plan can be taken to have
been implemented because that is the essence;
as the Gita contains the philosophy of the
vedas, the 20-point Programme contains the
essence of the Plan objectives. Therefore,
successful implementation of the 20-point
programmeé would lead us to the goal of
self-reliance and presperous and contented
India. Then the dream of Gandhiji where
he says that he would be happy only when
he is in a position to wipe out the tears
from the eyes of the millions of the poor
people would come true and the vision of
Panditji of making a modern India base on
scientific and technological development
would come to de realised,

MR. CHAIRMAN : There are some
amendments given notice of.

SHRI R.L.P. VERMA (Kodarma) : [
beg to move :

1. That in the motion,—
add at the end —
“and recommends that time bound
.execution of each and every scheme
should be made compulsory for

the guaranteed development of
backward areas of the country.”

2. That in the motion, —
add at the end—

“and recommends that there should
be one mother industry in each
Parliamentary constituency in order
to develop the country in a balan-
m way‘!1

6. That in the motion,—
add at the end —

“and recommends that concrete
steps should be taken in Sixth
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Five Year Plan to provide drinking
water to 10,500 problem-villages
of Chhotanagpur and Santhal
Pargana particularly to Harijans,
tribals and other weaker sections of
society,

7. That in the motion,—
add at the end—

“and recommends that the Mohane
River Reservoir Project and Koya-
lkaro Power Project in Bihar
should be under-taken and cons
truction work on Belpahari Reser-
voir Project on Badakar River
between Gandeya-Chirtand under
Damodar Valley Corporation be
started soon,”

8. That in the motion,—
add at the end—

“and recommends that the construc-
tion of broad gauge line (262 km)
from Giridih to Ranchi via Jammu-
Koderma and Hazaribagh town be
included in the Sixth Five Year
Plan to remove backwardness of
the four districts of Chhotanagpur-
Santhal Pargana.”

SHRI CHITTA BASU (Barasat) : Sir, 1
beg to move :

10. That in the motion, —
add at the end —

“and is of the view what it does
not reflect the actual performance
results of the Plan, and, therefore,
recommends that it should be
referred back to the National
Development Council for proper
scrutiny and reappraisal and to
give recommendations as considered
appropriate by it."”

SHRI RAM LAL RAHI (Misrikh) :
Sir, I beg to move :
11. That in the motion,—
add at the end—
“and recommends that effective
steps should be taken by the Indian

Council of Agricultural Research to
organise symposia at the Nyaya
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Panchayat levels on the benefits of 16, That in the motion,—
agricaltural  development, Iland

reforms and examination of soil add at the end —

in order to educate the rural farmer
about new agricultural technigues
which may help him increase his
produce and arrangements be made
to examine the soil of every field
belonging to him,”

That in the motion,—

add at the end—

“and recommends that steps
should be taken to organise
Block Development  Authority
Symposia at every Gram Sabha
level in order to educate the people
about how to keep milch cattle,
develop conventional sources of
energy (biogas) and its utility, utility
of its manure as also the utility of
sewage and encourage then to
jnstal Gobar-Gas plants on coope-
rative basis or privately on a war
footing so that the country may
overcome encrgy crisis and develop

“and recommends that effective
measures should be taken to meet
the devastation caused by floods
every year in order to save the
crops and agricultural lands, check
land erosion and efforts should be
made to desilt the beds of rivers
and trees should be planted on
the banks of the rivers "

That in the motion, —
add at the end —

“and recommends effective steps be
taken to check seepage from
canals in the country and compen-
sation be paid for lakhs of acres of
land belonging to farmers submer-
ged duc to seepage from canals
by reckoning the average price of
produce from the date the land has
been submerged,”

18, That in the motion, —
add at the end —

“and recommends that the pay-
ment of sugar-cane supplied to
sugar mills by farmers be paid to
them immediately and arrears, if
any, paid by December every year
by the sugar mills,

the conventional source of energy.”

13. That in the motion,—
add at the end—

“and recommends that emphasis
should be laid on the development
of cattle-breeding programmes
educating people in every village
about utility and usefulness of
milk so that people take interest
in cattle breeding and centres
should be set up for purchase of P
milk and prices thereof should be “and recommends that the entire
fixed,” sugarcane growing area of a dis-
trict be declared reserved
where a sugar mill, whether in
private or co-operative sector, is
situated,”

19. That in the motion,—
add at the end —

14. That in the motion,—
add at the end—
“and recommends that centres

should be opened for care of the 20. That in the motion,—
cattle in urban areas,” add at the end—

“and recommends that farmers be
supplied power round the clock or
the system of realising minimum
charges be abolished and the far-

15. That in the motion,—
add at the end —

“and recommends that trees in

private and public forests should
be allowed to be cut down only
when more trees have been planted
dut_‘igs the previous three years.”

mers should be charged for actual
consumption and the criteria of

prioritics for supply of coal to
industries be refixed and priority
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21,

25,

26,

should be given to those indus-
tries which import less and save
foreign exchange.”

That in the motion,—
add at the end—

“and recommends that in order
to check environmental and water
pollution factories be prohibited to
discharge industrial affluents into
nullahs which pollute river waters.”

That in the motion,—
add at the end —

“and recommends that steps be
taken to check malaria."”

That in the motion,—
add at the end—

“and recommends that the National
Transport Policy should be for-
mulated and implemented.”

That in the motion, —

add at the end—

“and recommends that as it gives
vague, incomplete and exaggerated
views of the performance of the
Plan, it should be scrutinised
by the Chief Ministers of all
the States at a meeting or the
National Development Council for
appropriate recommendation.”

That in the motion,—
add at the end—

“and expresses its dissatisfaction at
the failure to provide more indus-
trial projects in West Bengal under
Central sector.”

That in the motion,—

add at the end—

“and expresses its dissatisfaction
at the delay in full and effective
implementation of radical land
reforms ensuring land to agricul-
tural labour and poor peasants,
effective financial support to the
marginal and small farmers to make
them viable, remunerative prices
for agricultural produce, guaran-
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teed fair wage to agricultural
labourers and ensuring round the
year jobs for them."

That in the motion,—
add at the end—

“and expresses its dissatisfaction
at the failure to nationalise
monopoly houses and takeover of
multinational companies in order
to promote self-reliance and econo-
mic independence and ensure plan-
ned and indedendent development
of the national economy based on
a dominant position for the public
sector and independence from the
world capitalist market,"”

That in the motion,—
add at the end —

“and expresses its dissatisfaction at
the failure to ensure need based
wage to the working class in con-
formity with the rising cost of
living.”

That in the motion,—

add at the end —

“and expressses its dissatisfaction
at the failure to ensure much wider
job opportunities to provide jobs
for all and in its absence un-
employment benefit,”

30, That in the motion,—

add at the end —

“and expresses its dissatisfaction
at the failure to ensure State take-
over of wholesale trade of food-
grains and distribution of essential
consumar goods through effective
public distribution system.”

SHRI G. NARSIMHA REDDY (Adila. -

bad) : Sir, I beg to move :

That in the motion,—
add at the end —

“and recommends that concrete
steps should be taken to enable alf
the Public Undertakings under the
Central and State Governments
to make profit as per the original
project reports,”
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wrAaT |gar g fe usw @eT w@i @
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TR g 78 At & sfas dvg sm-
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%1 wifcqy at $a9 49 299 FHELC G @
Fedr 21 WX 7 H{AWIE 9T W
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QATHFEITT & § 95 T JIFAT IA1Q
&1 3T TUAH X @HF qIoAT TG
A | I qar Ag @ fw i & &
FY FAT ATAAFATE & | & AT FISrA181
¥ W@l 9% T8 G ¢ §1 wW AR
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ang 6\ §O F597 Iafeuar g # |
afew agh @< agr #1 feafa & smac g
Tg XA FTE I T F HHA@E
7T e &5l &1 W R ase@ng
@ A e ek SEA § e
am faar

SHRI M. RAM GOPAL REDDY
(Nizamabad) : Afsarshahi is not supreme,
Parliament is supreme. That is-why you
are speaking here,

=t W §AK fag : T F A
w wfgq f& ¥ Afedi 1 fasfor &3¢
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frafar o wAIER @Tw F@E T 0F A
g1 q1—qifeq vgem it wifw F fag
ST OF Jag HEEIEA g 17 gm A ag
HIRET | A9, 1951 F1 g€ fHwam A
gE W F AR AR W A qIEIT
freay st dt @R o g w1 &
arrer ¥ arror srren-foroi< g b E 4 e

O% WAANG qIeq ; RIS Wi fHard

sit afg w=x o7 : FH-FH araEEFar
grT 8, @ GHT FATe gt § ar
gah wEfaw «19=F A § @ o
At FEAT 984T 8, AREE(F W qAT FT
TEATTEaAr & |

T g1 gw Avarfis wafy ¥ W
gt ag 21 awr gfaar ¥ gmrw joar
TR g qwifrw g & o gara aga
femragar 8| A A ag Soar e fw
& FrArEl ¥ T gredr 1 e
W 99T g 7 99§ wga@qu & W
gAR AR A § A Aw @ R ogwrd
S HAY Hrwar gl aer ot & @
gfez®ior & 20 TAT FTEFT TR ATHA
@ | TofeT g &1 owfe § gdoag
et @ fo Q& feaer gefa e @,
saar feadt TOf g gl ? ot gAR
faes &% &, 3 § aggfa srfaar qar
g faa sa-afaat § sasT o & @
¢ g feaeft of g€ 2 7 ww ofchew
# guE! AT §T JGAT T | T T
gfe & Qo #1 Zew § AR W gse
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T® Y weama frar g ot wEEr @A &
T H g FNw FwI 7 aga &
=gl A W Aifg awE § ok vaR
1T qETET &l # Y wrfa Wy g€ 2 ) Ewe
gax qaf ax % fau oF Fifww w1
T|qI9AT #7 2§ 9w fad 340 wOF
QU FT1 NAGT 631 g@adia qrsAr ¥
fFar g T aw ¥ fegmww & &7,
aifafem ot gme &1 fgear &, samg &K
IO FEA FT TEA( g4 qfewHy T H
/7 foaH AU, FAlT I H 5
& AT £ agF [FQ AT 97 7Y,
UF FFT FZT AT FL, 560 FUT T
FY QAT GAME § 9T IEHT FIATEAT
g @ g1 wF T wHIT AT wwfa gE
qETdY =Y &) g1 @Y F A7 g AT
farafor &7 qret &1 egre freATAY @47
o uf@rs & TAaTae 1A #1 alh
agt war &1 frgdr wedr wfw s A,
faa® Fo<qa gwie Ara e St faef g,
I T4 graTw F1 fadg vz fear ar
A ggd fan oF oA @Ee &
qaTE af 41 |

q1 91 aF JEgEE A9% 42l d
et W, 9Fg A1z § qar qgl
feafy a1 g€ f 1 @94, 1979 & 3T«
TAwRe Sifaa & ag faog & faar @
f 3oE ewadee Waw & fad qfew
e —50 T®E 2T I 50 TS
w2

(saae)

9 Swar 9t &1 ogrEd 49r | & g
T QT E 5 a9 i asw o
T g g e § O11 e
forer &, qraa ¥ A faw €, gfamn
¥ 1T § A ey Fer ¥ Y gw dwe
ofar gqzar 2| & wT IBFT TAE
gaww way fear @ fowd sganT gt
FW QAT 2 AR 36 FATT A e
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g ol 1971 #T SATUHET F ST O4X
T3 AT GAEEdr | FAT R WA ¥
ad AT N g Gx F, foad fag
560 0T ¥ Fyoar AT TE 8, IO,
T, o fro, afeaw Fwrer Toarly w2
¥ g qgre @ 2 wr@ 30 AT @
frersizT 2 &YX agi ¢ Fa9&r 1971

FT ATTUAT F HTHT 97 4 FAT 5§ AR

45 91 | GETET GAT FT TAAT STAGEAT H
fau 560 F3T &1 Grfge fwar war frad
909, FGTM & &R 10Y, & § wafs
AN AT AT TAFIRE AT & A
50:50 Ifare T Fa 100 FUT & FrAAr
FATE TE 8 | TH 50 FUT qTTT AT HIT
& frar o R 50 FAT wEEw I
& gawar § ag WAt &9 F ofy
ST T § 1 97 Py a4 @ o
g@ar ¥ e G771 aT swgedr
M ¢ aR Tt @1 ofwr sawr g,
TR ?Y & ¥ gwaT i afEw fee o a8
Sufaa & | arer ot ag7 ox A F  qi)
ot fagz amear & | @neer 4y gfee A,
FeIfaadea, Teew dfafadie simeE—
gz gftz & freart & Y F ) Freane
T @A AT AT FFAT AT FT g1
srwfog fmar mar, &% grsmr w9 &7 9
o fr ax gAY fadsa frgr fr ag
St B3 AYSAT FT qeATHT FE AT G
3% g8 qfe 1 3% 73 ) 9 o faemry
ot & 5 ¥ g3 1fz 1 g2 F T wwgwE
¢ fr et &= F amy @ @e F fao
9 F9 200 FUT &7 17917 A sran
Fifgy o< aradt d93da grsEr # 700
FUT 97 FT A9 F@t T0fz0 arfe
zwiE qfcam, St fF a@re & difea €, a8
ft go arr ag @F ) 9gi 9v Sraradt
a4l ¥ foeg gmml #1 fasw s@r fFarg
AT ¢ |

gEhaw ag & 5 Y & o 9 o
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gwent § ag W qar ogrd A @
&9 & fawe &1 ga gww & 1407 FUT
e27q ¥ a4t 600 FUT &z & fag 1w § )
2 WTE 34 EATTATY G & QT FT qHEAT
¥ warfag & 1| it 9% TR ¥ 50 Sfawa
it ¥ o AN F gt 1 sggeqn A
T rufaazTifs s & fag
sfu®w 97 Sqereq FUAT WC qIfFE A
SIHTH TE E1 4% | AT ZgAGT & GU
Tt @9r  wEdl § @A A F qrr #
sqacqT #7 & AfwT 97 TH qHEAT T €4
7 T & | USAEATA, FATA, AART, ATEAT
foedi & qgw g &1 A IFF AT 40
FOT ¥ fa21q FgmEan o & § | T §T
Ffys FEMEar IFT TG 6919 # A
FreRT, SEany, w99y, A el &
foram ot ig § 7z 9x @fag @
TITAT TATHT G F qUAT FT AGEqT FC
15.02 hrs.

[MR. DEPUTY SPEAKER in the Chair]

figd am st # ¥ a g Fgar
wrar g, 98 a8 & f fF & a4 o
gn % a2, T Faw wgedl & fag
@ Fd § R 9gEi F far w1 &
gl T & | 9Y FATY CFATH FT OH
aga & weeAgw 19 g AR IgE F fag
O F qrT FY sgFear i rfgg 1 gAY
graey § UF 917 g8 W1 FgAr Swgar § F
I F qET #Y FI9AT AL qHT UF A0
¥ UF & g 9T s|IEqT FT & FTA |
uF A7 ¥ A9 A oF £q1 0% 9 7 fEar
YT &1y &Y AT g8 g1 € | gER g
RF i #, St 100 AT FrerRET § § e
gAY 48T 7IU T 500 €FAT e
Foargar | &= gaw as A & fAg
oF &I Wg Y ®T eqAeqT g7 FE AT
garfea g1 oF wrg sawedr @ ¥ OF-
oF a1zt & 10-10 EerHeT g am
gyar 8 1 U feafy a7y froow

afsg w1 & frardie & g o T qrt
agi &raT F1fgw &1 faw aig & awdr 7
300 FY Fear g, agt 9T o §F F gy 7
aeqr AT AT |

9T J7zd TIARE AT FT G@rE, 4T
& aaTaT ATEAT E | IHA AT ¥ foq g
a4 ¢ fm 9gr ax faset g, agr 9%
AT qrgq 1A ATAT a4 | QoA
qET FATET  FIGAT FF A0, @ I
fastet gift 1 7 fasier A€ gisi, @ qr
AT qgl Ao ag #tw 8t adsr @m
T T &, 7 AW T T AE HAT |

%7 § §2 391 & g9 § FgAv Fegar
£ 129 gmad ¥ gEIT &7 31 q9 WWHT
FaAgHAT &1 TE & | AT AT ¥ AT 9@grer
&A1 & o argAt &1 {Anto g &fea
gaTe ggi o T a8, #gi O}
T g gwt Al & A s &
FI7TAT % 0% 99 gl AR | q31H-
FIT § g AFTAT TF A1SAT &1 @ HA
Z & & A1 AIFHT T TIFE q1g a%F WS
w1 famfor g arar &, @ graw &) e &
#f 2 AT WEALT T AIEA ¢ AT
TIEGTT FATT & a7 O F a8 AewT
FY gfte & ot ag aga w=0 3

fama & A # ag Fga1 Tgar g
watfaF wre & aik ¥ qforw &g ad
WE FIH ST A I AT G
gradi A #§ At &1 e I ay
arfgd 41X elo TAT 7 T & q1@ 9T
S fear & f& sa@ q1% @ g
wIfgu | FET H TF THEL A @ g
qaral #  famaige &1 @A it
FAT & | g AT wHEE & 9re faerg-
g & fag ot g & HOTE ¥ o faw-
ez et @ 1 wafag @ @ o aga
srraawan & o agh 9% faea giorar aarg

Wi |
yoo (STEETR) ., |
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off TR W TE : TIAGT FIIAT Y
o aga ¥ wwAw afs w9 s
AT F TEET FAF AL H AW
FCWE | TWHE T F TAATHE
FJTQT, AT T TAHEA £ |
s afg = &7 T &9 & fag
W A AT T - e ywT ¥ @9
Fq Jee< awaT |IfEn, g9TIE &7 gEHE]
gamr Ffgr—sdt  gFT @y A
g agi faet arfen | dreea waifads
® AR H, g F Ae ¥, AT F AR
¥ S T £, ¥ gWI< Agi 9 g =iy
T §q9 § & uw arq gg garan A8aAT §
fis Azg T AR H I AT B, 9% fag
100 FT TIAT T&T AT E | TAA F 51
FAT ®T4T & gAT 2 AL 94T FIT Q&
I AT E | TAR 41 0T wWE A
sqgeat w4 Mfgw arfe T wr aT fEa
AT G% AT wEFT 4y oAdgedr gl
g% 7 "7 ¥gr s H1 WE, #
TgAT  FL E T Gdl cam { A w6
Far wifge | @3 9=adia ArsAr 7 gua
w15 Sl &7 2, fawr e @, S
FAH F1 SO qg14T § AT QA @A
T A, T 9 GG &7 AT AT &
oife gura &t fager gav T g, SEwr
fagma &1 8% |
DR. SUBRAMANIAM  SWAMY
(Bombay North East) : Sir, we are discuss-
ing the Sixth Five Year Plan an the news-

papers have already commented on the
attendance in Parliament. It is a matter of
great sadness that this Plan has come for
discussion quite late in its period. In the
formulation of the Plan itself, Parliament
had very little say and naturally when you
do not have this kind of participation in
the formulation of the Plan, there is bound
to be lack of interest. But the question now
is that we have a mid-term appraisal which
was presented, I belive, in Auvgust of this
year. Whether the Plan, which was formula-
ted by this new Government which came to
power in January 1980, has made any funda-
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mental difference to the economy, that is
the question that I would like to address
myself. I do not want to go into great
detail about projects and so on, I really
want to focus on the main points of the
Plan itself, Has the Plan, for example, made
any difference to the trend growth rate that
we have been having since 1950-between
1950 and 1979-80, before this Plan was
Jaunched, the trend growth rate of the
Indian economy was 3} per cent-since that
time whether the three-year mid-term app-
raisal gives us any hope that the economy
has been lifted out of this 34 per cent ceil-
ing and we have gone into regimes of
higher growth rates 7 It is true that if you
look year by year, you can find a higher
growth rate, if you take the three years com-
bined, if works out to, if I am not wrong,
5.5 per cent or little less than 5 per cent
and it might give the impression that the
Sixth Five Year Plan has managed to break
the ceiling of 3} per cent and has risen
above. But that is not quite correct. If you
want to go deeper into the question, 1979-80
was a negative year and if you look back
in the last 30 years of our history, you will
find that there were years when we had
negative growth rate roughly every seven
years, For example, in 1957-58 we had
negative growth rate, in 1965-66 also we had
negative growth rate, 1972-73 also was a
year of negative growth rate, 1979-80 was
another year of negative growth rate, What
we find is that after that negative growth
rate, in the next three years therc is a
fairly high growth rate and it is consistent.
For example, in 1957.58 we had a minus
2.18 per cent growth rate but three years
after that, the average was 5.65 per cent. If
you and them all up, ultimately it worked
back to 3} per cent, Similarly, three years
after 1965-66, the growth rate was 4.1 per
cent per year, For three years running afier
1972-73, the average growth rate was 5,48
per cent per year and, similarly, three years
running after 1979.80, the growth:rate has
been 5.06 per cent, Therefore, there has
been no change and I would say that on the
basis of this cycle, which this Sixth Five
Year Plan has not been able to break, it is
almost certain now on a prediction-it is an
econometric prediction-that 1984-85 is also
going to be a year which is going to have
a very low growth rate. This would be the
cycle that emerges out of this analysis, So,
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Iam not at all satisfied and I think it is
quite clear that the Sixth Five Year Plan,
in fundamental terms, has not broken
through that coiling of 3} per cent per year.

One economist has called this 3.5 per
cent growth rate as the Hindu growth rate,
that is to say, no matter what the Govern-
ment goes, this growth rate will always be
there. But, I am sorry to say, this Sixth
Five Year plan has not been able to make
this big contribution to our planning.

Therefore, I am unable to understand
how it is possible in the Seventh Plan, which
has already been ammounced, they are go-
ing to achieve a growth rate of 7 per cent
per year, When already in this Plan they
are not going to break the 3.5 per cent ceil-
in g, in the Seventh Plan how are they goirg
to achieve double this growth rate ? There is
no case for such optimism. In fact, there
are many reasons to suggest that even this
3.5 per cent growth rats may not be
possible,

Another aspect of the Plan, which
worries me a let, is the shotfall in public
investments. In money terms it looks as if
we are meeting all the targets. But if you
deflate the prices and calculate what would
be the investment in the Sixth Plan and
take the projections targeted in the different
areas. You will find that in real terms the
investment shortfall is 27 per cent, Assum-
ing that next year i.e. 1984-85, we are going
to achieve our targets, as stated by the
Minister, even then there is going to be a
shortfall of 27 per cent in the real public
investment and thts has been the trend
over the last 30 years. The shortfnll in the
First Plan was 12 per cent, in the Second
Plan 15 per cent, Third Plan 6 per cent,
Fourth Plan 20 per cent, Fifth Plan 5 per
cent and in the Sixth Plan it is going to be
27 per cent. This is another big failure of
the Sixth Plan.

I need not speak too much about the
targets which have all been scaled down.
This is a matter of detail. Out of the 14
sectoral growth rate targets, 9 have been
scaled down, which is very serious. This
includes agriculture, railways, communica-
tion, industry, almost every important thing,

MR. DEPUTY-SPEAKER : Why have
they been scaled down ?

DR. SUBRAMANIAM SWAMY :
Because of non-performance : this is a non-
performing government ; it is a government
that does not work. Out of 51 specific
physical targets, 22 have been scaled down.

MR. DEPUTY-SPEAKER : You have
not mentioned those items where there is no
scaling down,

DR. SUBRAMANIAM SWAMY :
They have not scaled down in mining and
forestry, but they cannot take much credit
for that. So, while the targeted growth
rate is 5.3 per cent, it has already been
scaled down to 4.9 per cent. They said that
the deficit for the entire Plan will be Rs.
5,000 crores. 1t has already reached Rs,
6,800 crores, including this year. I am sure
by next year there is going to be another
Rs. 2,509 crores, taking it to Rs, 10,000
crores, a'though they are talking of only
Rs. 5,000 crores in the Plan.

MR. DEPUTY-SPEAKER : Even if you
come to power

DR. SUBRAMANIAM SWAMY : If
you give me a chance, I will show you how
the story will be different,

Now take their performance on the
poverty level. I am very sorry to say that
before Parliament was given a chance
to discuss it, the Minister has publicised
through his press relations i.,e, the Press
Information Burcau their great achievement
in poverty reduction. I would say this is
very serious and I think a breach of
privilege should be moved against the Minis-
ter. The release says : Over the period 1980-
81 and 1981.82 a ]argc number of families
below the poverty line are expected to cross
the povertyline, because of the rise in real
incomes, partly through the adoption of the
specific poverty alleviation programmes like
IRDP, NREP etc. and the exact distribution
will be known when the National Sample
Survey results are available ; until the time
the number and percentage of people below
the povertyline may be estimated, the esti-
mate of povertyis that the percentage has
come down to 4].5 per cent, as opposed to
51,1 per cent carlier, and the total mumber
of persons below the povertyline has come
down to 282 million, as opposed to 339
million earlier,
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Fifty-seven million people, they say,
went above the poverty line. If that happen-
ed, it would have been a revolutionary
change. But this is based on a very strange
assumption, The assumption is that this
growth that has taken place, what-
ever minimal growth it is, has been
uniformly distributed to all the people,
which we know is not true, and these IRDP
and NREP programmes have made the
effect that they claim. I know, I had been
to U.P,, I went the other day to Lakhimpur.
I was surprised to find that the entire IRDP
programme and the NREP programme is
swallowed by the bureaucrats and the police

and the few people who are influential ;

you will agree on that, and the poor Hari-
jans are all made to sign on that and the
money is absorbed by them, (/nrerruptions),
He is telling the truth, it is a national
cause, So, these programmes are real bun-
kam, there is so much of ghotala**, and all
that, They may say it is 20-point programme,
but it is all we know that, Therefore,
even granting that this effect is there, even
then economists have estimated —it has
come in journals, I think the Minister
should answer this —Dr, Rajkrishoa, a
former Member of the Planning Commi-
ssion and Prof, Tendulkar of Delhi Univer-
sity have all estimated that instead of the
number of people under poverty line coming
down, it has actually increased and if this
kind of planning is continued, then in AD
2000 there will be 475 million people below
the poverty line, which means 475 million
people is more than the entire population of
India in 1961, Look at this situation that
the country has come to, And they claim
that the poverty is reduced, they think that
they just can fool us because we are
Members of Parliament, we have no time,
we will go to sleep. Not all Members of
Parliament go to sleep, some of them do
read these documents. So, I say that I
challenge the Minister to prove what he
has said here and give me statistics and
calculations, What is the basis of the calcu-
lations ? They cannot do any calculation.
The number of people under the poverty
line in the last three years has actually
increased and not decreased as they claim
and in fact, if this kind of increase is
continued, then by the year AD 2000, there
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will ‘be 472 million . people below poverty
line instead of 339 million at present.
(Interruptions), Now, the Minister has claimed
that they made progress towards self-reliance.
In their public speeches they go on conde-
mning the Janata, stating that they spent
foreign exchange, everything is cleaned up
and so on.

SHRI RAM PYARE PANIKA (Roberts-
ganj) : Rolling plan,

DR, SUBRAMANIAM SWAMY : Yes,
rolling plan, everything has roled down and
all that, Now, you see, their own plan
document is quite clear, If you want you
can see it.

MR, DEPUTY-SPEAKER : 1 believe
you,

DR. SUBRAMANIAM SWAMY :
0.K. You believe me, but not them. It
says : “‘Balance of payments beginning with
the years —foreign exchange reserves” —
this is their own statistics—in 1979-80 when
we were in power it was Rs, 5220 crores.
These are the foreign exchange reserves for
1979-80, It comes down to Rs. 5164 crores.
In 1981-82, it goes down further to Rs, 4822
crores and in 1982-83 it is Rs, 3354 crores,
It has all down. Of course, they will now
stand on their heads, so it looks like increas-
ing, During the Janata rule it must have
decreased, But here all the statistics show
that this amount of Rs. 5500 crores of
International Monetary Fund has not made
the impact, But it is going to make an
impact. And what do they say T They say,
“The number of months’ import equivalent
of reserve”, How much foreign exchange
you have to pay for your import bill 7
During the Janata rule you have
7 months' import reserves with you.
It came down to 5 months in 1980-81,
It came down to 4 months in 1981-82, It
has come down to 3 months now, just three
months, This is the precarious situation
that the country has been brought to, And
when even the Minister says that the exports
have been growing at 7 per cent, you are
again not telling us the truth, So, itisa
mauer of great shame to our country that

#*Expunged as ordered by the Chair.

they are importing oil and they are claiming
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that we are producing a lot of oil. But our
refinery capacity is not matching the produc-
tion of oil. So you would be surprised to
learn that we are exporting oil. Did you
know that ? We are exporting crude oil —
Rs. 1000 crores worth, because we do not
know how to refine it. Who is rosponsible
for the lack of match between the refining
capacity and the production of crude oil ?
There he does not mention. If you subtract
that part, the export of crude oil, so that
they can import refined oil, if you subtract
that, then export growth has been minimal,
So, we are going to have a first class foreign
exchange crisis.

To conclude, T would like to know from
the Minister, what is the area in which he
has succeeded 7 Growth rate no success ; in
terms of output target--no success ; in
terms of poverty —he has misled us. He
must tell us the truth now. He is on test
now. He must one out and tell or he must
sack the entire Planning Commission for
having taken you for a ride. In self-reliance

. the reserves have gone down,

What about employment ? You would
be interested in employment because you
bave been in trade union and all that.

MR. DEPUTY-SPEAKER : You want
some more time and, therefore, you are
praising me, Both of us belong to the same
place.

DR. SUBRAMANIAM SWAMY : Both
of us belong to the same devious part of
India,

What about employment ? Taking all
this background into consideration, a signi-
ficant short fall in the Plan employment
target in 1982-83 is apprehended, There
the Plan employment target is off,

1 want to know where do we stand 7
What is this Plan left for ? We have a trade
deficit of Rs. 18000 crores, We have to
start payment from 1985 for International
Monetary Fund also. Rs, 2000 crores have
to be paid to start with in foreign exchange,
Where will it come from ? There is a great
paradox about India., We have so much
technology. We have such skilled people,
intelligent people like Shri Ranga in the
ruling party also, So the rate of saving of
24%,, it is one of the highest in the world,
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If we really do not have constrair on foreign
exchange, why is the country not growing ?
It is the real question. It is because of
decline in productivity.

MR. DEPUTY-SPEAKER : If Swamy
does not know, who else will know ?

DR. SUBRAMANIAM SWAMY .
Now I am telling you. 1 am telling you

the real reason why  this is not
happening. It is because of decline in pro-
ductivity. Previously, when we started

Planning, Rs. 3/-could produce Rs. 1 output,
To-day it is something like Rs. 6/-or Rs.
7/-. Now you have to double the invesiment
to have the same the outpnt. The capital
ratio has gonme up, In labour also, the
labour productivity has gone down because
they are not paying the labour their due
wage. This black money, eic., they are all
extracting money through the other channel
and the poor labour is suffering. And their
real wage is lower than in 1961, It isa

national scandal that the share
of national income has come down,
Nowhere in the world share of

wages has come down. Even in the so
called capitalist country it has gone up.
But in India it has come down. The real
wage has also come down. The labour pro-
ductivity has also come down. 1 would say
to the Minister 1o please scrap the Sixth
Five year Plan or you come up Wwith some-
thing concrete, take Parliament into
confidence, You have still one year to go.
Atleast for Seventh Plan you do this, I
know you have mot much tume left.
After one year we all are going to that side
and you will be coming to this side. My
suggestion is 1o have co-operative effort,
Let us have deep consultation. What are the
limits ? That are being imposed on this
country. Such intelligent people you have.
Tiey go to Hongkong, America and
England and they doso wonderfully well,
But they do not do in India, It is a
joke. Intelligent people are dong very well
everywhere except in India. Why ? This is
because of the kind of planning that you
are doing, The Planning is wrong. I would,
therefore, say Sixth Five Year Plan on the
whole is a complete failure. It has not
achieved any of the objectives. Thank you,

PROF. NARAIN CHAND PARASHAR
(Hamirpur) : Sir, at the outset, I am rather
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astonished to hear Dr. Swamy’s observa-
tions. In the last sentence of his speech, he
used the word “scrap”. So, he and his
friends are in the habit of scrapping every-
thing and ultimately, they scrapped their
own government, So, that is true about
them.

DR. SUBRAMANIAM SWAMY : You
do not imitate us.

PROF. NARAIN CHAND PARA-
SHAR : We do not imitate you. We would
rather like you to go on scrapping every-
thing you have.

Sir, the Sixth Plan is a serious document
and it has brought the country again to the
concept of planning because the rolling
plan that was framed and published rolled
down along with the Jania Government
and it rolled so much that it could never
be brought back.

DR, SUBRAMANIAM SWAMY : This
mid-term appraisal itself is a rolled plan by
the way. This is the Plan which is rolled
down, (Interruptions).

PROF. NARAIN CHAND PARA-
SHAR : Your document remained a docu-
ment. It was never presented to Parliament,
never presented to the National Develop-
ment Council and ultimately it went away
to the dark corner where the Party went,
Any how, that is not of concern to us now,
here,

What I am trying to bring out here is
that the Sixth Plan restored the concept of
planning and implementation and we started
bringing back the economy to its even keen,
The Sixth Plan document is a major break-
through and the major concern was to have
the anti-poverty programme and the welfare
programmes. Was this right or not in the
beginning is another point., But we have
made a significant dent into it and I would
not dispute what Dr, Swamy has said. And
1 refer an article by Shri Raj Krishna. I
have the article before me. 1 would read
out one sentence where he has said that if
the investments are stepped up in the re-
maining (wo years of the Plan, well the
things can be done, Here is the Economic and
Polwtical Weekly of 19th November, 1983 in
which special article “Growth, investment
and poverty in mid-term appraisal of Sixth
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Plan” appeared. The last sentence of one of
the paragraphs says that therefore, unless
there is notable step-up in investments jin
the last two years, the shortfall in the Sixth
Plan will be larger than in the annual plan.”
So, he emphasises not the shorifall but the
point for larger investment. And in this
Plan document—in this mid-term appraisal
for 1983-84—it has been decided now to
raise the Central annual plan investment by
Rs, 800 crores.

THE MINISTER OF PLANNING
(SHRI S.B, CHAVAN) : Rs. 1555 crores.

PROF. NARAIN CHAND PARA-
SHAR : What the hon. Minister says is
for the entire Plan, This Rs. 800 crores is
for the core sectors. So, here is the realisa-
tion. Though we have launched the anti-
poverty programmes and welfare progra-
mmes where by we have been able to make
a dent, I would like to quote some figures.
The hon. Minister for Works & Housing
has stated that up to now out of 230,784
problem villages, we have been able to
supply safe drinking water to 51.689; of
the villages. In the beginning when the
Plan was launched, there were 2,30,784
problems villages and by now, 51.68% of
the villages have been provided with drink-
ing water and maximum allocations are
being made every year. This is one aspect
of the Plan that the welfare programme is
taking safe drinking water to the villager's
door-step.

Every year, 600 families in every block—
there are more than 5000 blocks in the
country spread over all the 'States and the
Union Territories — are identified and,brought
above the poverty line. In five years, during
the tenure of this Plan, 3000 families in
each block of the country and in each of
every 5000 blocks would be not only identi-
fied but also brought above the poverty
line. Whatever shortfalls may be there, it
may be because of erosion on account of
rise in prices or cost escalation and all that,
But these are the two significant aspects.
But my concern is not these aspects. My
concern is to see that the Mid-Term Apprai-
sal rightly restores the attention to one
significant sector and that is the infra-
structure, It has been accepted in this Mid-
Term Appraisal that the iransport and
communications will be given due import--
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ance as they perform a key role in the
development of our country.

Previously also, upto the Second Plan,
there was a significant percentage of alloca-
tion made for the transport and communi-
cations sector. But later on the trend was
reversed and, as a result, we lacked in
infra-structure. As my hon. friend has been
saying, about desert areas, hilly arcas and
other backward areas, unless there is a
link of transport and communications in
these arcas, unless a major investment is
made in the transport and communications
sector, including tele-communication, and
it is included in the core sector of the Plan
and accorded a very high priority, till then
our other programmes are not likely to
succeed.

1 would like to refer toa study made
by the 1.T.U., that is, the International Tele-
Communication Union, which says that the
cost benefit ratio for a rural telephone
investment is 1 : 30 or even 1 :40, These
are the studies conducted in Kenya and
Egypt which are developing countries like
India. If you invest Re 1/-in transport, if
you invest Re 1/-in tele-communication, in
the rural area, you are likely to get the
return to the extent of 30 to 40 times. That
is the major ream for the case of higher
allocation for transport and communication,
including tele-communication and also
postal communications,

In many desert areas and hill areas,
there is the problem of bridges and roads,
So we have to restore due importance that
was given to the infra-structure, to the
transport and communication sector upto
the Second Plan, In the First Plan, to take
only one sector, the railways, the allocation
was 11.07 per cent ; in the Second Plan, it
was stepped upto 15.48 per cent ; in the
Third and the Fourth Plans, that was given
a law priority and, as a result, in the
Sixth Plan, we got only 5.23 per cent, for
the Railways.

What is the fate of Railways is also the
fate of other modes of transport, may be
roads, may be civil aviation. The result was
that from 15 per cent, it came down to about
5 per cent and odd, The result was that
transport and communications got a low

' priority and, as a result of that, the growth

was not that fast, The mobility was the first
casuality, The link-up of the entire nation
on a national basis giving due importance
to the development of backward areas, desert
areas and hilly areas has not been that much
fast, It should have been otherwise.

That is why there is much stress in the
North Eastern Council on the construction
of railway lines so also in Himachal Pradesh,
Jammu and Kashmir and other hilly areas
and desert areas. This is the cry of the
backward areas which should find a harmoni-
ous response in the corridors of Planning
Commission. Unless the entire nationa) is
linked up the union capital with the State
capitals, with the district htadquarters, with
the mainstream. On the transport and com-
munication network, including tele-communi-
cation and postal network, and also road and
rail transport, nothing much would happen,

Similarly, we have a case for education,
Under articie 45 of the Constitution, we
gave a promise to the national that we will
provide free, compulsory and universal
primary education to the age group of 6 to
14 within 10 years. Many years have passed
and yet we have not been able to achieve
even 70 per cent level of enrolment for
primary education. In order to give a push
to these proposals, the new 20-point pro-
gramme gives an impetus, For Example,
a new scheme has been launched by the
Government by which the girls, education is
being given a very high priority. For
every gram panchayat where the enrolment
of girls in the school register is the highest,
as compared to the eligible enrolment of
girls, it would be given prize of Rs, 25,000 ;
for every block, it will be given Rs. 50,000
and for every district, it will be Rs, 1 lakh,
It means that every district will get nearly
Rs. 2 lakhs for the construction of school
buildings.

There is another thing also that every
primary school should have two teachers,
and all the single primary schools are given
a second teacher. These are some of aspects
which have attracted the attention of the
Government and the 20-Point Programme
has given a fillip to the implementation of
the Plan,

Similarly, all programmes have been

amalgamated under the IRDP and with



399 Sixth Plan—Mid

effect from the 2nd October, 1980, this new
Programme has been launched and it is
making great headway and I am happy to
say that the banks have also lent their help-
ing hand in this respect and I would like to
quote from the “Business Standard”. Some
comments have recently appeared which have
shown that there is a big push to it: —

“three-pronged attack by commer-
cial bank credit is the cornerstone
of the anti-poverty programme of
the government in the sixth plan.
Banks are to lend forty per cent of
their total credit to priority sec-
tors by March, 1985.”

40% of the total credit is to be utilised for
this purpose. .

The Prime Minister has been quick
enough to see the impact of unemployment
on the health of the economy of the nation.
So, the Prime Minister has launched a new
Programme whereby every young man
between the age of 18-35 years, having matri-
culation as a basic qualification, will be
eligible for a loan of Rs. 25,000/, in which
Rs. 6,000/- is to be treated as guarantee
money initially, No . their - guarantee is
needed.

Here is a programme and a plan which
is coming not only to the help of the unem-
ployed but also to the help of the weaker
sections of society and similarly while laun-
ching and bringing the welfare schemes like
anti-proverty programme to the final stage,
the country should be linked up together. In
this effort, 1 would plead with the Hon,
Members that recently 65 Members of Parlia-
ment belonging to the hilly areas submitted a
Memgrandum to the Financial Commission,

This Memorandum has been submitted
to the Prime Minister also which stated that
in the core sector of the Plan, very high
priority should be given to transport and
communications,

Unless this is done, we are not going to
get the benefit of the Plans,

Towards the Seventh Five Year Plan
which is expected to be a Plan for consolida-
ting the gains and development and planning
that we had in the earlier stages, we must have

the right approach apd the approach must
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be-let us take the transport sector, the railway
line, all the railway lines which have been
started, on which the construction work has
started must be completed wrthin the Seventh
Five Year Plan and we should take a pledge
that every corner of the country is linked
up on a national network of communications,
tele.communications, roads, bridges and all
these things, Any furture investment would
depend and should be allowed only these
existing lines are cempleted. Because it is
no use constructing SKM and then the
whole thing drags on. Whatever the Plann-
ing Commission has approved right up to
now when we are discussing this mid-term
appraisal, should be first allowed to be
completed, all these wvarious projects, and
then we should be able to do something,

I would plead for one thing, That is
the Post Office, Generally, it is regarded
as the poor cousin of the telephone and tele-
communication network, But unless you
have a Post Office in the village, may be a
Branch Post Office, till then you will not
have a telephone and the result is that the
two are linked together and though the
Postal sector is undergoing some losses, it
is not necessarily a useless thing and I would
plead, out of this Plan appraisal, 1 would
read out something :

“The Postal sector has been doing
well both in regard to utilisation
of Plan outlays and achievement of
physical targets. Full performance
may be expected in most of the
schemes except the construction
programmes, While framing the
Sixth Plan, it was considered
necessary 1o give a boost to the
construction of Postal buildings
and staff quarters as many of
these buildings are very old and
the percentage satisfaction of staff
quarters is also quite low. How-
ever, due to funding compulsions
in the tele-communication sector,
it has become necessary to restict
investment in the construction area
of the Postal sector,”

I would plead not to put any restriction
on this because ultimately it is the red letter
box which is the symbol of the Central
Government, of the link of the entire
country, because the telephone would also
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be installed there and our Hon. Minister of
Communications Mr. Gadgil has said in
reply to a question in my name today in
the House that the National Council of
Social and Applied Economic Research has
identified clusters of villages whereby a
telephone will be installed within 5§ KM of
every village. This is the promise that the
Hon, Minister has held out, But unless
there is a Post Office, how can you provide
a telephone ? Every village, 1 am sorry to
say, does not have a Post Office now,
Nothing more than that can be expected.
Every village in our country must have a
Post Office.

What is expected is that in the Seventh
Five Year Plan, we must consolidate our
gains to the extent that every Gram Pan-
chayat of the village has a Post Office and
every village is linked up with the link
road, most of the district headquarters
should be linked with rail network and
telecommunication is given a high priority,

My last plea is for banks. Banks are
playing a very useful role. It is said that
one bank for every 17,000 people is available
today. The nation is grateful to the Prime
Minister for taking that bold step on July
19, 1969, when she nationalised 14 banks,
The result is, on that day there were
only 8,262 branches and today branches
of the nationalised banks in the entire
country have grown to more than
41,000, and 10,000 more branches are to be
opened in the remaining years of the Sixth
Plan, I would plead that population should
not be the criterion for opening a branch
in hilly areas because 17,000 people do not
live together in a village or within a distance
of five kms. in a hilly area; they are
scattered all over, There should, thercfore,
be a special relaxation for them in opening
bank branches, Bank is the cornerstone of
development, Every unemployed young
man, poor man, an artisan, a small entre-
preneur, has to look to the bank as a
symbol of hope for a blooming future.
Therefore, bank branches should be opened
on such a large scale that all the areas are
covered. The restrictions of distance and
population should not be imposed. What
is applicable to urban areas, to the plains,
cannot be made applicable to desert arcas
or hilly arcas or border arcas. The border
States, the hilly states and the desert districts

should be exempted from the harms and the
programme should be launched in such a
manner that banks, postoffices, railway
lines, roads and bridges give us the hope
that the nation is on the march,

The appraisal of the Sixth Plan, which
promises that these sectors, the core,
infrastructural seciors will not be subjected
10 restrictions but would be given due
importance, they will not be subjected to
any shortfall, is welcome. The erosion that
has been caused by the rise in prices in the
physical targets has to be looked mnto and
there should be a larger investment. I wel-
come the steps which the hon. Minister has
announced,

With these words, 1 appreciate the pro-
gress made by the nation in the Sixth plan.
I want to emphasize that it was the Indian
National Congress which launched the
process of planning and commended plann-
ing to the nation through its Resolution in
the Bombay Session of the Party in 1938
when Netaji Subash Chandra Bose was the
President, when he appointed Pandit
Jawaharlal Nehru Chairman of the Planning
Committee which prepared the basic docu-
ment —and Prof Ranga, one of the senior
Members of this House was also one of the
members there-when the entire nation
looked to the future. The aim of our
party was not only political independence
but also economic development. ‘A smile
on every poor man’s face® was the ideal at
that time and that is our aim even today.

15.48 hrs,
(SHRI R.S. SPARROW in the Chair)

SHRIMATI GEETA MUKHERIEE
(Panskura) : Sir, this mid-term appraisal,
in my opinion, is really a document of
exaggerated claims of present performance,
raive and unfounded hopes for the future,
blind adherence to the beaten path, beget-
ting insufferable misery to millions and an
insensitive refusal to go in for structural
reforms,

SHRI SATISH AGARWAL (Jaipur) :
A scvere indictment of the Government by

the lady Member,
(Interruptions)
SHRIMATI GEETA MUKHERIJEE ;
I will give facts to establish my charge,
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First, ‘exaggerated claims and raive hopes’.
Everybody has spoken about the rate of
growth, the gross domestic product and its
percentage. It has been rightly pointed out
that the gross domestic product of 1979-80,
the drought year, has been taken as a
natural thing, so that there is no necessity
of covering that drop and you can show the
growth ; even if there is a downfall, you caa
show as if you have gone a very long way,
That is not the truth, That has been
substoantiated by the figures., 1 do not want
to quote figures in this respect. But 1 do
want to give a few figures on something
else.

Let us take foodgrains. It has been
claimed that the target for the year 1981-82
was 153 million tonnes, and the production
achieved was 133,06 million tonnes. Now,
there is an interesting thing with regard to
the irrigation specially in view of what they
claim. It is stated that up to 1982, 59.13
million hectares of land have been brought
under irrigation ; 52.3 million hectares were
brought under irrigation before, and within
these three years of the 6th plan, 7.5 million
hectares have been brought under irrigation,
Generally, one irrigated hectare of land
gives a production of four to five tonnes of
foodgrains. Then, 59 million hectares,
leave aside ,13 million hectares, should
produce 236 million tonnes at the rate of 4
tonnes per hectare, and 295 million tonnes
at the rate of 5 tonnes per hectare. If their
claim of irrigation was correct, that alone
should have given us a big boosting in
production to mnearly 300 million tonnes,
But we have produced 133 million tonnes in
1981-82, and it was a good year, Either
these irrigation figures are altogether bogus,
or as soon as a project is completed, it is
presumed that so much Jand is irrigated,
and some such thing, or the farmers are not
being given proper inputs as claimed.

In any case, as far as the production is
concerned, from the figures it is clear, that
there are exaggerated claims of present
performance, naive and unfounded hopes
for the future,

Many hon. Members have referred to
the shortage of power. The report itself
has admitted that they would not be in a
position ta go upto the targeted
Understood ; though it is very sad, yet that
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is at least admitted. In the present state-
ment it is said that the installed capacity
will go up by 14000 to 15000 megawatts.
That is the derated target, The performance
as has been claimed in the first three years
in respect of installed capacity is 7,058
megawatts, Do you really believe that in
the other two years, seven to eight thousand
megawatts can be installed 7 When in three
years, only 7000 megawatts installed capa-
city can be achieved, how can they achieve
the balance 8000 megawatts in the other two
years 7 Even what is being claimed here
after derating the targets also in my opinion
is a pipe dream,

Now, what are the real failures ? The
real failures are in the core sectors like
power, coal. And even in coal though in
the last two years they have increased the
production by 16.6 million tonnes, in the
next two years they expect to increase it by
23.4 million tonnes. How beautiful the
pace one can sce from the general situation,
I am sure the this again is going to bea
pipe dream. Therefore, I say that in this
entire core sector the performance is over-
rated and the expectations naive,

Since time is limited, I will quickly go
over to certain other points,

Now let us see the results achieved after
taking the IMF loan, Doubtlessly we are
in a very bad situation. The IMF prescrip-
tion we have swallowed absolutely ; but that
prescription has proved altogether wrong,
There has been no quantum jump in our
exports. Not only has our export volume
grown only to 1.49,, but due to unequal
trade practices by the big capitalist powers,
which they always want to take place,
actually this amount of Rs, 5,000 crores has
been lost,

That is almost equal to the loan that
has been taken, So, what we have gained
out of it is import liberalisation. So, that
has not at all helped us in pushing up our
exports.

Sir, the most exaggerated claim is about
the poverty line, Dr, Subramaniam Swamy
has alrecady referred to it. 1 will not
immediately repeat the same figures. But
what I would like to ask is that even
Rs. 1,547 given to a person in the first year
and Rs. 2,828 in the second year to a diffe-
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rent person, of course, can anybody think
that with this meagre sum any person or any
family can be lifted above the poverty-line ?
So, the achievement in lifting of the number
of person from below the poverty line ins-
tead of 51.1% bringing it down to 41.3%,
is just on paper. This poverty line does
not mean where it was, but it has eally eng-
ulfed much more percentage of our people
than what we say, The tears have been
taken out only on the piece of paper, but
from nobody's eyes,

Despite, all this, do the Government
think about tacking a different line 7 No,
Sir, They are on the same beaten track.
A lot has been said about self-reliance in
the introductory speech of the Minister,
But where is the self-reliance ? We remain
as dependent on the multi-nationals as we
were, Moreover, very many more projects
for multi-national cooperation have been
cleared in the last two years than in any one
of these years.

Where is the restriction on monopolies ?
We don't take any other figures. If we see
our public sector; its total assets is Rs,
25,000 crores. In that sitvation the invest-
ment of the public financial institutions
alone in the private sector is to the tune of
Rs. 27,000 crores, This is the concession
that is being given to the monopolies other
than the direct concessions which are galore
because most of the money is enjoyed by
the Monopolists, There is no structural
reform,

About land reforms also, there is no
progress one must say, despite all the
declarations of the new 20-point pro-
gramme. After 19 months of the new 20-
point programme, only 1.47 lakh acres of
surplus land have been distributed among
the landless, while the potential is admitted
to be 215 lakh acres. That is why I have
said that this is a cosmetic, and a cosmetic
on an old and decrepit woman's face, which
has fallen through altogether. That is why
I don't think that this should be approved
here. It should be sent back to the Natio-
nal Council.
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e aife a8, grow qEza W § 1 &
qIX FEFAT FT agEr =Gfgg 1 gATL
fasrigz & ot exal &1 € &0 &) g
aw ¥ faed @ § 3% ¥ I

&) R WY gAR g8 9 FAT To
&1 aF gz 4 2, forawr avdY &g qIEIT
Fdam Ad fear 2 g wiv 2 P Q@
wrFal @1 ezt grea faadr =ifgg

sit faz zd ofww qrar § Ag SmAr-
A% § AT TAY FATIT TeATg aqr g |
afFw ot #F14%w 4 q@A § AW R
g7 92 fgarz 7% fafsma alr & 9w
agar Aifg? 1 R faiy q@ & S AF
Fgr ¢ ag Tifafewsn mifzaze § faa)
qeq g% sranfea 780 & X S &t aral
& FT arar g |

& I9ET F1AT FT GIGT F@T E, 49
FgT &1 Q1 aga 4r |

MR. CHAIRMAN : Hon'ble Members
very kindly appreciate two aspects of it. One
is that the subject has in various forms been
discussed many times. Kindly try avoid those
points which have already been mentioned.
The second thing is time factor. The time has
been laid down. But I do not see anyone
sticking 10 the time. 1 request the hon,
Members to very kindly stick to the fiirst
formula.

SHRI SATISH AGARWAL (Jaipur):
Mr. Chairman, Sir, the House is currently
debating the mid-term appraisal of the Sixth
Five Year Plan as presented by the hon,
Planning Minister on 19th August, 1983 in
this House,

The predecessor speaker, who was speak-
ing just before me, was speaking in a tone
as if the Plan belongs to him and we are
opposed to this Plan,

This Sixth Plan document is a national
document, It charters the course of
growth that the nation adopts to itself
for the years to come so far as the
economic development strategy is con-
cerned. I am not one of those who
ever believes or who ever, believed that this
is a party document but unfortunately this
has assumed that particular colour and this
is one of the reasons, according to my
humble opinion, that the planning document
or any Five Year Plan document which
should have the unanimous support of all
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sections of the society so far as its imple-
mentation is concerned, its formulation is
concerned, its achievements are concerned,
unfortunately it has remained as a party
document all over these years, The approach
of hon. Members like the one who spoke
prior to me and even of Mr. Parashar who
exclusively owned this Plan document to
themselves that this is their Plan, this is their
achievement, they will defend the failures and
on our side we will only criticise the failures
according to me, is not a healthy approach
so far as the Plan document is concerned.
Bui, people like Prof. Ranga have to give a
serious thought to these problems.

So far as the basic objectives of any
Five Year Plan are concerned, they have
remained the same right from 1951 to 1985
inculding the Janata period, This is the
Plan document of the Janata Party. The
basic objectives enshrined in this Plan docu-
ment are the same which were there in the
1951 First Plan or in the 1956 or the 1961
Placs or in the 1966 or the Annual Plans or
in the 1974 Fifth Five Year Plan, The basic
broad objeclives have never changed, Some
emphasis may have changed, some little
direction here "or there may have changed,
instead of Food for-Work Programme you
might have introduced IROP or NREP but
the whole thrust of the programmes has
been removal of poverty, unemployment,
improving the quality of life, establishment
of an egalitarian society, socialistic structure,
distributive justice and so on and so forth,
So far as these are concerned, there is
absolutely no difference of approach, accord-
ing to me, as on dale in belween any
political party in this country, including the
Congress and including the CPI (M), Some
difference of opinion may be in the process
of implementation of the methods of imple-
mentation but so far as these broad objectives
are concerned, there is basically no diffe-
rence of opinion, May be with regard to
cerlain priorities, that is a different matter,
but basic objectives are being lauded by
everyone, Despite this, let us pose a ques-
tion to ourselves why this Plan document has
remained a party document 7 You are getting
the support of 40 per cent population of the
country, Because you have this partisan
approach with regard to these planning
achievement, you say these are your
achievements, not the nation’s achieve-
ments and you say these are your
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failures resultantly thercby, 40 per cent
of the pupulation of the country who are
your supporters, they know this Plan or
these achievements and 60 per cent— the
entire opposition block-oppose it or they do
not co operate in the implementation of the
Plan. This is a very unfortunate situation
1 say, but why has it come ? I thought
much over the problem, It has come because
the first Plan was initiated in the year 1951,
prior to 1952, clections Second Plan was a
initiated in 1956 prior to 1957 elections, the
Third Plan in 1961 prior to 1962 elections,
the Fourth Plan in 1966 prior to 1967
elections, meaning thctt’.by.th'.u this Plan
document which is a national document,
became a party election manifesto, You
utilised this plan document in 1951 to project
before the people of the country that here is
the Congress Party, it belongs to the Cone
gress party, it is a Congress party manifesto,
we are going to do this during the next five
years,

The result is that from the very beginn-
ing this is the approach, which at one time
Prof. Ranga also criticised, and this parti-
cular approach right from the beginning,
unfortunately made deliberately, has led to
a situation where 60 per cent of the popula-
tion, which is in the opposition fold, is not
co operating fully in the implementation of
the Plan projects, For e¢xample, the hon,
Member who preceded me was saying :

gardr qraan, gaq fear g, gl s
a fFar g

This is the particular approach and out-
look towards the whole document, looking at
it from party lines, | do not look at this
particular document in that line. I am
asking some basic questions to the Govern-
ment and the whole House. We created the
planning from or the Planning Commission
in the year 1950-51 and then we embarked
on this course of planned development in this
country ; well and good. I welcome that ;
1 am not opposed to planned development ;
I am not opposed to plan. But the question
is : planning for whom, planning for what ?
The objectives are clear,

PROF. N.G. RANGA (Guntur) : There
is no difference of opinion about that.

SHRI SATISH AGARWAL: Absolutely,
So, let us evaluate the total achicvements
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of our planned development in this country
during the last 30 years. Let there be a
Committee of Parliament, consisting of all
sections of the House, to evaluate the achie-
vements of the plan, to evaluate the failures
of the plan, and to give a new direction to
planning, We should know why planning
has failed to achieve the laudable objectives,
as enshrined in the Directive Principles of
State policy in our Constitution,

Here I have got a document of the plann-
ing Commission itself. I am addressing
myself and I request the hon. Members to
give the most serious thought to this basic
question, I am looking at it absolutely on
non-party lines, I am not one of those who
says that India has not achieved anything.
India has achieved many things, some com-
mendable, some not so commendable. But
there are some basic questions which we
have to ask, It was for the first time during
the last 35 years of independence that an
effort was ever made by the Planning
Commission in 1978 to evaluate in real
terms the achieven ents of the Plan progress
in this country from 1951 to 1977. This is
a document of the Planning Commission
where they have done an evaluation for the
first quarter of the century of planning,
right from 1956 to 1976-77, What do they

“says ? It is an eye-opener for all of us. It
says in para. 1.2] :

“The preceding assessment of
India's economic development over
a quarter of a century of planning
has indicated some fundamental
failures and it is on account of
these that the need has arisen for
are-appraisal of the development
strategy. We must face the fact
that the most important objectives
of planning have not been achie-
ved. The most cherished goals
seem to be almost as distant today
as when we set out on the road to
planned development, These
aims— —implicit in all our plans
but more explicitly stated in the
later formulations of our develop-
ment strategy— —are universally
accepted by the Indian people ;
they are the achievement of full
employment, the eradication of
poverty and the creation of a more
equal society.”

They have mede certain comments, They
have commented also on certain achieve-
ments of the planning body. They say in
para 1,3 :

“It is a cause of national pride
that during the last three decades,
a stagnant and decadent economy
has been modernised and made
more self-reliant. In qualitative
terms, the economy today is
clearly much stronger, more resi-
lient, dynamic and self-reliant than
at the inception of planning.”

This has been a very objective assessment,
evaluation, of the entire planning achieve-
ments of our country during the one-quarter
century from 1951 onwards,

SHRI CHANDRAIJIT YADAV (Azam-
garh) : They cannot disown it.

SHRI SATISH AGARWAL : There is
no question of disowning it because this is
the document of the Planning Commission.
I do not want to go into all those
controversies ; T am not talking in terms of
the Janta Party or Congress Party. I am
talking in terms of the national policy, our
objective, their achievements and failures
and the direction we must give to our
planning.

I would suggest that the time has now
come when a Committee may be appointed,
may be headed by Prof. Ranga—— I would
myself  welcome it— —consisting  of
Members of Parliament, who are interested
in this planning process, in the formulation
of plans. They must evaluate and examine
our plans,

I would also suggest at this stage that
there should be a Standing Committee of
Members of Parliament, so far as planning
is concerned. Tt is wvery unfortunate that
a document, which is a national document,
which T am describing as a national docu-
ment, has never been debated and discussed
in this House at the stage of formulation
of the plan. Of course, it was the practice
previously, in the case of the previous plans,
but not now. So far as the Sixth Plan is
concerncd, it was never debated in Parlia-
ment, So, natarally, Members of Parliament,
who are the representatives of 700 million
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people of this country, had no say in the
formulation of the plan document,

Then they should have a say and I say
that if you want to have a better say, I
would suggest that there should be a stand-
ing committee on planning which has been
supported by people like Mr. Venkatarn-
man also in the previous years that there
should be a standing committee of planning
which should go into all details so for as
planning is concerned, and they should
suggest to Government that hear there
should be a wvariation, here there should be
this direction and that direction. This in
another suggestion of mine,

During all this period of planning, we
have approximately spent round about Rs.
8000 thousand crores in the public and the
private sector outlays. Just imagine how
colossal that amont is Rs. 300,000 crores.
Plan after plan we are increasing the
outlays.
of the hon. Planning Minister ; we should
not evealuate our achievements in terms of
expenditure. We are assessing everything
in terms of expenditure ; expenditure is
irrelevant, What is the physical achieve-
ment ? Who is going to dispute with the
20-point programme ? One may say; it is a
*#programme’ as Dr. Swamy said. But 1
don't say so because the 20-point pro-
gramme has become the core of the Sixth
Plan. There is more emphasis through the
20-Point programme, Good or bad, one
may agree or oneé may disagree, it is more
or less the core of the Plan, and when, in
our National Development Council meeting
in April 1983, some Member of the National
Development Council moved a resolution
when I was the mover of the Resolution, he
moved an amedment to the effect that this
20-point programme is a hoax, is a fraud,
1 did not accept that amendment and [ rejec-
ted it all right,

You may disagrec with anything, but
the 20-point programme means the core of
the Sixth Plan. So, accepting your argu-
ment means rejection of the whole document
which I cannot concede. So, this has been
the approach of many Members on this
side, but T do not know why the hon,
Minister has to seek the cooperation only
at this stage. We are debating this Mid-
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term Appraisal after one year. We deman-
ded it last year, in August or September
1982, It should have been placed in the year
1982 on the Table of this House, it is one
year late. Now, we have started preparing
the Seventh Five Year Plan, What is the
sense in discussing the Mid-term Appraisal
of the Sixth Plan ? What can you do, and
what can we do ? It is all ritual, it is a
fait aconmpli, we are simply exercising our
lungs only to say something as if we have
to say something, and that is one good
reason as to why only 14" Members were
present when the hon, Planning Minister
made his speech yesterday, This is one of
the good reasons because when we demand
a dobate, then you don’t allow. So, it is a
question of diminishing returns., When I am
thirsty, you don't give me water ; when I
am hungry, you don’t give me food, When
I am not, then you are giving it to me. So,
it is natural that there is a law of diminish-
ing returns. Now, naturally the less the
interest  there is, the interest there is in
the debate.

PROF. MADHU DANDAVATE : They
serve food after our dinner.

(Interruptions)

SHR] SATISH AGARWAL : I do not
repcat what has already been said. I pose
certain basic questions I think, the hon.
Planning Minister, you will go down in his-
tory if you are able to create some mecha-
nism of Parliament like a Standing Com-
mittee of Parliamentarians belonging to all
sections of the House to assist you in the
formulation of plans to critically examine
them and to perpare the Plan documents. I
think that will be very good. 1 have been
demanding in this House not only a com-
mittee for planning, but for Finance and for
various other Departments as in UK.
Australia and Canada, A Committee is
existing in Kerala also, Supposing there is
a Committee on Defence. Here we talk on
party lines, but there in the Committee we
will definitely out across party barriers and
the approach will be nationally oriented.
(Interruptions)

There has been a shortfall in physical
terms, I am against having very unrealistic
plans. Fortunately, 1 had an occasion to
examine the Planning Commission for the

-_;"_Expunsed as orderd by the Chair,

—
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first time in the history of the Public
Accounts Committee last year when I was
the Chairman, And we selected this sub-
ject, particularly Irrigation, which is vital for
our agriculture. I am not going to share all
those experiences which I had there, I had
nothing to complain against the Members of
the Planning Commission and the Planning
Commission as such, they have got their
own compulsions, But there is no monitor-
ing mechanism so far as the Planning Com-
mission is concerned. They do not seem to
have any say over the States, The Siates are
the implementing agencies. The co-opera-
tion of the States has to be sought so far
as the implementation of the projects is con-
cerned. Simple formulation of the Plan is
not going to help matters.

PROF. N.G. RANGA : The States
would have to co-operate.

SHRI SATISH AGARWAL :
what I am pleading.

PROF N,G. RANGA : There is that
difficulty.

SHRI SATISH AGARWAL : There
is no difficulty provided you seek co-opera-
tion, You create atmosphere like that, So

- far as irrigation sector is concerned, it is
very vital for our economy. I will only site
one instance. The Prime Minister made an
announe ment over the T V. and the radio
that this has been the achievement so far as
creation of additional irrigation potential
is concerned. When the Members of the
Committee went into depth, the Department
had to admit before the Committee-it is
contained in the Report of the Cammittee,
2/3rd Membership of which belongs to the
ruling party, because it cuts across party
barrier-there they had to admit that Prime
Minister was misled to believe these figures
and the announcement made by the Prime
Minister was wrong., What action has been
taken against the officer who falsely briefed
the Prime Minister of this country, who
made her to believe a particular figure to be
correct and which later on comes out to be
false ? These things come omt in the Commit-
tees only, So, by strengthening the Committee
system Parliament will be more effective,
Those people who are talking that Parlia-
ment has become irrelevant, their mouth
will be shut. if we really constitute more
Committees of Parliament, because a better

That is

output is there in the Committees. - It is
because we work there cutting across party °
barriers,

So far as reduction, short fall in various
sectors is concerned in physical target, that
is for the Planning Minister to explain-why
the target of 154 million tonnes to be achi-
ved by the end of the Sixth Plan has now
been reduced to 146 tonnes-a reduction of
8 million tonnes, I would not quote figures
in the case of other things. Physical target
have been reduced in respect of foodgrains,
coal, iron ore, concentrates, sulphuric acid,
caustic soda, soda ash, saleable steel, alumi-
nium; copper (refined), zinc, -electricity
generation, Railways originating traffic from
309 it has been brought down to 282, Now
if infra-structure shortages are to be there
in Railways, transport, coal, energy, food-
grains production and all that, then I am
very much worried. And then comes the
irrigation and its additional potential,
Itrigation is very vital for agriculture.
Agriculture is very vital for our rural eco-
nomy. We have to do away with imports.
We have to improve the quality of life in
the rural areas, The hon, Minister has given
certain figures and statistics in this Plan
document, 1 really fail to understand as
there is so much of mis-understanding and
canfusion. He has claimed that 51% who
were below the poverty line in 1980 that
figure has come down to 419,. The figure
of 339 million people who were below
the proverty line in 1980 has come down to
282 million. That is a reduction of 57
million. Near about 6 crores of people have
come down below the poverty line during
the two years of this Plan. It you really
convince this House then I will salute this
Minister, I will offer my salute in respect
of this Minister because I am interested in
the people living below the poverty line in
this country,. But, unfortunately, very eminent
people, economists and writers have come
out openly and challenge the statistics and
figures. They say that is absolute fantastic
and the criteria that has been adopted for
arriving at these figures is something very
starting and cannot be accepted. This is not
the position according to them. They have
assumed the criteria IRDP Programme. That
is the target that has been fixed by the
Planning Commission for the number of
bencficiaries under IRDP Programme ? It ie
5.6 million. Under the NREP Programms
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it is 2.12 million. There it is 7.72 million
and then they say this is expenditure pattern.
Now the Planning Commission or the Govern-
ment has assumed that whosoever has been
catered under NREP or IRDPgprogramme
he has been brought above the poverty line.
The position is different from State to State,
from District to District. In Rajasthan,
there are districts like Ganga Nagar. There
the position is different. In districts like
Bharma and Chalon, the position is diffe-
rent. In districts like Dungarpur and
Ranswara from the side of Shri Girdhari
Lal Vyas, the position is different., And the
benefits-1 am not criticising-but really the
benefit under this laudable programmes,
NREP, IRDP and all the rural development
programmes have not really reached the strata
of society for whom they are meant. There
is no identification of beneficiary. There
is multiplicity of figures also. The same
figures are being added under this programme
and under the other programmes also. So,
figures are being inflated. These are exagge-
rated figures, The statistics are not going
to solve our problem, Mr. Planning Minister.
I would humoly beg of you. Now yon have
reduced your targets in agriculture, industry,
infrastructured and so many other items
which I have just read out. The basic
question that concerns this country is the
question with regard to the people leving
below the poverty line. As I said earlier
also, I can say, I am conscious of the time,
Mr. Chairman-hardly 10 million people in
this country are really reaping the fruits of
independence and development in this
country. It is just one crore of people. At
the hiatus, you will find Kapadia swallowing
Rs. 20 crores-Central Bank of India. You
will find big industrial houses as to how they
are misusing total exemptions in the income-
tax law. You will find people where prof.
Ranga may not know. I have done a lot
of research on the income-tax side. If G,
M. Birla or G.D. Birla dies, he is not to
pay the estate duty. He is not to pay the
wealth tax, But if Satish Agarwal dies he
has to pay wealth tax and his children have
to pay the estate duty. It is the socialist
society 7 It is the egalitarian society? Is
it a distributive justice ?

~ Every day, hon. Members are demand-
ing few lakhs of rupees for roads, for
drinking water, for sanitation, for health
care and for primary health centres. The
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Government— my  Government or any
Government forthat matter—is not able
not to give it. But you will be surprised to
know the persons belonging to the large
industrial houses., We very well know how
the money is spent on ostentatious living
by these people. Now, in this country, the
individual wealth of persons belonging to
large industrial houses has gone down over
the years. Can you believe it, Prof., Ranga ?
The individual wealth of persons belonging
to industrial houses has gone down over
the years, can you believe it 7 It has gone
down according to a survey conducted
by the Finance Ministry and which has
been submitted to the Committee last year.
This is something that the whole fisca! and
monetary system in this country is anti-
poor ; it is sustaining the rich and capita-
list society in this country, I am saying so
with all sense of responsibility, But here
the fix cannot be sorted out, You sit in
committee. [ will convince you as I have
convinced my other colleagues last year
and year before last. So, this is the posi-
tion, Sir. So, this particular thing has to be
borne in mind,

We cannot depend on imports. We have
spent so much thousands of crores of ruppes
over irrigation, over agricultural research
and extension, Even then, we are importing.
Isit a happy situation ? I am not talking
about commission or anything. I am saying
that as a self-respected country we should
see and bring it to the situation where we
should not import foodgrains. We are
importing foodgrains ; we are importing
cement ; we are importing paper ; we are
importing aluminium ; we are importing
steel ; and we are importing so many other
things. So, the direction should be there,
We should be self-reliant economy whereby
dependence on import is restricted to the
minimum,

Unfortunately, our foreign exchange
debt or the rate of borrowings has gone
to Rs. 19 thousand crores and the Finance
Minister says that he will feel the pinch of
loan repayment in 1985, This is what he
says and we know it. The pinch will have
to befelt by you, by me and the entire
nation, It is not the individual responsibi-
lity. Everybody will have to pay more than
thousand rupees and so far as repayment is
concerned, it is Rs, 1,200 crores every year,
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So, the whole nation will have to feel the
pinch of repayment.

Now, I come to the import side, Prof.
Rangaji, you will be surprised to know that
we have given exemption, under the customs
law, on the import of what ? Tennis ball
and cricket bats are given exemption of
duty. Do they deserve exemption ? Under
the customs law it is something surprising.
So, there has to be some sort of a mew
direction to our overall thought, approach,
direction and to the economic development
of this country.

The basic objectives are clear ; the basic
objectives are not objectionable. There is
no dispute about any | of them. But I would
humbly say one thing, You, Sir, must have
also experienced. Fortunately, you belong
to a State where the per capita income is
very high ; the people living below the
poverty line is much less, hard]y 15 per cent,
while in other States, it is 48 per cent and
in States like Bihar from where Prof.
Tewary hails, it is 55 per cent or something
like, that.

PROF, MADHU DANDAVATE (Raja-
pur) : Sir, your per capita bravery is also
very high.

SHRI SATISH AGARWAL : The main
shortfall in our .achievements is the tardy
implementation of schemes. What has the
Government in mind to speed it up ?

1 remember an instance in Jaipur, Some-
body, one Mr. Zakaria, came from Bombay
to Jaipur to construct a cinema hall. He
laid out a chart, indicating cn this date this
will be completed, on that day, that will be
completed, and the cinema hall was comple-
ted within that particular schedule, No
private sector industrialist is going to
permit escalation in cost to the extent of 10
to 12 times and the period of completion
from 5 years to 15 years. The major irriga-
tion projects are lagging completion for
more than 20 years and the cost escalation
is 1000 per cent, 1200 per cent, 1500 per
cent and so on. You just imagine. It
is just because the implementation is tardy.
There is no monitoring ; there is no punish-
ment and that is why for the projects which
can be completed within Rs. 1000 crores,
the nation has to spend Rs. 10,000 crores,
apart from the fact that the community is

deprived of the fruits of development for all
those years,

Now, whether it is irrigation sector,
power sector, hydal sector, thermal sector
or any sector, I would be thankful to the
Planning Minister if he can cite even one
single major project in the Central sector
which has been completed within time
during the last 30 years, during all these
Plan periods. This is an irony of fate ; this
is the misfortune. Our money is going down
the drain, The corrupt bureaucrats, the
dishonest contractors and may be some
politicians, this trio, is leading us to a
situation where country’s scarce resources
are going down the drain, projects not
being completed in time, there being cost
escalation, time run-over and all that, and
the whole nation being deprived of the
fruits of development, The result is that
poverty is continuing, unemployment is
continuing and the quality of life is not
improving. 1 would beg of the whole
House and the hon. Minister to see that
there is some mechanism for speedy imple-
mentation of the projects and punishment
to the erring officers who so ever and how
so ever high they may be, Then alone the
problem of cost escalation will not be
there.

PROF. N.G. RANGA: Itis always a
pleasure to listen to my hon. friend, Mr.
Satish Agarwal, But he is carried away by
his eloguence to such an extent that he
has ignored the universal fact that the eco-
nomic and social conditions of the wvast
middle classes have improved enormously
during the last 35 years.

SHRI SATISH AGARWAL : I have
said so in the beginning of my speech, I
have not disputed that. Much has
been done. But | must also mention what
has not been done, The auditor’s job
is not only to point out what is good and
correct but also to point out what is
missing.

Thank you for the compliment, Prof,
Ranga.

st awafge faa oifew (19
TF) : XA AL, HIOA A GH qAq
1 ater faar §, so% fag & sowr
T g

v



423 Sixth Plan—Mid

cATfAT S & S §O STpieT qgt
@ § 9 AT § Fgia oaAr Hfwdl
&1 o FamaT & s A y=Er amg gE §
g% ot qarar 2 | gafan & ew carfaw
fafefeez st it g g s @
FTAY H ot F1 g & 9 s W
famry Y Fifew & 2o gL Aw@ X
g

gt ot e 9 @ FE qE AR
1T GE &« gEIR NI F FE Fioraey
aga fai ¥ = @ & 5 foaar qared
g% fau gzrar =rfgg a1 @@ gw A&
2T a9 £ |

STrET #1 HEqT qgdr o7 @Y  €9-
fag % g @ ¥ gy @ 20

T qAT diw geAr FIAAH 129
# Far e g o st 7 gE
fgar & sad gz e & fou ofaw #
grafagar &1 7€ & | TEAEE FY 59 a1@
T & a1 98 AT aaeas ¢ 7 S aw
7% W%z & 99 gL aga 99T @9 gar g
H1T AT g4 TAT FIATAT T IEHT HE-
F @ ot 78 fagear ) H amagE &
qeg ¥ 7gf § wfeq 90 wiv g F a@e
g A1 7 foae fFam w1 gdfem gfasn
YU S FAY  IAHI gAGeq  HIfE
M % forg Gar & 1 980 @1 AT 39 AR
B1z fHara & AT T 7 g F TG
argwr g farew azeAr g
TieifE guTT GAFEAT IR 5 e
ag § wfeq gl & fgam & garwr
FEqTRA AET AGT | WP fAC ITHRT G
g fatew & gge@T g SURT §
SqTET GET AT & SR AT ¥ W qar
waan &, Yt ara g g ¥ dfvew w2
frr goeedt & | a9 fram g wex @dar
g A gEd wewd wwmarg afew e
fFam & fau g8 aff faaar) 7 &g

DECEMBER 13, 1983

term appraisal 424

dfem @dg g1 § 7 Aex 7 FRadn
gwar & | wafau #fee fawew azaq &Y
sraawar & | fear & fag ¥ §% difc
ag 5-10 G & A g Wifge 1 B
feara & fao &9 ¥ F7 30 919 1 g7
o et & fag faar sman anfeg ) & 9F-
v & faq w@ ww A glawr g
atfgr f& 30 oa & svax foam qar
Tifew &7 7% | TEd Ay feweey @
BT |

PROF. N. G. RANGA : The States
have to cooperate. That is the trouble,

97 qX 941 Ster fFm 7@ aman
1T T 3T AT T fra g9y e
Ereftam &t wgwrd afufat agi
T EHH FG E Tt aF T A7 A
g | &1 gAwr N weraEA AW Ay
arazgwan g fFa 9 fFa 21 s am
ol

gt fawre & " & amd &
A9H T Iqwode feqiEdz gAvar @

L L L S e —

ffaT & 1 @wEA § 350 WA 9X TE
THTT § AT ATAT § 10 AT &1 F1aTaY
g e W g fgarsm @ &
aTdt & 1 g S Tgawic At faem e
g afdw agt #1¢ syaear 7gl & | TwE
USHIA FT FI§ T AL g | §eq -
FGT AT §, QT FIE ATEAT AG |
aia e feama & st ag@ | i &4
# faer £t gfaar agrf st sifag ) i
& famfaal o1 Safea faar § gesia
# wrafaswar &t St J1fgy |

uF arq difaT oFe & TR F w08
— gutT qTde UHdE w Nggw 1"
at fx stz @faw & w0 @ gEaeE
FA AT SATE € JFRT § 10T T goe-
feafre a8 &@ @mgh @K qede
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Fr | G1F e &7 71 g9 1 9@ S THIE % 99 g W R | TN o feem

famrm # werrg wEF g a1 g Afa
FT AT BT | &A1 gW FoAr Aifaat @
e g2 | &e difaw & fag sy =T FT
®E?

g @fe & ary § ggi fedt 7 @
arTe qEN AT | UWISHT F GAH F gAA
€T TEAHET FT W A H AES AT &
df | afeq 22 TaEie IEE 3FU @
gimdd T A & fag At g2 3 @
& Qg AT ATl FT CFASATAZTA & @I
& | @ eragHT ¥ gEar faw fArasd
ar fs  zas! feaar ga X EH § AR
faramr ey aT9T 2 | A F @ AT FEq
¥ fF fagaor guit S9X @ —@gdl ate °q
FHT & 37 qe &g fagaw agi 2 | mh
arz ¥ G TEIT CFGIE & qIT H FgAl
A1EAT § | TOH I FIH GIAI I G
§\ JTAw 9w 9T 0F UAT FTIEA
giar =fgn 91g 98 F-AfET dwRT A
g forad feam @1 9371 §3 IEHT TFAIIE
faEar ST G%F H1T IAET qaT fEa w1 E
fer | fasht 9T H @NT Qe GRS
FTWE I IEFT AT IS G § |
feqiz ¥ forem § % #iq F1GT & da9
¥ gw AEIGHIE G AT @D | HTY FEQ &
fr zaw faq dva AT war an § afe
@9 AE FCHHT | GAR] FIT @F FOI 7
9 IF §H &9 & (@0 qAT F FICOWET
& @A a7 o fegwl &7 @ awen
T g9 AT grIT | W1 AT gAEIfa § A
ag & Wi feem @R e
sradr | gaTd A & fF gw FrwEa 7
qEIE TEEE W@ TFR Y AR @A
e e & forgr s | gw &€ qral &
qTHI W & & Ao Ao Hro F qiw
foraaT @r=81 T TFI A gFEeies
g w1fgy, ag San AE § WAy e
FTWRAT HT AT T & | o #fee

SaTaT B § | ST glasT A8 € 1 ¥9-
Yo FT @ R A F ar  frE &y
AET FT AT — IAF! A JIATTEAT |

ot @2 feam € 7 yiada aag
Wt aw wFg § 1 97 9 F1d gfaar s
T grfY a1 9% /T T9A 9% HGG AT
9IAT | THF HATAT IAF  qTE HIE FEA
[T TE @A & | TS 717 § gg qgar
g f& Y @ zrea sqay faar g
TP MT HIT A1 guefizaa 719 139 §,
carfa §7F  SAFT eqmqAe  fFar Qg
qEN @ gATL A WITE9ET H Fae @
SO | q¥RE, FEFT! AR AT H T
awg #t feafg & 7t faet 1 & 38
At Fgar wrgan g fF frnai & fag awm
FTEAT agg I=AL | gAIR a8l ®TH
gEET AT fE AW AL | THAF F
qETTE TTFeT & A A FEQ
ATESH 2 | G & G197 91T & al F&T &
fe gaTe are & 7€ & 1 gw & feaTe
¥ fau zafau Siag & w9ife 3w saw
AAT TG & | 9@ faarT &1 aqrer ar
g A g € f& oiw FAg w1 q9L
# gifqeua #3& @19 @w XA | TER
foara &1 &0 @7 aran 7@ &1 @Wied
97 aF fraw & faq g9 780 FT A
% &1 Ag @47 | fegw & @A
7 F914 & 4% 3o 7 3o gfawr gt
arfed | wrHtor fgrgeama &1 &% STAR-
FO F@T A o wA ST AR
fmm'}gﬁ'ﬂ'ﬁa?a*ﬂ|m'}m
Tt J9 AT ST F1 g A
aifgd o €EFT  TAEW T T
arfgd | AgAw Sauie FfEAT I W
¥ sar fwar & 7 enw wiw. & fad
st g1 famar # @ & ww At
fasar | o € ST oaT @ @,
wfea sa® fodk snaeft wff foerd, -
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fara At fawrd Pora® sror ot of st
AT FAT FE qMar §  ar ouw fax
qg aTgT ¥ Ay arar § 1 ofeorw ag
fF qrdg M7 AFT @A & | afEd
AIme 49 qTEAT & ooTia 4Er @
g wifgd e SiF & Ao gar
=il |

Gfael AT g agmT  WEa 2 |
Ffe o8 fad =< Eow samw #4140
@ § ? woR! w3 Afewwr FAT @
arfgy & A TA F @A arw faerd
$ g Qewiaw & ¥ewr . wfgd ot
Ty A A1 AT TATEER JATAT &T A0H
firer wam & 1 it g @z & 6 759,
A qrAT A AT F qadr ¥ S
TR ¥ gfaar geaew ag 2 |

[MR. DEPUTY SPEAKER in the Chair]

wgerar wfufadi & wreqw & <Y
fos @t § foay s qme freeran &
X IW NG § qAfAE AT FT A
f FE W9 R § | EEEd A€ P
f& amE I AT AT FMA A7 |
v gw s g famm & o
qEHT AXE, TY W AW, JTH W
aR afrerg & Fgga ¥ faar, afew
Tz % ¥ e =t 78 & | 9EH) HfEw
FTATAT &Y FHT qrEde arwy 7 { faav
g qEET | T AE Y Wy gIW W
ofse® dae< & faar S am # 153z
aresdy &1 oifae faar | @@ Ew A
faml Y Fa1 A dq 7 AT WY SO
Y faat § gort waT & & 1§ wrawr
T8 g & R wre¥e faw wifas wgd
§ f5 9 Y e @ ool 93, o@
fis 9 9% fHaml &1 FATT T9qT qTHT
g dufaw g fe o e faed &
FIAET AN & ITET AT BATRAATEITH
F1 % W fHamEl &1 A qT grT AR
qogd BT QI T |
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T I T AT 9@ F gHrae §
1 T & W a9 e & 98 w9 & | afew
dt & A ¥ 7w qw 7@ gu § | vEw
SEqr 99 FET A0 |

T g & grafenr & zieeeE
FrF AR A IUfAA@EF o ™
F A H I oA ¥ A wAgd #Y
wugdt gaw arfee 4@ & S §
adraT ag @ fF wegd &Y grew @Ua
gt ST E & X IAFT CawIAEA gt
@ g

g Y gUIL grE fee Ziemae ar g,
T AT A & I a7 F@ gUSARTHIE
T &g faw g faad sreor s A
faer YT gard agwrd fad sawr sarEr
¥sarRram G E | AR A WM
IAHT CFEHECIE g W@l g | afad
sytar & sarar agETdr fRd wearfaa g o

dqgerew fad &% ¥ 98 swat <&,
IAH AIAETEHEA & awrg & WwEar g
fe SaT Fr-enaifzargsem 3 &1 sarar
BT 1T | TOH qiqeq qretfadaa g |
FAR (T ATT AR FT9 ST FT FgAT1
ar & Ager qrEffadas & ac qfar
31w TET EI YT WEEHTE UH Wregw oy
2 faad divew arfefadea & gwar 2

wifrr fafre st 38 w77 2,
IqH AT FH FEOT | AU FgAr &
QAT §FET FY GG SAI9 SqUET AT

Tife@ | AT FTFT F SEr AT
qrar § & aed gR i &7 gy
faar

DR. V. KULANDAIVELU (Chidam-
baram) : Hon. Deputy-Speaker, Sir, on
behalf of my D,M.K. Party, I would like
to participate in the discussion on the Mid-
term appraisal of the Sixth-Five Year Plan
and express my views,

Sir, most of | the previous participants,
especially Hom, Shri Satish Agarwal and
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Dr. Subramaniam Swamy had made a
critical observation in regard to the Sixth
Five-Year Plan. Admittedly, I am neither
an eloquent speaker, nor a critic. But Sir,
the facts are here and I will speak on the
basic of the facts avajlable. I do concede
when 739, of the cropped area is dependent
upon rain, which is concentrated in a few
months of the year, there will be shortfall
in the achievements of the Plan targets.
When agriculture is based on undependable
Monsoon, naturally the Plan targets go
away. But this excuse cannot be offered

after 35 years of our Independence,

The approved Sixth Plan outlay for the
flood control programme is Rs. 1,045
crores. The expenditure was Rs, 155 crores
in 1980-81 ; Rs. 164 crores in 1981-82 and
Rs. 154 crores in 1982-83, Yet in the recent
cyclone in November 1983 the floods have
caused havoc in the State of Andhra
Pradesh to the tune of crores of rupees, In
many parts of the country the floods have
become annual recurring feature. North is
afflicted by floods and South by drought.
Yet the Government is paying scant atten-
tion to flood control measures Jike
embankment and drainage schemes. For
controlling floods in the north and lifting
the scourge of drought in the South, the
only alternative is to link Ganga with
Cauvery. No doubt this is a gigantic scheme,
but the scheme when implemented, will put
the agriculture economy of the country on
a sound footing. If agricultural economy is
strengthened, then naturally the industrial
economy will get the necessary stamina, I
am happy to note that the Central Planning
Commission has given a true picture of
the state of affairs in the country. Sir, you
will find the following candid statements in
the report ;

Slippages in the construction schedules
of the Bhilai and Bokaro expansion progra-
mmes ;

The progress on the new steel plant at
Vizag is also behind schedule.

Slippage in the commissioning schedule
of the two sponge iron projects being set
up in the joint sector in Orissa and Bihar.

Slippage in the construction schedule of
the fertiliser project being set up at Thal
Vaishet, Hazira and Namrup-III.

Shortfall in the production of phospha-
tic fertilisers is attributable to the poor
performance of the fertiliser plant at Sindri
and Khetri,

Liberal import of soda ash has affected
indigenous production,

Shortfall in production of electrical
transformers and cables is primarily due to
the lack of adequate orders from State
electricity boards due to paucity of funds.
The number of on-going schemes in industry
and minerals sector will spill over into
the 7th Plan. The spill-over expenditure will
be considerable in the sectors of steel,
mines, petro-chemicals and chemicals and
fertilizers.

While the argument of shortfall in power
generation can be advanced for the above
slippages, it is worth nothing what the
Reserve Bank of India has stated in its
annual report about power generation, On
page 3 of the Annual Report of RBI, you
will find the following :

“In many of the years with low
rates of increase, the poor performance
of industry was attributable to shortages
of power and other infra-structural
facilities, 1982-83 is somewhat unique in
that the performance of the infrastruc-
tural sector during the year was on the
whole good. Power gencration in the
country in the financial year 1982-83
was 7% higher than in the previous
year. Yet in the eleven-month period
July 1982 May 1983, the overall index
of industrial production rose by only
3.2%, over the corresponding months of
the previous year when the increase was
7.6%.”

Now the question arises whether we are
to believe what the premier bank of the
country says, or what the Government says
about the shortfalls in Plan targets,

It has been openly accepted on the
floor of this House that the industrial pro-
duction situation in the country has deter-
jorated, with 52 industries registered with
DGTD reporting zero growth in April-July
1983 compared to the corresponding period
in 1982,

With a large number of paper plants
remaining closed, and 457 of the installed
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capacity of 19 lakh tonnes of the units not
operating on an economically viable basis,
it has just been officially disclosed that
India will face a grim paper famine within
two years. Similarly, more than 400 large
industrial units are reported sick, and nearly
Rs. 1,100 crores of public money is at stake
now. About 22,000 small scale units are
sick, 2,000 rubber-based units are remain-
ing closed.

The textile 'mills being managed by
National Textile Corporation have incurred,
upto June 1983, a total loss of Rs 452
crores. You can imagine the losses. Every
day, as on date, they are losing about Rs,
25 lakhs. Yet the Government is intending
to hand over sick textile mills to NTC,

The hon, Prime Minister has conveyed
her resentment to her colleagues in the
Cabinet, it is learnt, about the continuing
loss being incurred by the public under-
takings under their charge. In her guidelines,
she is reported to have advised them to
give a political push to the public under-
takings. I do not understand what is meant
by political push in the management of
public sector undertakings,

The Planning Commission has made a
very mild statement on page 3 of this mid-
term appraisal, It reads :

“Some concentration of investments
in the infra-structure and a few other
sensitive arcas is called for, and some
economy in Government's current con-
sumption expenditure would be neces-
sary, both to achieve the maximum
possible in physical terms in the Sixth
Plan, and to establish a firm basis for
the Seventh Plan.”

In other words, the Government’s current
consumption expenditure is very heavy. I
would like to know what steps the Govern-
ment proposes to take for curtailing cons-
picuous consumption expenditure.

I read from the daily newspaper the
following news item. The sugar mills mag-
nates have reported to have got an assurance
from the Agriculture Minister that the
recommendations of the Bureau of Industrial
Costs and Prices about the clubbing of
price zones would not be implemented, The
BICP has suggested the clubbing of price
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zones of 16 into 8 in order to contain the
levy price of sugar, which is frequently
raised. If this is the effort of the Government
in controlling price-spiralling, I do not know
what further steps the Government would
take to control the prices,

Another instance I would like to quote
to show how the industrialists circumvent
the Government’s efforts to mobilise the
resources, I have come to understand that
a big industrialist of Bombay who has a
unit in down South, by name Dharanga-
dhara Chemical Works, which is making
annually a profit of about Rs. 5 crores, is
trying to merge this profit-making unit with
his another sick unit which has remained
closed for more than five years. The guide-
lines for such merger are that 85 per cent
of the machinery in the sick unit should be
utilised after such merger. But the industrial-
ist is evading this issue, as he is evading
taxes to the Government and bonus to the
workers of DCW. After fleecing one indus-
trial unit efforts are made to fleece the
other successful unit also.

MR. DEPUTY-SPEAKER : You con-
clude now.

DR. Y. KULANDAIVELU : Two
minutes only, please,

MR. DEPUTY-SPEAKER : Two
minutes ? Granted,

DR. V. KULANDAIVELU : 1 am

giving one more instance about which I
know. There are several such attempts all
over the country, How do you expect indus-
trial growth with this kind of vicious
atmosphere ? The Government should come
with a heavy hand against forced merger
propositions of private sector,

My previous speaker, especially Shri E,
Balanandan was expressing his views about
poverty line, and he said that the poverty
line has declined from 47 per cent to 30
per cent and that is, in figures from 360
million to 215 millions, This decline is
attributed to the implementation of the
IRDP scheme and the National Rural Em-
ployment Scheme, But I can say that this
only a myth of the Government, and my
predecessor has pointed out correctly, and
this Plan allocation should be spent for the
rural population where 80 per cent of the



433 Sixth Plan—Mid AGRAHAYANA 22, 1905 (SAKA) term appraisal 434

population lives. But even after 35 years of
independence there is no social equality,
there is no economic development of the
rura] areas You might admit, that even
though you are giving a rosy picture about
the rural development through the IRDP
and NRE schemes, that the people are not
getting the benefits. It is just like an ice
cake, which is kept at the Centre and is
not reaching the periphery. All these schemes
are like that ; the effect does not reach the

rural area properly,

So you must concentrate that since the
80 per cent of the population lives in the
rural areas the needs of those people are
to be met, Even in the Consultative Commi-
_ ttee of the Ministry of Health and Family

Welfare T emphasised that all the Primary
Rural Health Centres must be upgraded,
They must be made big hospitals with the
necessary equipment and adequate drug
facilities, .

At this juncture I would like to point
out one statement made by a Minister in
the Tamil Nadu Government regarding
poverty.

He said : 1 shall read it in Tamil.

®¢Rs, 135 crores are being spent
on midday meals scheme and 65 lakhs
of children are getting one nutritions
meal, particularly those children who
have not seen the food, The mother of
such children who did not know what
is meant by cooked rice were digging
the ground for roots to feed them, and
to appease their hunger, This has
happened in Poonamalle. How many
knew about this in Pudukkottai town-
ship ? How many have realised
this ? The child afflicted by Polio is
walking today,”

A Minister of Tamil Nadu was referring
to this in a function held to highlight the
so-called achicvements of the State Govern-
ment. This shows the extent of poverty,
prevalent in the State of Tamil Nadu and
taking advantage of the poverty, the ruling
Tamilnadu Government is exploiting the
poor through the socalled nutritious noon
meal scheme. This shows that the Planning
Commission’s allocations have not reached

the poor and even after 35 years of inde-
pendence we have not been able to ensure
food, shelter, clothing and education to 8 Rs
80 per cent of the masses of this country,

it guT A" da1 (@)  gUTHE
wgia, g3t Q9T F wegiafa geuiwA
9T FIFN T X AZT T W & AT IG
faar frst feas & @grom avar g fw
arsAr F1 afy o @9 ¥ FTE O gy
g 4, fazrarsaE g T 41, 39 9T FY
qIFT o1 gw AT feafa § 91 g & @i
g7 gafy #r o @gd #4737 2 | (waww)
zafr g dfiw F F19r wrEfas qEQ
¥ @fFq sad aEgs gard safd
faTenoas a8 & afer  a=ieTAw § 1
gh ate Y sfgw safgFT aFa ¥
sz g faw fauzre 1 gFE@aT T F30T
9EAT H1T §F a9 FEATLAT F qTAqR g
ayfa Y g sfrgd smar gfF &
qISAT ¥ ATAT w1 F gw A1 A wfa
IS ¥ FUT

& g7 a1at &1 F81 FgAT Wgar wife
qEE FET AT W E | Y% A% 0F @
ANfgmrar@r e Ntag agdfs =0
giwd ar wefefzan ga nemafy gegisa
F1 @ % &, ¥ qf IWETAF § WAL
o tar aar & e ST wTe <l I E
Y ot greafawar §, IEH 18T HF
#Ye & gg Figm & arafawan feaer @,
gaF! W grAdE gl ifge | e 5w
T H g AT AT-LAT FEAFT W]
aifaer fwar @ &Y @9 qer SIrg, &l S
FIAO #T AUEAIE §, SAF] A FEA
o qa¥ gT %39 TEr § " A fHar
T 1T 48 & 1% 9w 1 dra-gAr F19-
§9 &1 F1AIT- FEET §, q 9 WS
FeEEATE | vab fauwag @i &
ST & AT IAFT  FrafaaT w5 gHC
grat g, TOET B FT K A 9

*Original in Tamil
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@ = oo W@ 8 s few wA
giwel q¢ fagarg aa Ao s
Fiwg fod sud § ST 99 9T ;T g
fazara 3 faar, ar gas ofomy g=i9-
AT T FIAT |

TS HITHT TAo HATTo Fo Gro HIY
QFATIHE ATGET &1 EX07 99 EF & 7%
geg-feafa smr @7 wmwrEw q@
oA FrSr F97 & FR AR fqq ey
qar ? faar A gl ¥ ag gywar 99 @
g A IEd st w5 g feofy 2,
IEET A JGAT TEL § | HIYHT TEATL-
z M =0 At g @ wfEw | o
greradz A8 famar 1 GisAr oAt d
afew ga @lagy 93 famg @A &
fora st Y &Y gy B 7

FraEr MEoATToT ofto T &7 H
qq @1 & T agq @1 g s adat
x@T F FAL AW ®T F AW ¥ 79T
FATH & AT | ITA HIIRT AT WY
as @t @ g afew add @ ¥ I
| T ST FEF AGA @1 ¥, FqT q8 qA
D@R WG FAAH AW E AT
areafas feafs &3 a8 &1 wlfag ew
aih & o s A oo @A
FATG a1 F7 F F {9 J1war fawem
w1 & ar faw foamr £ wrewa w1€ oY
ATy 3 O g9 Sior &t Ardrefar 3
festqarfagr T @I g, S99 @ ST &
& & W1 & AT 7G| SR & fag §
AR TF AT qATSH | T THIS GIHG
¥ fac g9 &9 7 41 WIEAT AT § )
T @ FAYF A ATE, T E
for srro g2 wgraar & @ AT S
Tar &4 & S a9 ol & fau s
¥ &, 31 A SAw g fae qran
I WS F 9oy gag & faw a5
¥ I owT qear AN AF @ o S
faw mar, & 50 wfawa & F& 9% 75
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sfawa geeteY srg gawr 37 § 1 gar &
tE g fagm o9 oo & fauds
& Far @, ot 9ot faw & vuwr 9w @
9T SIS AW ST § A g w7 A
TqaT IAFT fRar snar g, 9 A w9Ar
g1 sqrst ¥ |@F g1 Srar ¢ Wifw qafaer
FI9Y 23 a9 17 F faadr &, a7 a% &5
9T I/ ST AT & | 98 99 & ferq ar
qdr & fag @mwE w7 IET §, A1 IH
g¥3 3% = faadt Sifge arfs o9
®1 39 &1 719 fas o% | 7 a1 v 7
e gl st gt gl SEat aw ¥
& 9ol et & SR €W AFX AR AT
AT ET AT 1

oft gw T & g RAl ¥ qrt 9g-
oI &Y SqqEqT 1 § | qEi AqTEAT & 7
#ryq FH0T  ofgr A9 R H4TiEY
FAMAT & | AGT IT HTI9A AT sFqEGT FY
Y ogigeEdl ¥ qEr HAT 8 W)
ag<l ¥ qrt & afew Saw € sgaear @
FT | FTTET TAT & Y v § AT vA-
#F H F17 A21 1 qrar 21 IF @A &
fag amad qre F9T AAFEqr § 7

&q giaT &1 917 &1 qifow | g -
o qiZgae o9T w1 & frar far
& aux fagar eawade a9 FTST A
feard § Saar &9 a7 § A g1 qmaw
2\ 9T 0F S99 § | T ATT UF FAIL
FIAF qIAT A F AV IAW OF FAX IGHF
qIAT A0 SATET STAT 8, HIT IAH  g@AT
qUAEY BITT ST a7 qg TT AT FifF I
47 & IF A1 FEHTT TE AT S &
wag ¥ wave ofd & fau fagar
F1w faamar At @, saar w17 399 giar
TE R

I% §F %A &1 GU AqAT 9% gaAn
2 & gt & oY Fror gw a9 & oot
TR R &, IT GF W eww HR 9w
VST FT1 Frafeanw feq gH1< & grav g,
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78 WY g% gl ¥ T Tfgg =W
IS ®1 @A AT UIARET & WOH qG
A & | FAT ST FETA F 1Y qTARA
&@ arwret & dw Pemeama & faar
# o1 I3 F1C &Y A w1 Fr gEAT Q|
AI9F! 7 AIGATHAI & (FAFIT & gVEH
# faqid amAY =rfgy, wladza s =ifge
TEFT AT §4T SqATYT A1 g ! HIT QT
e HfAdl &7 W Fd g 41T FaT
wfaal & gead $ g | HITH! I
SAET fasar geit | 19 FgAT Eiw o
Fqod § | ag WY AT FEETQ A g

f§ areaa i agt #av feafa 81

oF arg & & FgAr qgAn ) gw
gawa ¢ f& fagre usg & anft ot |9
Twal &1 gAAr § aAfgw dr qadf andq
& H1Y @ A1 AR FY A9 F fqq 19|
HTE oATToE 0Tl o HIT TAoHTToEoGlo &
qga 44T ¥4 FT =qFEAT FIE | AT S0
qide iz {W @ AT gaAr & A=’
gic AT WXL | W UST FHIK
#faw iz 37 ¥ a7 § 98 I T gAY §
T AT & Fig & o aFar & | FfFT o1
U I G947 9iE 39 § 947 781 &,
FHSIT &, 98 ®4 Af=T gie & T q9&
At 50 gvde Afwwgicd ) z@w e d
FHGIT TASGT F1 qT A9G &9 qa1 fas
AT gET UGl FT SAIE FET HUX
faer | TEd @ i fawe Teafa qar
T StTedT | forad o wRar W I AN
AT I R forad a1 sanar awmarn g
ag fus a9 Sorawm | gad feafa s=81
gl aast | gafag & srgm ww 9T W
9 @ifaw | o 3F9E w®eF g T WTE
G &1 % ¥ ITAT AE F 90Q § FiH
¥ Afaw wic Ad 3 @wa 1 S Usy
qoT a1 & AT g Ad 2 gwa @
% fag sy fadry sa=g Fifag

iy uF fafw frew & sw
AT & | TAH JTTH! F T Tg I@Aq
arfeg fF o grafas foa & X § qoa
St sqeqT A1 § Y 9OH 4 IqEAT R
f gox @gwl &1 oEHigT gaT, Taer a@9-
faal &1 qesite garr, /T HITT A TG
aarar & 9 319 gt feaa gu
gaHl W FOE! q@ar AUfgy fF dew
foee 7ar T ? aga ¥ 7w I
fRTH @7 orEwT 99 Ad § wWifE
SAF! AT 9PE ATY @ ¥ fawwd §
Fifs A @A-NA F7 sqaeqr A8 1
TS g FW@ § R IEY F{gAT
g w3 § ) Wi Y@ A G
w7 grewe T A § | W g9 ArwEw
N deqr wfgw @ ot &1 @w fag
SATTHT FIFAT T |

T 8T @l &1 w=i 87 qufan
& & e F1d%w ot o=y & | e A
A Fraw (=3, ag o s &) afew
TEHT F1AFaAT a1 9 AT 91fge ek
® FrAfeaaT & T § qod q qfr
feqie gt arfgg | Tt g aed g
g =rfeg ot feam & sowt @ swx
a% & ae# QsmEl &1 FEiEaET S
grar & a1 7T AT 8 | FaiagT 1 AF
FAMNBIANIT qrs@ T @
& qg AT §H ST | qaiq |

Wil & & faw @ & sgar
|/EAT § |

MR. DEPUTY-SPEAKER : Now, Shri-
mati Jayanti Patnaik may speak,

All hon. Members present here will be
called and one request is that after their
speeches are over, they should not go away.
And the Minister will correctly begin his
reply at about 6.30. Everybody will get a
chance ; be patient,

SHRIMATI JAYANTHI PATNAIK
(Cuttack) : Mr, Deputy-Speaker, Sir, now
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that we are approaching the last year of the
Sixth Plan and are on the verge of finally
formulatirg the Seventh Plan, a through
discussion on the appraisal of the first three
years of the current Plan would we a very
useful exercise.

The Sixth Plan began in the background
of economic mismanagement of the previous
years, During 1979-80 the Gross Domestic
Product had declined by 5 per cent and the
resources position for the Sixth Plan was
very tight, and the oil price hike had further
deteriorated the situation. The international
trade was shrinking and we were badly
affected in this sphere, Despite all these
adverse factors, the Sixth Plan was Jaunched
with ambitious targets with regard to growth,
amelioration of poverty and self-reliance,
A massive programme of investment in key
infrastructural sectors was taken up.

In 1980-81, the first year of the Six Plan
produced impressive results, The Gross
Domestic Product grew by 7.9 per cent.
During 1981-82, the tempo of growth was
maintained and GDP went up by 5.2 per
cent, The year 1982-83 was, however, a
year of natural calamities, widespread
drought, cyclone and floods hit the country.
So, the growth rate fell to 2 per cent. The
industrial growth rate which was 5.6 per
cent in 1980-81 and 8.6 per cent in 1981-82
fell to 3.5 per cent, The average rate of
growth of the economy in the first three
years of the Sixth Plan came to 5 per cent
below the stipulated average of 5.2 per cent.
A major achievement, however, was contain-
ing the rate of inflation, The wholesale
price index was brought down from 18 to
20 per cent in 1980-81 to 2 per cent in
1982-83.

Sir, certain production trends are note-
worthy, [he production of crude oil has
already hit the target envisaged for the
last year of the Sixth Plan and the
prospects of further development are much
higher. Coal production though not up to
the mark is being stepped up. Cotton,
sugarcane, oil seeds and pulses have forged
“ahead. This is possible because of a delibe-
rate policy of giving a more remunerative
price to the growers. The produciion of
foodgrains is likely to exceed the target of
142 million tonnes, which shows that in this
manner there is an increase of 6.5 per cent
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in the first two years of the Plan indicating
3.2 per cent annual growth which is signi-
ficantly higher than the growth rate of
population.

Sir, 1 must congratulate the Central
Government and the State Governments for
the seriousness displayed in raising additio-
nal resources to finance the Plan, It is
gratifying that the total target set for
additional resource mobilisation during the
five years will be achieved in the first four
years,

Now, I want to speak on the work of
the public undertakings. Unfortunately,
however, the important public undertakings
at the Central level and undertakings like
the State Electricity Boards and Transport
Corporations at the State level continue to
incur heavy losses thereby creating heavy
deficit and eroding the resources for the
Plan and for future growth, The Prime
Minister has recently issued stern directives
to Central Public Undertakings to improve
their performance and to increase their
working efficiency. To my mind this is an
urgent step. I understand that whole Plan
targets are likely to be fulfilled in many
sectors under agriculture and industry.

Irrigation is one sector where some
careful thought is to be given, Many States
have created irrigation potential by way of
dams and reservoirs, but for want of funds
for the distribution system the potential
created so far will remain un-utilised. So
the Planning Commission and the Irrigation
Ministry should devise ways and means to
fund the States over and above its Plan to
complete the distribution system of the
large projects so that people may avail of
facilities at a comparatively cheaper rate,

I would like to say that the area of
deficiencies will be in key infra-structural
sectors like power, fertilisers, steel, etc. The
power generation and installation of new
capacity for power production will fall short
of the national target. This gives rise to
some cause for worry, Power generation
is the key to production and growth. A
time has come when the question of increas-
ing efficiency of existing power plants and
installation of new oues should get the top
most priority, 1 feel that a scheme of
central incentives should be evolved for
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rewarding efficiency in power production
be it in the private or public sector.
Similar incentive and facility for new power
plants in private and joint sector should be
given. In public sector, new plants should
get top priority. Wherever funding from
external sources is possible, it should be
encouraged. We know that power genera-
tion is the intention of our economy. Every
year the country faces colossal loss of pro-
duction on account of power shortage. So,
without considering the constraints of funds,
there should be an attempt to take up new
thermal plants with external aid,

I would like to mention for example
there has been persistent demand for the
Super Power Thermal Station either at
Talcher or in the Ib Valley where substantial
quantities of good grade coal are available
and where plenty water supply is close by,
Besides this the State Electricity Boards
which are continously in bad shape can be
managed on behalf of the State Governments
by competent professionals under the direct
control of the Central Government,

The Sixth Plan has a sizable chunk
devoted to poverty amelioration pro-
grammes. During the current year three
new programmes-self employment pro-
gramme for educated unemployed, employ-
ment guarantee scheme for landless labourers
and the scheme for agricultural development
of irrigation facilities for small and margi-
nal farmers have been added by the Prime
Minister in her historic announcement,
These programmes especially the last two
should be property dovetailed into similar
existing schemes like the National Rural
Employment Programme and Integrated
Ruial Development Programme. Sufficient
funding should be made during 1984-85 for
these schemes,

I would also advocate that we identify
key sectors of infrasuructure— Railway, Port,
new power plants and hydel projects and
take steps well in time to fund them appre-
ciably in the Seventh Plan., Railways is
also key infra-structure and as Prof,
Parashar has said it has not got its priority
as in other previous plants because there are
so many missing links, It should be taken
up in order to link different parts of the
country. Railway lines like Talcher-Sambal-
pur link should be taken up on priority

basis so that it will be linked with other
parts of the country. And also, the back-
ward areas which have high potential should
also be developed,

With these words, ] want to say that
Sixth Plan has brought the actual planning
and I support the motion moved by the hon,
Planning Minister.

ot uw ww vt (faafa) @ 9o
€qer wE1zg, 91 g3 ArwAT &t fEaa w4
ST 7 a1 &7 & qg 400 T F AW
# 23 geqry § f5Ad OF OF q=AT & 3,
49w g | ggwdre fs sme awafaw
¥ H A § AraAr aq ST HTH  HIZHT
FIIFT AAEIA1 4,6 HE FTIgAH
F19 ] FAAT | UH-UF FEI I A &
arz oF us feq agg @ faad foq
gzed] &1 fraaedt gisft 9g SaH ART F4
AN faznT & w91 gl @@ qar qW@q
feselt & GFTH gL F AiF F A0 F
@A-gEA ¥ 199 #47 BF qa1 fHaAT §
FrqF! qar gaar fE 35 WA H @ FY
saar & fawra & fag aar w19 fdar &)
AT AT ST 7g7 43 g §, T CH
gsz Fg fear a4 'wst § 97 wAAT GIw
qyAIT ST A W@ F A1 FgA @ fF g
I g1 & | 97§17 Fg T8 Al gHIX 35
qre | gAT g | § Agl a7 T aiga
qg qTq Fgi % AT & | T TaAT A€
sraar g fF G @igd 7 a7 feedlt ®
qG3 ¥ 9FT qT9 4T aF F1 A0 39T
T SET T T AT GATT GAT § | AR
7 faedl § 99FT FFNFATA, FWIK
I A F1 qU€ aF FoX X @00
TEA-Tgq ®1 @I g aT TARI ST qaw
ST | AT fawng 7 g ar 3R Tig 79
FT 3@ 9% ¢ & faeelt & aufew & g
@A AR AT 1 qui ¥ @y aw
M & SfraT @I H foraar w5 2

go fagg § faas a9t s sw@gar
£ 99T 4 9% O3 Qg Wifs @
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Fiws § ox g7 g § fagarw Fg wa@v
g | & e § e faw avE ¥ HiFT
Fard &, wgi & ;A g, faw & AW
faeeft aF AfaFTN T FIFE AT & AT
S & AT G ATeAT qal € TG #
g6 ag & wmar g | & smar § aisd
FeqrT 9T fa®T  Fgr a4 g, “Fia &
gvag &% 1 3g /g & & uF A
RgT W@rar WA IO F A A gH
FIEA-fAATE T G

@it fadai & aray gra g 4 feafa
¥gw gAar qerart HS e yE
feafs Gz T & & {6 Fme FmEr &1T
ardfegr 47 2 0F A%, ® F @A g9
q Ged a1 70 T H & qar A& fead
T o F YT @ TEA, T oA AT
AT |

fawea @1 afifeafa @1 2@ «ifom )
famg & SeqraT T FET F  FTOT HITH!
AVLT FIFT A ST FATT AT FTL@AL
®1 =&t goATE FIAT 0 AT A (1eTN)
# wdf faarse IN N FT A
fawar, 968 719 £ |

HIqFT 77 FNFIFE 9L 5 a9 F
JEIRA H FAFAE! §1 AW T g |
T H1R WA &1 gre dfag, w4
fergear & gaR weQl F @ F HW
arAa & sifma 1 & fea-faa w@aiw
FAGH! &1 IeTad gar g ! wEWl &
AT @A T o i a@A ag
s & sifaw g & fSEF iy
ST =g a1 SR vE @7 7 faww F1
afeq @Y =1fgy 4v

HIqIgT I WG H qAGAT & &7
¥ UF wgE W | QF THEAT 91, 1973
74 #1T 1974-75 ¥ @71 & 40, 50 AT
0 qawet sfafew anet o, s gawy
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fred-fred ag grea o= 947 @ fF wfa-
fam 5, 6 g A & et § arroR wfa-
Fifdl § qa9 9@ ¥ TEd ;T FI
gargga § f5 Soorgm agr g A AW
fFomzgagrg ? axag aga § &
faeeAl & geared & &= ¥ agia<r & av
quwet & fagra & fau saw F19 T
g1, SITg-g I HEqW @rea 8 |
¥air g g fe gy § gaeer &
fagg & fav oF mu-gegm @&AT
arfgw | w9 TEET ¢ A o Ag
fwar 2, o giwar & mfaa &1 gdifag
¥ wrar § 5 smaaT 40 qo2T &Y qrSAr
FEGT H FITST BT | WY IS A
feremal ¥ fazara #38 &, T s7® 9gF
HIT WY 3 §, Ig |l G714 SEI @
& q1qA wETAT F  iwel 9x FE R
T T A1 Fg7E 71 g9y afaer gt
fear &1

35 Tl ¥ gAIT T & o gaEam g€
2, 5a% gaarzA # frumz ang @, fawmw
& a9 9 faqmm gar 21 = quAl §1
at sriga garafa A faar & & #A9
quAt &1 fagwar gar fza1 2 1 g8 soE
TGO JIAAT FT & FIW7 |

UF TR Aq1 g g eqaqHw | K g@
39 ¥ NI IAGVAT Hgar g f& grHm
¥ g1 we WU AT &1 Frg o s
g1, TeATIAT F1 GAT a1 1 F wEAr
wrgar g & g, T % £ a1 war g,
ag ¥ qiet R &R fFa gAg @A
=1feq, 98 weaaqaqw a1 9 ¢ TEH
ar & srAar g fewa et @ faaer
straa gfa 9 sranfa &

T@ A 1 HIATT U 35 Grer & a1
#IT 3637 W AT TwT | GWAA:
i 8 1952 § NG N9 9T R &,
5 AT A T, B3 W ey dva g,
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affT & fer @iguar agar §fF @
qrwATA & T2 qOAl &1, &7 fF qafy
7, 3% gq19x y@afy aar fzar g, afes
FAT-FUST qUA o qawd F fawrz 7,
ag o W qERd & faw . few
fFam & qo Ak Fgy A ! oSw
feg &1 dzrErT adt @ W 500 A1
1000 UFT F1 g &¥ar g, «@feqw ar
argr 1 aifas g #9919 Y I9A

wraq #41 7é agr ?

wiq T faerm &1 A1 fear aroE
qPITAY ST A, gErT H§A A, @ {TIH
FET 9T — A9 GLFIT & — & A7 09
sarad F1 Fgd f5 € a1 39 49 F 19
feama & qra &t 1T 39 &9 F geAl-
g & azm & faq ot s 70 g9r
gredt ear g aar 2, efafasT e &ar
& o feara a7 @ar g afsq ads
feam 933 wogdr 37, saT &, A A
®Ye FT g1ar g, #1 et avg wd-gE
QUET T S1aT 8 ) ZEF qiw wf difear
qgl 9g9ar &, (a8 3% qeF A AT 9
10 919 & FT IEAZT 419 & FX A AT
& a% | wafs & AT F1 FIEGFT A7
/T FI He £ UF-UF g7 B GZAT W@QAT
&, waf® gaIT AT F1 Fre@HT A AE
sraar & gma @a w7 &) frad o
gIR 19T 8, 98 931 ®ear & €19 a9 v
drer | S SAar @ R ¥ ® fem w1
adt gt & A Faw @ ww wha-drar
Qa1 FT Q14T & | T8 AT FrsAET 7
qfeonra & 1 37 2T & 2T fema & &g
¥ fagt & qderor #t sqaear w G wfgy )
for fagt & sf-s o wa9 @19 9
T A &, SAFT FAT FEAT 9897 | g9
FE TEHT G 3T Fq1aT & amven-Fpe
g 91

wgi a% fawif &1 @y @ g3 W@
g fo faord & @raw a3 & 1 & qurg &

g G argE w1 ) A wen s
ot aurd £, wfew & fadew w7 T Tgar g
fir gt sroA faan€ & @raw qzic €, 9gt
0% JAAT AZ gAT 2 o TRUF @A F
T fasare & a7g waT SUAesw & F
FqTEl UFT ST T4 AL | AW FIAAT
ag gar fr gt gl ¥ ww-fong faar
g, Pad areor et 292w i & ey &
gat faar & 1 & s F7 5w g & a0
foaa fa=i & arge, I910 398 Y7029
2o s g yfe 1 73f2 9 @u7 w2
faar | & quar arga § f& @ Qi9ar qdy
¥ d@1s #1 UF-a1w & fqu aa7 317 I
wo g faard w+r 7 58 29T How
gz F ICH &7l 2 fF i aF /Y wsar
F1 99 FYIT 797 2, AT AAT & AZT 9T
ara @ra g2 & afaw gfa v § gar-
fag g€ & 1 %@ Fgar g fF AY weai &
gq @| 2723 ¥ wfas gfa fi9s & gar-
faa gf g atz Q¢ fergeama & (5 @@
gz g aw gwfaa a@ i gaAr
s ® fRaar Seqraa gy awar g 1 wfe
g ? UF BAT § A HAT OF G F
g w4 g1, ar fEFAr geET g
faaar g snT &T @ £ 1 39 9 faA
FAT EAT AT g oW & ATy
FHAT 19T | 9% qE a9, ar fgag &
ga @A faws & awe ) gafag
Ar9F! T 2 § 32-5T XFW F@q

g

g ¥ afdi &1 ¥w &) gAR gt
a¢Y faarsr afzat € Q& afeai & o
e W qIHT AT | qIFT T 9w AT
FATAT &, I TZAT IS AAAT & | A A
ga7 fFas @1 41 @ § | WA 9,
FEHIT T 78 A1F gl S & ga 55
# fao a1 @ 2 a1 wAar & fav w9
F & fag | sar gvwre &, 97 afgqi
g Wi 9T X E, 91 e J@E
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feam & fag, gary faw, emod fag,
ma¥ fau o &, 99 T & fawrd &
faw geawte F & fau #1§ gisar Far€
g afz i, @v ag =ar & s HAT G
qars &, @ 3a% @ wor § 7 w1 o
e YT I G FT T AAT AEHT FT
gFar & 5T sgar gar faer faer s
T AT H 1T | H T F gH AN
F WA & | IAF g2F AT T JIFT q8
&Y SR AT WIHT AE| 7 9, T IAG
qzac arad faar 2 1 za% wa g fd W
B #Y 70 FAT SAAT A1 HIA A ATGA
qATH FET AT TET | HEAHA /A
g1 fag St 43 § AT Maar 7oAt 48 &,
Y & qeAr TET & @ g aw & wA
AT AN ST T AT TRA
gfer AR whr i &er #@ §7 W
|YUE ¥ 9% S 9% FiEdaw | 9
ary & ? AAT T A FT @A qATAT ARG
a1 53 F1 7g fawaar a1 a1 gfaa sa@r
g1 &Y IF&T qIATC fF 797 917 &, 39
faw ag w=0 Q1 | AT HqUT @7 &1
T A A & AR g @S FW E
o AEY AT SATT F AT F EF G AT
@ § ? X RT FT LW IIGAAT F HAT FAT
aqrgd £ 7 FE AL FLAFA £ | AU TH
AMALFATITTEF @R ITQ
g, 99 U ¥ gEFT A S7a1 FT AqA-
ATeT § JEHT F AISTAT IA15Y, THT T&FT
ag W TEFT F gFal § |

dediy ®@, ®w awa fawin @it
srarm west (st gz fag) v ST E
gqo |g e s gawt o araw #
ot at g7F A ;T FW A 7

st T w g v arEf ar
#r o ardt w@r & gg A @ eaR
faers ot §3 wer Iz@r A T Qi
¥ ot faa wadt # oud faars ot wer
TETAT | §HA AT FX7 AT F1 AT ATE
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787 far forad fe IR § & Oft-
o # 1 6 wdw 1978 F1 gAY www § F
g a1 a1 d g fag ed faw
TEAIT fRU & | ST Y ATATAT 4T 94T |

off wiet weo gt (F9e) @ Soreaq
wglad, W1 WE ST A e & 4 ®
qET IO AT TE | TW WA BIAT
guTg grsAr g o faq=rr (@ @ g &
FgAT AIFT fF €7 AwAT § gAIR R H
IgT TP A=Y A=Y FHET & | A7 A
FIAFHT & T gHIL W H TG FI
Frar AR @reg Haadag w1z
gFar g fs @19 #aC a® & a0« q
gx &1 &9 faa @ 8 1 g & mfqefar
A WET T AT FIEN 47 IEGT AT
@rasa Fram @Y o fax @
¥ ¥AA B TR |

Kaoar g4t o odw d ax ¥
Fgar FIgT fe gwi ggt a€r a9y afani
g F Qrzgw ¥ fau o ey AvwAT F
T F=8) q=gF A1wAT arE WA HT
99 & faa a7 faar i3 | guro weg wam
F15t frger gar & AT gare anfas aaq
w1 Hifag g & wgar aogar fd sy
ArsrAT ¥ gard Afeai & g F fau g
afa® a7 1 =qqeq1 F |

TTEA F gAIL NIw & evwwe gfuan
& fawm & fau 2 gt ®30% 797 &1
eigfa &1 21 f5a& gara &7 ot 1%
geg ufear aqr fager 41, 99 8§ 97 %)
GEIT AT 2 | AT AT &1 ¢TI A
feafq w1t o=t 2 | 39 & faw gorAaA
ST GHIT T2 &1 187 a1 671 917 § )
afea zrg gwent & fagm & fag o 2
gL FUT ®YAT qraq 7 w@&gq foar
faad fama vd sfenfisEwn agm oF
g, qwear #1 fag @ gt | g9 wva §
# aroar w41 & fadgw € e 2 goIR
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w37 W & W1 gl & § 3w
qraEt ASAT F IW T qaeqT 7 |

o3 dwar ¥ A gl Qg a7
& ywig ¥ foge o & sovdw X
. Eq WA FT AT AIAAMG, HH  qAAE
(zfaa forer) &t drear €, 9@ &1 9 A
A & FUT ZH QU AL FTA Q@ E,
Y ST I § g9 F7 QATSHE FQIC ATfH
‘ag AT g graw | ag s qfF 9
g afe 9o €Y 98T 7Y T97 ¥ AT F
s AH A AT @ JWH g
T &1 7T FT AIFLAFAT @ |

g T 3 ¢ f5 wer w3w
qAGT THEAIT &Y GYH AGAT RO
1961 & WY Y HEIX $ qAT@r @ 97
su#! fawif 1 ewar frey @ aul &
5 g 7% & g% Froor gfw o &Y-
fird Seqed §  aga W gHAE g @
1 T A ¥ g7 g fiaad
garé % & 91 fF fawradim 9t & & -
WIT & FIW IT HTeed fed AT &1
feaifraa =€t fear sr g & 1 F A
AT F 9% fqu &7 Iyeed FAT AIQ
arfe seed fea dro1 €FT F1 ST TH,
T @ auf & o fHaray §1 iy G
gq ¥ fa=ré & fag o 78 fawr o @
g fora® sawt @9 aret afa & awar s
H | w Y a1y fawe Y 9 w2
AT ITAT T H N IFAEA G QT R
SEET WY AFHT o7 FH |

UH ST FrgwgrdfrewT WA
HE AR ALY F1 & | F ITY HgAT AEAT
fe ga% wrgase & frgEt &7 oogAr
AT AT ¥ WATAT 92T 9T wafs W
it 5w 2 & ag faats & ar @ §
qqr AWH N &7 AT I AN |
o g9 2@ g fF @7 ow ardT A fewfy
§ W STH AT EAT & | Ty aqr o-

firs geqrea & ot w1 a@ed gEE
fasreft & seqrzar ¥ oft w1 gErT g 1
afer aror ot fawst &Y w9 G @ e
SUFT T FA & faq it gard AT
AT I HFFATT § HIT gH ATAT FQ@
g fr fadiet qifeat &1 ggavr ead s
& a%an | ooy gfaga F wfad sanfos
IeqreT w1 &€ gl 9T fraar s @ 2
gfaa & &t WIE € I g F A
ezt gAY Arfge agr YeriiwTr 1 oF
Feqrea &t agra fa@n sar anfew )

T ST & |G AAAIG GIFAT 7T
ST ¥ TH AT F GUE A JISAT FT 7=qT-
afa geai®a seqa fFar & sasr & adq
F@T § AT o F3ar g & S A
freft #1eor & ww wafa & g0 7 &
QI SAF! STt AiwAT § qa fwar
siaar faad fe o 3w & 707 @y &
ATH 9gAAT | LY S A o Fgr F F€r
feafy facger a8t & 1 AU TWAFFF
gw1ae i feafa £ 1 agax ¢ 1w
T &Y greAT &1 99 faaw w@r g afz
¥ 9T §B @A G U7 § A AR FAA
qrore’ § afmfag fear om0 @
geal & g & wwar § & gard awe
asr gog &g § a8 facgw orw €
1T IAFT THGT FIQF T F AT AHH
qATT F@IE |

SHRI G. NARSIMHA REDDY
(Adilabad) : Mr. Deputy-Speaker, Sir, we
are now debating on a very important
document concerning the development of
our nation, The Planning and the imple-
mentation of the Plan on right lines in our
country depends directly how best we can
remove the poverty from our country. That
is the main reason why this document is
supposed to be a national document, and a

very important document, and a serious
thought has to be given in this regard.

Fortunately, or unfortunately, this docu-
ment in Chapter 1, line three, says that the
year 1979 witnessed a bad drought which
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affected agricultural production considerably,
and foodgrain production recorded a heavy
fall of 10.8%,. Here, I would like to bring
to your notice that after thirty years of our
planning, specially in the agricultural and
irrigation sector, once we have a drought,
then our production falls by 16-18%;. This
only goes to prove that even after thirty
years of our planning, the entire economy
of this country depends upon the monsoon
and nothing else, Unless, through our
planning we get over this problem, and
produce sufficient foodgrains even if there is
a failure of monsoon, howsoever big projects
you may construct, howsoever millions of
rupees you may invest, in any sector, the
planning will not be suceessful. Sir, the
Hon. Member, Shri Satish Agarwal while
speaking rightly observed in this regard. I
was also a Member of the Public Accounts
Committee. When it was discussed there,
if I remember correctly we were informed
that about eight major irrigation projects in
the country have been awaiting completion
for the last twenty to twentyfive years and
even now they have not been completed. 1
do nat like to repeat what he has said, but
1 would like to say the reason why they
have not been completed, That is the most
important thing for the planners and for
the Minister to know. The Plan Documents
are very beautiful like the fairy tales. Ifa
person of any other country reads all about
our Plan documents, he will imagine India
is a very prosperous country, because the
Plan Document is wonderful, There cannot
be two opinions about that, But if you go

into the implementation part, how these
eight irrigation projects could not be com-
pleted, you will know what it is. The answer
given by the Planning Commission Officers
is that we have planned so and so irrigation
projects they should be completed and so
much money should be allotted. But when
the next year comes, and for on-going
projects whatever required amount has to be
allotted, they don’t allot. The authorites
say ‘yes, Sir, we will allot,” but due to
political pressure or change of Chief
Ministers or change of irrigation Minister,
he is interested in starting another irrigation
project, Therefore, he does not allot suffi-
cient funds to the on-going projects ; he
starts a mew project. In this way since
there are elections after every five years and
minister change and even within these five
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years Ministers also change, at that time
new schemes and new foundation stones are
Jaid. Since this is a National Document,
we have to discuss it seriously. There is
no question of party affiliations. Shri
Satish Agarwal has rightly put it, So, the
problem is how you are going to control
all this, How can you give surety to this
House and to the country that these mis-
takes will not be repeated in future ? You
must have some mechanism of controlling
or disciplining the Plan Document and the
finances, You may do it by legislation or
by any other method or provide such rules
and regulations that irrespective of which
State, these things cannot be changed.
Unless they provide sufficient funds for the
on-going projects, there is no question of
taking up other projects, however high a
person may be, because it does mot depend
upon the person, it all depends on what
profits or benefits that already invested
money should flow to the people of this
country. If you are not able to do it, we
will be discussing it and going home and
same mistake will be repeated.

One more thing I want to point out for
the Planning Commission. There is a
Central Water Commission which goes
through all the estimates and the revisions
and the technical aspects of it. Then only
they O.K. the project. Sir, in my own

-Constituency there is a project called Sri

Ram Sagar project. Earlier it was called
Pochan Padu Project. It is a very major
irrigation project constructed on Godavari,
one of the biggest rivers flowing in the
country. Last year they had completed the
project, This year they have stored water
to full capacity. There are about seven
tributaries flowing into the river Godavari
carlier. Now naturally they flow into the
river tank. This year we had a heavy rain-
fall. When the water level of the tank had
risen, all the water of all the seven
tributaries started flowing in the reverse
direction with the result that many of the
villages on the banks of the seven tributaries
got washed away. People never imagined
and people never dreamt of it,

Now, I come to the down-stream. They
have provided flood gate passage of 14 lakh
cusecs of water. Because it is Godavari
they have to be very cautions. Otherwise
the river is so fast that it may wash away
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the project. This year they left only seven
lakh cusecs of water through the flood
gates, The banks of Godavari below the
dam can hardly take 5 to 6 lakh cusecs.
When 7 lakh cusecs were let off from the
flood gate, villagers on both the sides of the
bank over a distance of about 120 Kms. had
never seen so much of flood in Godavari
in their life time. A large quantity of
agricultural goods were washed away, and
thousands of hectares of agricultural land
were sandcasted.

The water discharge was only 7 lakh
cusecs. If tomorrow there is a heavy rain,
and if 14 lakh cusecs of water is let out,
half of Adilabad district will be washed
away. Planning Commission and the Central
Water Commission have failed and deceived
our people in that area. They should have
pointed out to the people that if the flood
gates were opened, and if there is a full
discharge, they would have to vacate the
villages. And these agencies should have
marked the level upto which the flood
would rise,

Similarly, the tributaries flow back on
both their banks. They should have marked
the flood level on both the banks of the
tributaries and said. Where is a danger
point. You should be careful. They did
not do it. If this is the planning we do.
God alone can help us,

MR. DEPUTY SPEAKER : God can
also not do this.

SHRI G. NARSIMHA REDDY : God
can help us by taking us all safely to the
Bay of Bengal,

On the planning side, they will have
to be more cautions at least from now on.
While they prepare a project report of an
irrigation project, Planning Commission
should consider what will happen if the
tank is full, and if the full flood water is
discharged through the flood gates,

There is another sentence in the docu-
ment, at page 2, It says,

“In overall availability of resources
for the Plan, however, there has
been a heavy dificit in the  States,
principally due to the State Electri-
city Boards and the State Road

Transport Corporations not
achieving their targets of surpl "

Let us find out the facts, As I have said,
the Plan ddtuments are wonderful and
beautiful. There are no two opinions. But
why have they failed ? Here you say that
the State Governments are not getting their
funds because the transport corporations
and clectricity boards are not able to give
money back., During his time, Nehru Ji,
our national leader, thought of introducing
this line. Through this media, he wanted
to improve the economy of this country, i.e.,
through the public sector undertakings.
For instance, take the example of transport.
To-day almost all the State Transport
Corporations are running in heavy losses.
(Interruptions)

It is all right if they are making losses.
But are they able to give comfort and
convenience to the people ? They are not
having sufficient number of buses. In every
bus, there is a jam. Secondly, there is no
comfort inside the bus, We are not sure
whether it will reach the destination.

18.15 hrs.

(SHRI CHANDRAJIT YADAV
in the Chair)

Apart from it, the charges they levy are
very high, They are neither able to make
profits, nor are they able to give comfort
and convenience to the people. Why ? Has
the Planning Commission applied its mind
while implementing its plans ? The main
objective before our planning should be,
how best we can remove poverty from this
country, and give convenience and comforts
to our people. I do not mind if the State
Governments lose a few crores. But they
should at least be in a position to give
comforts and conveniences to the people,
They are doing neither ; but they are losing
crores of rupees at the cost of the people,

Similarly, the Electricity Boards are said
to be a very important infra-structure, like
transport. I need not repeat because many
Members have spoken about the Electricity
Boards. In every State the public under-
takings are handled miserably. I am not
against public undertaking. T am only
trying to say that we want to develop the
public undertakings, but not this way. You
will have to find a method how the publig
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undertakings have to be run efficiently and
make profits and provide the facilities to
the people. Because the very objective of
planning is this, and to achieve that
objective you have to direct your efforts,
you will have to make efforts to uplift the
masses, and you have to see that those aims
and objectives are achieved,

In this connection I would like to give
a small example. 1 remember it very
correctly, but I do not know whether the
hon. Minister, Shri S. B. Chavan remembers
it, because when he was mnot a Minister
when he was speaking in the course of a
debate, I do not remember the date or the
subject, but I do remember it correctly, he
said, that when he attended a function in
connection with the power generation in
Maharashtra, the unit of BHEL which
was to be fitted, could not be falled
properly, because the BHEL had not
designed it properly and it was not of
the correct size. He is on record about
this. This is how our public sector under-
takings are working. They do not care for
the people, they do not give a thought to
the people for whom they are working.
They do not think what is going to happen
to the people or who are the people who
are going to be affected. I am only trying
to say that, we do not really have any
dispute about the schemes. The dispute is
about how you are going to implement
them. Unless proper planning is there, to
decide how best you can implement your
Plans it is of no use. The Plan is not being
implemented properly at all.

With these few words— —1I do not like
to take much time of the House——I
would thank the Hon. Chairman and the
Minister, 1 support the Plan,

MR. CHAIRMAN : Shri Nathu Ram
Mirdha.

sit g fwt (ATIR) ;AT
gwafa o, a9 %@ e ¥ @ feeaw
@ & AT &9 ¥ $9 5 € §B AW B
F6 FET F1 AvHT (AT | @A T30 3
g o, TEA TAAT AT AT § A W T
oo gaq § q91 7 g1, A HIE AGA A
w&
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aga o« feswa oo &1 fae ow
qIIT FIT N @ E | AT WA X
IO @ FT A9 W W G FT w0
guEr Y g gg o 9=t vl af @,
wh e agaan w@rmar g | 9@
ot fireew adww soy var § wWH fag
¥ TR g Aga ge AE @ b
TG a1 TST AN F  ATYT FIfgWw FY
& T # aroA qrd Qe F 1 §
S 931t ag s #t sifaw 5 fF
FAT AT HW 197 F5g H57 € |

oy TOH oF a1 a7 Far ¢ fF Fan-
w9 o1 i faedt st qrorer & 9w gar @,
SAE! AN qiF 919 § JTH & A1 AL
arell ¥ g2 faar &1 3ER @ee qg Far
fe faaar gust qiw QoA § | frar
2 99% TUAL W A AT H @R 7T
@ § | 9T gAY dreAT # w0y 1 Fiwa
1 Y, g0 F 4 ) A ATd H o
ot AT e 71 g 7 ATy w9F Y Frwg
15-16 T ¥ & | gafAq ey FaraT ger
forar, ag @1 3F fFar

ZEO I A A9A =S AT g A
& w1 SoareT X & fada g & @v
¥ F4Y | oraw IuF A § fafuga gisen
Faré & g * a9 sswr w1 fwar

T S F dqET A9 AT W qEw
T %, W qF A T o q@r
o & fF 3 feaa Rgud 11 A s
# weai #1 frar &9 a1 ¥ 919 g@ar a6y
T4 & & & 3¢ &

18.19 brs.
[MR. SPEAKER in the Chatr]

#9T 1981 FT qrgEA w1 fOw
far | 39 qT st 197 T q@ FT Al-
s fear g f& gwa ot 112 fafeaw
qIgHEA @19 91, SN SYIET QLA
W N WEIW qo S g
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a® qIgATA 4 FOT AT AF G |
gl &1 9T FH g AT |
wrafed qv oft ¥uw waer 1 et
QI WIEE §2 @ 4 & gav wratwE
e @ f2d #IT g@Ar awde FACE
| & wgar sgan g s o7 T H A
a8 & @ wmafasar A& #1 I =l
ar wAwd e F1  ArlE | qrsEf
¥ g s orar § @ gy gv v
wgy fagor adf gar) ard sFEAEE
Eraariat ¢ f5 go @i & faq 3B
SIS qar &7 o & | arEy qe & fAg
TR FEaMAL, R Fs A &
gig ¥ afga gr mar g wda awn &t
F1E Graar AgT a1 | Seqraw agrar wfew
famroor & 7@ gam | wafag #1€ adrem
a@l famar | feCaomT & AU FA &
St gOFT & S0 §AY HEEUW €, qg AT
Toa 21 qEet HIT ZEA greEE F A
JET AT AT A FIG FOY @A H
aifsd &9 9T @9 gar a1 | AT T
@ & 19 faar smar ¢ fv g9 i aie
FT &1 77 2 | gfeqm® FRIA 32 gL
AT w1 &9 (H4T T7 A FA0I0
foaar ? §7 wIR@Al F 24 @ &S
Tqar | 7 §9H  qeaq faarn, gweeEl
IS q3TE A1 TS TN 97 FT qeHT @l
Q| AT SgET E N & | AT JFK
I garar At 6 92 FUT w9AT WAT E |
ga fo% & gwwd aix X #g faar fw
qg $0q &% 99 @I E | qar ag A%
q9 WP B T AT I W@ |
Y TAEHE FW E h fedea T qgA 4
FHTE | TET FRI A S T F@T
¢, oot #3fedt @, fea ey A @
&, fom & qgar w1fge, @ A & gawr
w1 wE &1 o warfed aro Seqnaw
& fag @1 ft 3R @ ¥ ow N
¥ wwra wrer qQ A W "

TETA-HA FH EA MG | oF Y for F@r-
7q fomsr aroq @sw qu s fRar gt
A el § a9 fasd gu §

w1 w1 f faw ovd § Reediz 9
qTHE gAT § A a1 H, afew g §F wgw
feaa ot gar 298 1981 % fema &
FH AT £ | Wawd OO F1 frwg far
el ST @Y & | ST B4R g A1fEe Ag
g & W@ ¢ | 39 fAaET 7o @ F
almr Twa @, wafe fewm s@ &
TOFT Ta7 & | 9 T1F I FeqIET grav
& saaT faawor &% 7€ giar | e
F1§ qOFT A 3 | AT FIE [ gOAHT
AT ¢ a1 AT FIE 7I@TG AG) H@T |
Fft qrawT 7 T €& faar @ @@ agd
F 7 aF F | BIEE ¥ 41 g ARy,
oitHe teEE aqr giAr arfgy, e
feraeit gt e, feat qrg@er g o
gas Fg 515 s 78 &1 wfiwea<w
Mg 3z 2feEw | faege fafamw, w8 @
qQIAE FEI AT IIEE, AE § 6 THE T@HT
JQ ST G W E ) FEAT H FAH, gOA
el § 9, FF FEl a1 AAT NG W7
g 1w gfaar & waw % 5 fFar g
FowA ¢ wafs gfaar ar wWr g 2530
fat 1 sy st 1 @ @ fF dra v famn
&1 | T A w1 FIE TR & A
& fagiar smame aamar gaEr #1€ gaan
B A & WY AT T F&W F w
waw! 2@y & sy sfg s F
T fFar § | 997 ¥ AT oW § qar @
FIAr A F FAT AT g Wfgg
A qrgeas & fgam & feaar samaw
g =ifge, ffaar w&E gar =ifzgg
§9 G99 § @ T HTIE@HaT § |

& wrety W S & SrAAr e §
gﬁ?wmﬁsﬁmﬁwﬁﬁﬁéwﬂ

ot g odte wegw : ATy faave ¥
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ATET | gEU Y A F AT FA@
w7 qIoH! F1E sfaw ag g |

oft v Tow farwf : & fos ag s
wreat § e Amme wvw @ @ o
g ?

ﬁqﬂoﬂom:qﬁ&l

ot araw fawt : §F 49 A9 158
fafeaws o7 & w21sT 140 &7 F< faan)
1T 140-142 27 FT &1 HIT FT @
&\ & wrgan g & o A9 & A, TEH
Tor & fag, frerard gioet w39 | &9
a1 sgfeerg TTaolt Ag g A F
ore a% qgaee feadt grit a1k feadr
i # e gt ? Ffg & Al A
it geasd § freg grd ) @@ &
CoAdET & @} H a1 HOw 9 F
AT frw @ ¥ e a@ Yy §F e
T 9 T £ A TEW FT FE ;@
7 grar | €T TAIHES FEIEA TG g2
qr @ & wifs faser @A a1 JsAGH
I qIHEAT g1 A1fgy, ag g g &
¢ wafqy usT g g FaTaw TE e
qidl | HIY §F A9 FT CAMCEEE F-
F1eq {7 #1329 & feawn qan diwg gran
| AT 3540 TEZ GET QW & w@T
am e a9 § fr 7 w0 ¥ g g
AT Fgi TGT wrar & 7 sEwr fed a@
forerar § a1 fox o=q g1 & woy g ?
F ot § wser g faan fs grew &
it &1 uEifaee s fede § g9 @ W
&1 Feqq7 FLATAT F1¢ oy w7 ardm &
¥ gu @edl &1 qarq foagw faar o
o | §8 T ¥4t § Forwr wrafd A
HTAAFAT §7 § | ALT QA TFL S0
¥y W YW I @ w1 AL fyend
Gty Efass o agau Sg7 a7
N TEW TG &) WafE ¥ oW
§T O & fgma & e s asy §
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FMOF T8 360 F FOT I § HX g9
WAy ot fgrma aelt §1 swEsg E @
gAT ATT §F T FT HaAT ¢ | FT I
A A WA ¥ AR FIH FAT AT
wifgy | wafeg d@ wgar & e sl
¥ Wt 8 I @ 9IAT, AV FW F
ad® & A gf F@T WA AR grafe-
A 9 & §O T T I q@T
78 M A o7 St ¥ wwwT 789 & 9%
Y FHFAT T |

T FITETT HT99 37 g o g |
¥ qg s far, &t sF@ww w1 &,
FUTT &9GT 59 T @9 &L &1 | 0F aF
g ¥ @ A g aTE @ qE FA
TYAT & LT g AT AIAT ALY FAT | AT
Ia% faq 17 #3@ &1, afeT g 3@ gar
iograg @Y €A 7 &9 a1 WA
et Gifgai & far AT }E? oW
SHIR JT AT T FIW T2IT FT &0 |
HTF! A 2H oA e faege
AET &) WY AU TEUE F &7 A@r &Y
qF A1 |

el weat ® 719 ¥ yuA qry awr
FQIE |

it TR e R (T47) @ IUrEE
wgIed, W1 BB AITAT 1 GeAHA g @I
2 39 9T uq famt wad & fag @y
g g 1 fadiw 9w & &P st ara g
®ga QAT Fg4 O oar fF = aw T
@A, e Wy W fr g
qaT AE A7 AT TA F a0 @A F o g
f& agf ? AT wd o S & waT s
Fiw 3% §T 77 g 5 79 g Adi
ag %% %3 Awar g | & gwar §iw
cTfa W ¥ qewT Y R, A\ wwer
FITI T F FATFEGT g1 al 466 a@w!
FURIAAATE, 00 G g 7@ & 1.

e quadty AT # feg of@e §
oy feay war ag f W dE 0 1980 ¥
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garey, foodt @wared #t sdar a@
arar faad gw @«f aga a@fus &
Ffew anfas dae & Srar 7@ 7 @,
afe freet st afefrnrad @iz fe-
T G A1 1977 & 1980 F d H
g ot gt wrfew giw 7, fawa &
o U F ITF TT A@ T qqq FL W@
fear f sa®t @gr TR 9 AR { FTH
TTHTT FY AT FTAT T | T AT FEA
& fir 20 a7 & a7 fFar 7 felt o=y w1
&1 faored & &1 oF faa & amar g afeq
ATHY a1 gEd fod 28 AEA FT ;WA
far 1

#wiqu 78 ¥ W E, gwwT Fg
@1 § | fergmam &Y san gawr aREAL
2, zafad 1980 ¥ arawr YAl wA@
g rfear &

fawz g%z & gug i gaq Ararfiw
fagra 1 9T DT FJATE HR TEW
9 wfaaa faaifa fdar 1 1980 § &ta-
firew fasra %t g 5.7 afama 41, 1981-82
¥ 8.6 Wiama 4f % joR2-83 % 77 2.5
sfawa & @ 7€, Hifs 39 gag i
¥ smgfa #t F o, Cefgaw feege
G HEHA A FIE AT AT 94T, FAIF
fresft sww & @t gA-fefafema g
favma & et ft sosr &% s &
FILT gH Ag FI9 TAT T |

g3 qaguly AT & fawrg #5
Ageaqu 19 fIar aar & 1 ZwA 1983-84
# 15.5 $UF 27 S 957 @71 97 fF g
GRIATT &, FfFT qeq o7 srfey g 4.2
sfaea g€ 1 & wivsT & AT q¥ BW
aaq wwifanr  fafreexaga #1 geqane
31 w1ga & e fRewTo<ey asm@l & sror
st gard fred g€ feafs ft sed fordr
Sgi UF aga sreen famfada famr )

wgrear ek & wgr av, § gawy aran-

941 agl wyar Jgar, & qoer fead
Wt arFas FAT T g afeq sl gud
ArE-AT FT qET g wAwar g &
9T wrAATG WA ST FT FgA Wgar g
fF 4% a1 2040t FEAFHF TET ATIA
WF quW T F BT Fo a9
AT & qreAw & I IS AT Fifww
#1 g, afea foaar sowr s 0787 91,
IAAT TG Bt A1 & | Arfax A% Fgi g ?
gHAIfaF g g fefow w9 'aaw &1 oF
W F JTAR E ¥ & qroar & qeq
feged @ & faasr yga #1O7 o
# fpareaga § faema &1 @91 2 @
famm srgmT 8 1 5@ famss & s
Feqreq, Aom 1 fagfa & @ gifa
ge & 9 AEGTAF § | A AW A @A
#1 ama 2 feafs q@ & aisl gromei
¥ @& QX gU A A AT gAY UeAy
A 12 @@ 81 FUT 65 7@ WA faw
g, sfqsafs a7 1980-81 7 1537 w02
F T 9T 3398 TR g, @A &
I |3 FUT T T FT .85 FUF
z 21ar, A st IeareT gwar 37 0w
FmaArE AT FWE AIAT 16 FU
A ST grar |

gaa ot faard 1 grsmr a=d @
IqH 1951 ¥ 1982 TF 5 FUT 96 AW
gwzaT yfa & fafag & &1 wsq
q1, 93 A qAT AE F sgOnar ¥
Tl gE € a1 S FgiAaq ¥ wear

e

MR. DEPUTY-SPEAKER : Hon.
Members, to-day the discussion will be
over, As it is getting late, the Minister will
reply tomorrow. That does not mean that
all the Members present will leave their
geats and go and the House will have thin
attendance,

The Minister is going to reply only
tomorrow, But all the discussion will be
over today,

(Interruptions)
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MR. DEPUTY-SPEAKER : Whatever
may be the time, the debate will be over
today,

SHRI SUDHIR GIRI (Contai) : Upto
what time the House will continue ? Have
you obtained the consensus ?

MR. DEPUTY-SPEAKER : The House
has to continue. We have to give chance. ..

SHRI SUDHIR GIRI : There is no
quorum. '

MR. DEPUTY-SPEAKER : Every time,
it does not look nice Mr. Giri.

SHRI SATISH AGARWAL : Today
the attendance is three times more than
what it was before. There is no problem.

Carry on, Sir,

MR. DEPUTY-SPEAKER : You only
demand these discussions. It is not the
fault of the Chair of the Government if
you do not organise as many people as
possible, You should have organised as
many people as possible.

SHRI SUDHIR GIRI : Look at the
present strength., Where are the Members ?

MR. DEPUTY-SPEAKER : Yon asked
for a discussion and discussion is allowed. We
started discussion today at 2 O’Clock.
1 say let the discussion be over, Let
everybody get a chance. It is an important
discussion. Tomorrow the Minister will reply,

SHRI SATISH AGARWAL : This is

very good, Sir, And the House will go on
till you are in the Chair.

MR. DEPUTY-SPEAKER : In this
discussion you should not raise about
quorum,

Everybody wants to speak as your party
has taken time, Every party and every
individual Member would like to speak,

SHRIMATI GEETA MUKHERJEE :
Everybody has agreed to what you say.
MR. DEPUTY-SPEAKER : Mr. Ram,
- you carry on. This time will be deducted
from your total time.

ot TR TAET TN SUTERE AR,
% wg g1 ar fF Arsad qa7 9T qh A
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ST =Tfgn 1 1951-81 ¥t aafy § fafee
afegiaarsi & aregn § 5 FUT 96 w1
grea gfa #t fafaa & &1 gy a1,
qGg #89 3 FUT 90 qrE AT yw w1
& fearigfaag st g1 /9 |

g9 AT Fag & R san fau
arzw o forw s &, afew 93% ang
T A ¥ g "gFH H fHRaar qwr
Agae A grar g, 92 =9y w1 fangy )
w41 Agrem w1 Giwar aifgn fE gmd
arsATe gug 93, uF fafeaa gafy ¥ g
g | 5@ 3% qar gl g7 9, a9 a%
ardy wifaT sat Y aaf 9F) @M, ed
ST FT &IW Y&l Cd H FAAT HIT
qrad 1T FT &9 A1 AT A9 T F
FAT |

T F q1407 A4 F @A aral w1
ATEo ATTo Blo o HIT UFo Ao Fo
qio & wreaw & gfauig 37 &t Fifaw
g, ofea & agf anwar f& @ Sa &
AT F F1E IgT FAIT T WY | T
FILT A7 FA7 W@ &, a1 A& F @T
aga a€1 qeq1 ¥ AW F qE 4T WA
W@ & | Taw aq agt g fF gardy enrfa
FFE T g 21 wTAN 1 @A
ag arfaw far a1 fd udo q1To €o o
& Aregy ¥ wAFEATT qqC F1 100 faT
FT &1q X | Ia4 g W wrfae fwar ar
f& amdo ATTo Ao dYo F mreaw F FHaY
F1 q1qf A1gT ¥ FIC IBC T, Ffww var
1A giav & f 9 F@ F 719 T1q w9
FTAT ST @ & | qg ATfAT UgT-HedaeT
®7 & a5 & fear oAt 2, ag ¥ F Tiak
% A8 9gF T@r g | Ag gwhAqd &
W gL Aewq gqLy, gleaa-snfa-
qifgal o FWANT & & @91 & fag
catfaT &3 2@ &, aY ¥ o ggd & a1
AT RE? qg AT § A9 AT ¥
g w7 @r g | carfa feaedz & frare
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eqteaT” § gTo ATITN F gF FW A wgr
T g

O Y FIOTE ST AT AT AGN H
femfors < g § 1 wgw, T F1O7 A
wiw & frarfaat &1 med Fam & fag
arwfa w30 § 1 o, ¥ wroor S 9
TRreRT R fagw sw@ &1 waw ST F
QI & oqay, sfas a7 &7 gearamn
ferer &Y gfawng’, fafecar gfawr, @m-
A glaag, adw qar amyfas
qEgEl %I @A FT AHGY, GTEAT AT
YT JYT Miq F1 a1 § L& A1fT
g fefla ar § @ ama 9w gw,
TAAr, ITSTTA, AT F qIEAT AT
waTE, Mg Fr &fer qfcfeafaar, oz
AT, AA-THT &1 7, glaarsi
w1 ATy, arfaare, gereT anfe § |

@ ardy anaEt & T X e v
wig o gt @ R oAt wfaw o
eToF faec @ | o9 g9 FJ@a & &
TuH 39 & Jg2 ot A9 79 v § A
A2 faed ot & @ formr &Y ¥ #7 wrgE
EET WA IART A TG GI @
o w10 § R gz g & gT =afw o
A W AT WgEH F@T g |
.. (swaeR) . & w7 g 2T = o
g onfr R AT R
T AT CHFEAT Y grerT § IAHT aw
AU AL WE | T gR AW
fret & H w10 eila A a@ AT &
R T ) AT aw gsiafaEt F fag
o A 39 ¥feT F fez § fem gilwewt
& X ¥ foorg % #t feard @, fow 17
I GAFTAR g @Y S Q@ § 9q %
83 THE FT-IT  qUAT 9X @H FLQ
& | & 97 g% At A grow @ gEar
AR TiEt § @ ey frart ot graw @
U T I 3T I g W 6

Tiq Y G FEW ? T 3T B qTAT
i W TEIE AN Y WA
framt & fag o &3 o & o9 5 &
FFg AT 8 |

a¥it €0 Teo do1 WA A Fgl fH
1T HTIT BT ATX § | TF A1 %7 rhaar
ar grar ¢ sfeT of=dl a 8dt A &
1T TG HTIT g1 910 & FN& T THAl-
faget g 0T &, 39 & Arar-faar A1
Z1EW ST T AGH fawT a%q @ 9w
#1 qgT 1 awa § ! gwfag & wwar g
fs wda el &K @awy Arfearfaal
A1 gfeom a==1 & fag g8 w1 e
#t aggeqn Fifag | afe s9% a9 &
Hoga Td gl argry ¥ s ¥ 97 0%
feay g %7 3t sgEenr Wifog ) wieg
qg T GIT GqHarT O ehrw gieoal s
gifeamet ==t & fag swrdr v
w1fgT | €68 FraeTIT S gyEwT # gar
R A FA G AFATY | o (wmr)

MR. DEPUTY-SPEAKER 1 Shrimati
Yidya Chennupati,

(Interruptions)

MR. DEPUTY-SPEAKER : I have
called the hon. lady Member. Would you
not allow your own colleague, the lady
Member to speak ?

SHRI RAMSWAROOP RAM : rose.

MR. DEPUTY-SPEAKER : Please sit
down. I have to bring in a lady Member to
make you sit down. You must know our

diffieulties also,

st faer wepafe (Feasmarer)
JUTSAE "R, ATTY L ot @ far
g vo% fau & og@ A @ §
fogag wrgg €97 @ ot fewruw &
fag foar gar & ot & awda s g
T aTe ¥ g2 gwia ot 1 = g
T aga § w @ ar & foar § afew o=
weefrse §, OF a6 ¥ faeiE §
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G s Pedn ¥ S v
R o e, o A g
SR A GArE oS € ST o ¥ GHE ST
2 Y AT FATT TAT IEA &9 FL o &
e T EE Gug 9y wE 2w §
g s A @ gaw frw aw d
A% T el @ R & afew
gwra § 5 58 we 359 o o I
sy g0 Tl ot sraeqr 5% s il
A Y T9e | a8 g erfae ¥ A
T ey ¥ fy gy g @w
o4 e 18081 ¥ 155 Fa% Iy &@W
T g AT 8182 & 164 #0T &« e
PO\ ANE qEas o T
T U SO &S wR ¥ afz Rt -
T et i 21w feahtss & g
o S o RS e T g T
g ¥ g soRr g R
A& AT A1fgq AR qeATe &S &1
s §HT F17EY |

. WINST B IAATHE F SN TUe-
fgaw Samadz aga & w@r &1 St
STIHH & A=A ATE AT A Ay, F AT
&% Ggit ﬁﬁt'ﬁﬁ‘t@“ | ST faerst gue-
w & fag dav fear oman § Sfew 78
qar aiat # WAz qg=Ar wifge | ¥
GerriE #Y S e § gad St
gaT wf|q | T wgwy At ag g fw
WG pSerae i ¥ s e g
ﬁru_rf%ﬁwaaﬁ ar & | -Adfoae

by

ST T AT 41 sqae Sff 1

e
B T L T, TYGY 5
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¥ A dvad ofam R fre g
e § SR S R 9 fawe § 4y s
¥ 1 7t wzw o foree @ ugt e Agw wW
FAATHE g1 @I & | G2 A A § w0
# dva¢ ofaw @1 o faw § @@l
qr Wt wafesswr fam o arfgg =@t
q deq &%9, TIHN Zvw § g famAr
wifgr o god aw@ @ =i o &
STt gy | @ TAEdE AT SaEe
T W et & ga o T Y @ 59
AT qIT |

o R redted v P §
HTIHT SqTT T CICATS §Y  GUSEersr &t
Tt ST wrfE | v TR d
oY e TSHT 2N § o7% gFae WY
@A e F]T fem gAY aE R
@ & & ¥ @7 F1EA, TEF TR FO
6 @Qdr a1 Iy T
ofcars & ot stewga gar g § s
gzt & faqg Mrog st a@ ¥
¥z @ ATy =R

wWE q1-aTy ¥ gwT g w5 -
s A ded amg oy anfgg ) e
T go ded woegw A feg @ afew
Tt T daw Ffw T frow
& 1 afe s 2 o sheder dved g
&3 v agt o IRy gereaie o faer
FHA 1 AR AfEEE & qur ew
ofearer & @ 91 9% faer a%ar |
o G {1 e 9 e
AT & AT gATT BT Co T o agT
IR | ¥ ofare ¥ off gew e &
T A G W
ot sifid dar oo Rew wed oy

elt a1 e o

m Ii'*)'?'f' ﬁ‘;ﬁ.é’ﬁd& --Js‘iur
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# o A @y § ow e W giagr @
L L

% ofarrs siad & frd g o
Al wema 2 1 sww giam &
Ve-TAwTHE F A q9H aga 0 qaT
g | a9 agi X TRF & TqATEE
TE T @ &G qfEr a1 SeAEs Han

afears # 7§l og= av T afe g
W FERNGT AT I AN AT AT
e A e ¢ & s ofaw ¥

UZaF ZAATHE F fad spa g7 Q@e
Fofard |

o wa & fmen & plewwe 3
w3 FrEn gl § | o ma-Efa-

g g fafew g ofasis &

A GfT ST ST, A F A AR
1.3 §T q@ A FUH AL Al B
&g g Afew g\ 80
el 3 wgar ¢ f5 afgaei & o
THHE B TR ST A e g
arfgd | ATorFA AL qgT gAREIAF JuE-
w.aga sarar a3 W g faaw sfgere
wrgm faar st awar @ a9, T,
T HTCESEES W, @ Ay -
RIS CTHT H AT IAF qHEA
o Mifad | 57 a% gu wfgenal & fa
ez qrefeaga &1 TEF qEraT st
vl T A T AT g
wfgeiel &7 qrgaea 50 9@ g, wfew
o 39 fema & peagmite A faa
g, lumzqmmﬁazﬂaa‘rﬁﬂargt
il Axr sl Gfe . sgang
e afgerrall & fad g® sew favarg
5% frew F%) Su qEAER (A
|

o YA wdEEE usAl A d

IR SEART NEA A QI
TR e aelt FE N A G tha

fr iz ¥ 33 Ml
F7 g1 wrar & 1 Ymv AgY g wrfgdac
TISEH 07 1T AE B SN 2 395 9T
fearsum F1fed ) 3 AW & TR
T ewea g 47 fad win ok gt
R v R fkw Iw o A
aﬂé:s#ﬁfm’t aidt a1 Nfafer &1

Tag g8 8 ) W g I R Y
AR T Afe dR g qa
T ¥ ol % A o @ oY Wy Few
arez 2, afer Iy MW g frarr

Hfgd |

MR. DERUTY-SPEAKER : Mr. AK,
Roy, will speak _now.

PROF. SAIFUDDIN SOZ @atlml,llh)
Postpone it for tamorrow

MR. DEPUTY-SPEAKER : We .have
got ot of official .business and we are very
muych . behipd schedule. ‘Therefore, I .want
to complete the discussion .and .then .the
Hon. Minister will reply .tomorrow.d am:
very sorry. Af you are  interested in the
discussion, why should, you ask the Chuir..to
take it up tomorrow ? You must sit .
up to 12 O'Clock, I am prepared to sit It
is a suggestion from a Member, wheu you
went a discussion, why cannot yon sit ewm
up to 12 O'Clock ? The discussion is w;y
important. Therefore, you must ait

SHRI SUDHIR GIRI : ! What is the
use of sitting here 7 An impottnnt mattar is

being discussed. But please look at’ the
House,

MR.  DEPUTY-SPEAKER :,Every
Member | f:m (svery party would like to
speak and, ; therefore, we are allowing the
dwﬂ

PROF. SAIFUDDIN SOZ : There is
no gquorum. i

MR. DEPUTY. mﬁ : .
understand. You do;ls'rtrnlse lhis <88 gnit

:SHRI SUDHIR GIRI :, Under the rules.
1.5!"-3119 quorum,

MR.  DEPUTY.S

be wants the quorum. EE
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have the discussion tomorrow. Please listen
to me.

SHRI SUDHIR GIRI : Let it be con-
tinued. tomorrow. How many Members are
here 7 It is ludicrous on our part to
continue now. I am very much serious in

this matter.
" MR. DEPUTY-SPEAKER : Ia these
discussions we do not raise the quorum,

Please do not record.

Please listen, All those things that the
hon. Members express come in the form of
black and white tomorrow, and every other
Member, though he is not present now, will
go through that because it is on record. If
you expect every Member should be present,
then it is your responsibility that you should
have brought the Members from the Oppo-
sition and the ruling Party should have
brought their Members here. It is not the
responsibility of the Chair. The point is,
the discussion must be over. It goes on
record and everybody can read it, what Mr,
Giri spoke today, though there may be a
thin attendance. Mr. Giri, please do not
raise it. We will be depriving those Members
who want to speak....

SHRI SUDHIR GIRI: I do not want
to stop the discussion at all. I want the
discussion, but 1 want to impress on the
Members that they should be present in
sufficient numbers,

MR. DEPUTY-SPEAKER : Respecting
your views I have said that the debate may be
concluded today and the Minister will reply
tomorrow. 1 want the debate to be over
because some Members from the ruling
Party and some from the Opposition have
spoken, Some more Members are yet to
speak, and if they are not given chance,
then they will blame the Chair. Therefore,
1 am saying....

SHRI SUDHIR GIRI : Let the discu-
ssion continue tomorrow.

MR, DEPUTY-SPEAKER : It is not
possible. Tomorrow we have some other
item on the agenda, already decided by the
Business Advisory Committee. The Chair
cannot change it as it likes, Please do not
speak,
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Mr. A.K, Roy,

SHRI A.K. ROY (Dhanbad) : This
thin House and your enforced continuation
of the House by persuading the Members
symbolises the eorreet appraisal of the Plan,
There is a report in the newspapers that
yesterday when the Planning Minister was
delivering his allegedly inspiring speech,
only 14 Members were present. Today
before coming to the House, I had to tell
my colleagues, ‘Today, you know, a very
important discussion would be going on in
the House'. He asked, ‘About what' 7 I said,
‘About the Plan’, He was surprised and
asked ‘What Plan 7', 1 said, There is one
Sixth Plan and we have got a fullfledged
Minister and the House is debating that’,

The first mid-term appraisal is the
apprehension about the growing irrelevance
of Plan in our life. Today, it is not for
nothing that people are not that much
enthusiastic or indifferent, the press ignoring
the debate, Members and the Ministers
ignoring the debate, it is because the Plan
itself has become totally an irrelevant thing
in our life. It is increasingly getting irrele-
vant, My first mid-term appraisal point is
that you must see why it is becoming like
that,

The Prime Minister happens to be the
Chairman of the Planning Commission. Last
time in November 1982, though the 6th Plan
was born some three years back, it was
introduced in the House only then. That
time also, I said that the Prime Minister
should have been present. The Janta Govern-
ment, did not believe in planning seriously ;
it was a rolling Government with a rolling
Plan, but I remember, Shri Morarji Desai
used tosit in the House throughout the
debate and listen to all the possible and -
impossible suggestions of the Members,

Further, the Planning involves all the
Ministries, and as the Reserve Bank is the
bank of all the banks, similarlv, Planning
Ministry is the Ministry of all the Minis-
tries. All the Ministers have to go to the
Planning Commission 10 get money for
their projects, but today no Minister is
present here ; only the Planning Minister
is here, At least, the Energy Minister, the
Railways Minister, Agricultural Minister,
and the Industries Minister should have been
present here, While, wo are deliberating
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over this document, we are actually discu-
ssing a mini-budget of all the Ministries,
but this attitude shows that the planning
has been devalued by the Government itself,
This is my first charge against the Planning
Commission and all the Ministries.

If you do not like planning, you should
withdraw it, but you have no right to dis-
honour, you have no right to devalue the
plan. The planning has not come as a
windfall, it is a part of our national move-
ment ; itis connected with the names of
many stalwarts of our country, like Shri
Jawaharlal Nehru, Netaji Subhash Chander
Bose, Shri Meghnath Shah and others.
When Pandit Nehru was in the Soviet
Union, while writing to his daughter, he
wrote that we should follow the socialist
path, the socjalist pattern of society ; we
have not to follow the capitalist path, or
the path which America and Britain were
following. For that, we needed at least 200
years. It was in 1920, and it is there in the
Glimpse of World History 1933, You are
carrying that mantle, but you are devaluing
and insuliing the plan here. This is my
first charge ; you have no right to insult the
national traditions,

The planning is not just a matter of
arithmatic, Many Members bave made
certain points and given suggestions with
the Government has achieved with so much
investment, It is only they, who can under-
stand and think about it and nobody else,
It is not just addition, subtraction, multi-
plication or division of some money ; it is
not a matter of cost accountancy ; it is
something else. It decides the goal of a
nation, it decides the direction of develop-
ment, it is the soul of our budget. Do you
understand it ? symbolises the soul Every
moment, the people should feel that they
havc a plan, and it must be implemented,
Unitil and unless people get inspired, enthu-
sed interested in the plan, and feel that it
is the life blood, it is something which must
be implemented, you cannot implement it,
You must understand it ; your Ministers,
and your Government must understand it,
1 propose that those Ministers who not
present today, should not be given a single
naya paise, so that tomorrow they come
back to you. Unless they come to the House
and apologise for their absence, they should
not be given any money. Here most of the

.selves have fixed 300 million

Members, will support me.

The second point is : what is the aim
of your Sixth Five-Year Plan ? We must
analyse its principles. Its principle is to
develop a self-reliant economy with sustained
growth, with efficiency and with justice.
There are certain elements in it. Your aim
must be to develop a self-reliant economy.
Sustained growth means you must develop
your core sector ; with justice means that
it must be employment oriented and it must
distribute the national wealth in a proper
way ; and with efficiency means that you
must increase the productivity., These are
certain elements, certain scales with which
we can measure and find out whether your
Plan has succeeded or not. Sir, it is a
wonderful thing that this Government is
always found saying that it is repairing the
damage done to the core-sector by the last
Janata Government, Core sector consists of
coal, steel, fertilisers, railways, foodgrains,
irrigation and power. Here what are your
achievements ? At the end of the Sixth
Five-Year Plan the neced of the nation was
fixed calculated at 173 million tonnes,
Target was fixed at 165 million tonnes, Now
it has been scaled down to 152 million
tonnes. And yesterday the Minister said
even that may not be achieved. This is
your first achievement in coal. Now in
regard to power, the need of the nation was
more than 200 billion units, Your target was
put at 191 million units ; and 1 can say that
you cannot go more than 160 million units,
Regarding fertilisers, you have fixed 4.2
million tonnes as the target and there also
you are below the target even of 4 million
tonnes, And the way you are executing your
Thal and all those gas-based fertiliser projects,
you will not be able to achieve that too, In
regard to the freight movement, you your-
tonnes. Now
you are admitting that it will not be possible
to go above 260 million tonnes,

This is all your ‘achievement, This is
how you are going with your core-sector,

Sir, they are taking pride that the Plan~
ing has achieved its target of 59, annual
growth. So, they have achieved the target,
but they are starting from where ? They are
starting from the Janata performance of
1979-80, where the growth rate was minus,
Taking that level you are showing that we
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are making progress. ,in that case in the
first Five Year Plan the national income
increased ‘by-3:7%, in Second Plan 4.1%
and in-the ‘third it was 3.57;..And .in the
three years of the Plan (Holiday from 1967
to 1969-there was .an increase of 4.5 per
cent. What does it mean ? Does it mean we
should-have a :Plan Holiday ? This increase
was 50 because the Plan Holiday had
started from a negative growth, And that
is ‘why it showed a 'higher increase. We
should not.deceive the country in this way.

‘Now about employment. They made a
plan.saying that they negded 46 million jobs,
just,20 cope up with the situation. But their
planning was for 35 million. That .means
alrgady anotheribacking of 10 million  was
added. What is their achievement ? They
say it .is only -5 million  per year. That,is,
25 million, as per .their calculation. .How
then.are . we going to, tackle the unemploy-

ment.problem, as. per your document.?

In the October issue of “Yojana' they
ve questioned this : is it a socialist plann-
capitalist_plan , Gandhian planning
Chava,n planning ? Is it fish or fowl ?

According to the Planning Commission,
an employment generation of 322,23 million
man-days s targetted for the year 1983-84,
The actual generation .during  this period
amounts to 32,94 million. It means only
1029, of the total target. Is this your
target-? This is what ‘Yojana’ is saying.

I,would like to quote many things but,

Sir,, you will not. permit me.

MR. DEPUTY-SPEAKER : Keep it
rgserved for some other occasion. Now you

conclude.

SHRI AK. ROY: 1 would like to
conclude with afew words. Firstly, “Small
is Beautiful’, So many small things you can
do; epg.l advise my people on how to
wf-lw agriculture and rural economy. You

w& mini cement planu What prevents
you ? You get soda ash after burning the
paddy -husk,  To it if you mix one-third
lime, .t can give you good gcement. Why
don't. you.make it, and in each block ;have
such a cement.plant ?

Cap’t_youdo m&mro water manage-
ment. 2 You gan do it. Can't you pot

DECEMBER, 13, 1983

develop . the biosmass.? Can  yqu net,find,a
way out,to , harngss  our _
logy, instead of  morigaging your
somewhere else ?

A few, more  sugges You, have
the 20-point programme @:::‘mitﬁa‘% i
district..Can ' you.not -.make the Sixth Five
Year plan go to.every district.? Can you
not associate each Member of ' Parliament
with the planning-progess ? He should ‘be
made in charge of the Central Governmeat's
planning process in his constituency.

SHRI HARISH RAWAT (Alunora) :
You are a member of, the IRDP scheme.

MR. 'DEPUTY-SPEAKER : You h‘lp
taken again those books. Please do,1 not tak
them Unrerruptions)

SHRI A.K. ROY : Can you not issue a
fresh directive about land reforms? You
make it a statutory obligation. A directive
was issued in 1977. You issue another in
1983. Can you not issue a fresh directive
for the implementation of the land reforms-?

MR. DEPUTY-SPEAKER : Please con-
clude now, You have taken more than 20

minuses,

SHRI AK. ROY.: Can you not do
this ? You bave almost natignalised ihe
textile 'NUW But there are other indys-
tries - which are.also sick. What about .the
industries moncpolised by .a few ,pgople,?
Can you npt resurrect the Swadeshi  spicit
and assert yourself to re-assert .our ,sogial
goals ? Why can you not ,do it,? 1f you.can
do.it, do it. If you canpet guit,

MR. DEPUTY-SPEAKER
Members, ;be time allotted for ym 4&2@
is five hours. I find that we .haye
taken six hours. ‘Ihctgfpge | cgnc‘w g
dlscussiqn and I am calling the MW#‘:.'P
rep]x Mr. Mm,l;u:nl p,leqse rqp]y

(dnterruptions)
SHRI CHANDRAJT YADAV: What
is, this ?
_(Interruptions)

THE MIN OF PLANNING
qg,lyu S,B. cwg,vmj' Mr. QQQ;-

*I b Ol"l
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MR. DEPUTY-SPEAKER : You can AND HOUSING (SHRI BUTA SINGH) :
continue tomorrow. I beg to present the Fifty-fourth Report
ORL Iy of the Business Advisory Committee,

Mr. Buta 2

i MR. DEPUTY-SPEAKER : The House
19, R stands adjourned till 11 A.M. tomorrow,

BUSINESS ADVISORY COMMITTEE 19.22 hrs,

fourth Report

Moy a g The Lok Sabha then adiourned till Eleven of
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